IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF JULY 2026.

DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE DATE OF E-
REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT
ION NUMBER COURT FEES

IMS. NEELOFER ABIDA| 01, ExtensionRecovery ICS COMM-01.07.2026 [M/s. SHARN OVERSEA! 9810476767 IGUPTA.VARUN1 [02.06.2026
IPERVEEN DISTRICT] Block, Tis| [700/2026 PVT. LTD. VS M/s| |(@GMAIL.COM
VUDGE (COMMERCIAL [Hazari Courts,| IASHIANA SELECT
ICOURT)-01 IDelhi
1301, ExtensionRecovery ICS COMM-+01.07.2026 [INDIAN BANK VS JULIESUSHIL KUMAR/9717568635 IRAL.SUSHIL3133 [25.06.2026 &
[Block, Tis| [708/2026 [KUMAR [RAT (@GMAIL.COM  [02.03.2020
[Hazari Courts,)
IDelhi
1301, ExtensionTRADEMARK [CS COMM-+01.07.2026 [ABC VS XYZ [SHRAVAN 18447887541 [UNITEDMARK@ [26.06.2026
[Block, Tis| [711/2026 [BANSAL [UNITEDANDUNI
[Hazari Courts,) [TED.COM
IDelhi
1301, ExtensionfRecovery ICS COMM-01.07.2026 [HARPREET SINGH VSDHARMENDRA 9873476464 IDALIPANANDO991 [11.06.2026
[Block, Tis| [712/2026 IDHRUB KHANDELWAL [KUMAR |@GMAIL.COM
[Hazari Courts,)
[Delhi
1301, Extension[Recovery ICS COMM-01.07.2026 [STATE BANK OF INDIASUCHITA DIXIT (8896932838 fagnihotrisuchita@ [10.06.2026
[Block, Tis| 713/2026 S KUSUMA & ANR. lgmail.com
[Hazari Courts,)
[Delhi
1301, ExtensionRecovery ICS COMM-06.07.2026 M/S. GONSAIRAKESH KUMAR[9868040826 [sharmarakeshadvi[12.06.2026
[Block, Tis| 748/2026 [LOGISTICS PVT. LTD/SHARMA (@gmail.com
[Hazari Courts,) VS M/s. ALMEHTAB|
IDelhi INDUSTRIES PVT. LTD.
301, ExtensionRecovery ICS COMM-+09.07.2026 [STATE BANK OF INDIASWEETY SOOD  [9811786067 lsweetysood11@gm [27.06.2026
Block, Tis| [770/2026 [VS MUKESH KUMAR fail.com
[Hazari Courts,)
IDelhi
301, Extension[Recovery ICS COMM-H11.07.2026 |[CANARA BANK VSVIPIN VERMA 9873101002 [pranay7advo@gm |07.07.2026
IBlock, Ti: 777/2026 UAPNEET SINGH lail.com.com
[Hazari Courts,)|
IDelhi
01, ExtensionfTRADEMARK [CS COMM-H+14.07.2026 [BATA INDIA LIMITEDN MAHABIR 9811694997 contact@litmusleg [10.07.2026
IBlock, Ti: 791/2026 [VS S. B. SINGH & ORS. lal.com
[Hazari Courts,)|
Delhi
01, ExtensionRecovery ICS COMM-H+16.07.2026 [VISHAL VERMA VSSANTOSH 9313780408 sbpandey7@yahoo{08.07.2026
IBlock, Tis| 805/2026 ISAVITA [KUMAR l.com
[Hazari Courts,|
Delhi
1301, ExtensionRecovery ICS COMM-20.07.2026 M/s. SHREE GANESH|RAJU SHARMA [7503326662 [rajusharmaadv@g [22.05.2026
[Block, Ti 1823/2026 [ENTERPRISE VS M/s. imail.com
[Hazari Courts,)| IHARE KRISHNA|
IDelhi [TRADERS
1301, ExtensionfRecovery ICS COMM-24.07.2026 M/s. B. D. CREDITSDEEPAK YADAV (9999980081 [(deepakyadavadvoc|07.05.2025
[Block, Ti 1853/2026 [ILTD. VS SUNIL KUMAR| te@gmail.com
[Hazari Courts,) [PANDEY & ANR.
[Delhi
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1301, Extension[Recovery ICS COMM-+24.07.2026 [CANARA BANK VS RENISAURABH 18882449168 lsk.lawnexus @gmail24.04.2026
[Block, Tis| 855/2026 [ENGINEERS [KUSHAWAHA .com
[Hazari Courts,) [FABRICATORS
IDelhi
1301, ExtensionfRecovery ICS COMM-24.07.2026 M/S. DEV AGRO[SHOBHIT GUPTA (8447052623 ISANDJLAWASSO [22.07.2026
[Block, Tis| 856/2026 INTERNATIONAL \E ICIATES1@GMAIL
[Hazari Courts,| M/s.  PYAARI  MAA] .COM
[Delhi [TRADER
Bot1, ExtensionRecovery [cS COMM-25.07.2026 [MANTHAN CREATIONSHASHANK 0560417636  [SHASHANKSHAR[22.07.2026
[Block, Tis| 861/2026 SMOHD. SHAHZAR [SHARMA IMA.ADVOCATE@
[Hazari Courts,) (GMAIL.COM
IDelhi
1301, Extension|Recovery CS COMM-28.07.2026 [GAUTAM GUPTA VSBIRENDRA 9953706868  [GOYAL.HARSH34[24.06.2026
[Block, Tis| 871/2026 ICAPITAL INFRA TECHKUMAR I5@GMAIL.COM
Hazari Courts,) IPRIVATE LIMTIED
IDelhi
301, ExtensionRecovery Cs COMM-28.07.2026 [UNION BANK OF INDIAKAMALJIT 9890410729 IKAMALJITSINGH(25.07.2026
[Block, Tis| 872/2026 [VS SONT ISINGH RANOT [RANOT@GMAIL.
[Hazari Courts,) ICOM
IDelhi
301, Extension[Recovery ICS COMM-+28.07.2026 [VASU GUPTA VS MOHD.[SANTOSH 0313780408  [SBPANDEY7@YA |26.07.2026
IBlock, Ti 876/2026 [ZUBAIR SIDDIQUI IKUMAR [HOO.COM
[Hazari Courts,)|
IDelhi
01, ExtensionRecovery ICS COMM-+28.07.2026 |OPH JEWELLER VSMANU BAKSHI 9899454560  [FATUMLAWOFFI [28.07.2026
[Block, Tis| 877/2026 [PADMAJA TURLAPATI ICES@GMAIL.CO
[Hazari Courts,)| M
Delhi
2 [SH. RAJESH KUMAR|ICENTRAL 06 ICS (COMM) ICS l01-07-2026 JARUN KUMARAVANTIKA 7906104344 info@oriensip.com|09.06.2026
IGOEL, DISTRICT] (COMM)/703/20 IMURARKA TRADING ASCHAUDHARY(P),
PDUDGE (COMMERCIAL 26 [M/S TIRUPATI UDYOG
ICOURT)-02 Vs KWALITY FOOD)
[INDUSTRIES
1306 ICS (COMM) ICS 02-07-2026 ANURADHA CHIRIPALJKanav Gupta(P), (9811045845 ladvsumitguptaoffi [11.06.2026
(COMM)/722/20 JAND ORS Vs CARE lce@gmail.com
26 [HEALTH INSURANCE
[ILTD
306 [CS (COMM)  [CS 04-07-2026 [MSB PUBLISHERS PVT[Karan Jain(P), 9810367549 dvocatekj@gmail.[11.06.2026
(COMM)/740/20 ILTD Vs EDUCATIONAL fcom
26 [BOOK STORES
1306 ICS (COMM)/ [CS 08-07-2026 [ADIDAS AG Vsaastha sharma(P), [9718209970 laastha@thelegist.c|03.07.2026
(COMM)/762/20 'WNER / PROP| m
26 [UNIGLO J K|
[ENTERPRISES
306 [CS (COMM)/ [CS 08-07-2026 MUNISH ANAND  VSSATYENDRA 9811161525 lsksingh116 @gmail Jo2.07.2026
(COMM)/758/20 [MUNICIPAL IKUMAR SINGH fcom
26 ICORPORATION OF
IDELHI
1306 ICS (COMM)/ [CS 16-07-2026 [UBAID UR REHMAN VSANANT RAO(P), (9654962359 jabbarhussain1968[14.07.2026
((COMM)/804/20 [RFANUDDIN (@gmail.com
26
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1306 ICS (COMM)/ [CS 17-07-2026 M/S BAISAKHI RAMAYUSHI 8700704504  |kgslegalcorpllp@g [20.08.2025
(COMM)/811/20 IGIRDHARI LAL PVT|IGUPTA(P), imail.com
26 ILTD Vs M/S NAVKAR|
IMETAL
1306 ICS (COMM)/ [CS 31-07-2026 [LAXMI ENTERPRISES[Sonali Sardana 8743904246 [ch.aakash86@gmaf29.07.2026
((COMM)/883/20 Vs NIGAM FINE ART]| il.com
26 ICO. AND ORS
IMS. DEVENDER|ICENTRAL 1303, Extension|Suit forlCSCOMM- 01.07.2026 [DAYA  DISTRIBUTION[HEMANT 190999737322 [HEMANT.SHARM[12.06.2026
[KUMAR SHARMA,| [Block, Tis[Recovery 696/2026 IAND TECHNOLOGIESSHARMA IA407@GMAIL.CO
IDISTRICT JUDGE | Hazari Courts,) IPVT. LTD. VS HARI OM M
ICOMMERCIAL COURT-| IDelhi
3
03, ExtensionfSuit forCS COMM-+01.07.2026 [MS SURENDER KISHANSATYENDER 9811162525 [SKSINGHL16@G [10.06.2026
[Block, Tis[Recovery 697/2026 IGUPTA VS MCD [KUMAR SINGH [MAIL.COM
[Hazari Courts,)
[Delhi
03, Extension|Suit fonCs COMM-+01.07.2026 [KAMAL GUPTA VS MCD [PANKAJ ROY|9811070396 IPANKAJKOTRAO [10.06.2026
[Block, Tis[Recovery 699/32026 [KOTRA 134@GMAIL.COM
[Hazari Courts,|
Delhi
303, ExtensionSuit forlCS COMM102.07.2026 [SATPAL.  CHOUDHARY[TARUN __ SINGH|9990939308 _ [KTPARTNERSLLP|15.06.2026
[Block, Tis[Recovery 728/2026 S ANORMAWANA |(@GMAIL.COM
[Hazari Courts,| ICONSTRUCTION  PVT,
Delhi ILTD.
303, ExtensionSuit forlCS COMM-02.07.2026 [HINDUSTAN ISUHAIL KHAN 9711190303 [SUHAILKHANAD [22.05.2026
[Block, Tis[Recovery 729/2026 [ENTERTAINMENT AND) @GMAIL.COM
[Hazari Courts,| [HOSPITALITY VS GGj
IDelhi [ENTERTAINMENT PVT,|
[LTD.
1303, ExtensionSuit forCS COMMA06.07.2026 [RENU JINDAL VS MSSHARVANDEV [7703894232  [SDEV9213295609 |-
[Block, Tis[Recovery 747/2026 IAP ENTERPRIESES |(@GMAIL.COM
[Hazari Courts,)
[Delhi
303, ExtensionSuit forlCS COMM114.07.2026 [LAXMI ENTERPRISESABHAY PANDEY [9958760086 |ADVOCATEABAY |-
Block, Tis|Recovery 793/2026 VS MS HAUT MONDE IPANDEY@GMAIL
[Hazari Courts,| [HOSPITALITIES  PVT| .COM
IDelhi ILTD.
303, ExtensionfSuit forlCS COMM-16.07.2026 [STATE BANK OF INDIASUCHITA DIXIT [8896002838 |advocatesuchita@ [14.07.2026
[Block, TisRecovery 807/2026 VS KALICHARAN lgmail.com
[Hazari Courts,|
Delhi
1303, ExtensionfSuit fonCs COMM-16.07.2026 [VIKRAM VS MCD IDYA SAGAR[8279971561 - |08.07.2026
[Block, Tis|Recovery 808/2026 ISHARMA
[Hazari Courts,)
Delhi
303, ExtensionfSuit forlCS COMM-17.07.2026 [UCO BANK VS SUNIUMANOJ KUMAR (9211938138 IMANOJKUMARA [31.07.2026
[Block, Tis[Recovery 812/2026 [KUMAR ROY AND ANR IDVOCATE81@GM
[Hazari Courts,) IAIL.COM
[Delhi
1303, ExtensionfSuit forlCS COMM-18.07.2026 [KB FASHIONS PVT,SIDHANT BANGA (9999369931  [SIDDHANTBANG [29.06.2026
[Block, Tis[Recovery 816/2026 [LTD. VS  VIKRANT] |JAo4 @GMAIL.CO
[Hazari Courts,| IARORA M
[Delhi
1303, ExtensionSuit forCS COMM-+18.07.2026 |DALJIT KAUR ANANDRAKESH Kl0899454835  [RKS108@GMAIL. |-
[Block, Tis[Recovery 815/2026 VS MS FLAVOR OFSHUKLA ICOM
[Hazari Courts,) ISOUTHWALA PVT. LTD.
IDelhi
1303, ExtensionfSuit fonCS/COMM/ 20.07.2026 |ANIL NARENDRA VSSYED MEESHAM|9599953459  |[NA -
[Block, Tis[Recovery 826/2026 [M/S OCIO TOURS PVT.|ASHGHAR
[Hazari Courts,| ILTD.
IDelhi
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1303, ExtensionSuit ICS/COMM/ 20.07.2026 [MS SARDARI LAL ANDANIL SETHI 9811109342 IASETHIADVOCAT|08.05.2026
[Block, Tis[Recovery 825/2026 ICO. VS MS JSB AND CO. [E@QYAHOO.COM
[Hazari Courts,)
IDelhi
1303, ExtensionSuit forCS COMM-20.07.2026 [UNIVERSAL A J GUPTA 9811105872 IGUPTAAKSHAY @ [10.07.2026
[Block, Tis[Recovery 824/2026 IALUMINIUM HOUSE VS| [OUTLOOK.COM
[Hazari Courts,| IDINESH SINGH
IDelhi
1303, ExtensionSuit forCS/Comm/ 22.07.2026 [BANK OF BARODA VSSHAILENDER 8130237770 [Shailender.sisodia [--
[Block, Tis[Recovery 831/2026 IMR. ROHTAS ISISODIA (@gmail.com
[Hazari Courts,)
IDelhi
03, Extension|Suit forlCS/Comm/ 22.07.2026 BANK OF BARODA VSSHAILENDER 8130237770  [Shailender.sisodia |-
[Block, Tis[Recovery 832/2026 IMR. KRISHNA KUMAR|SISODIA (@gmail.com
[Hazari Courts,| IDAS
[Delhi
03, Extension|Suit forlCS/Comm/ 22.07.2026 [YOGINDER KUMARPATIN 9953283177 jka.legal@gmail.co10.07.2026
IBlock, Tis[Recovery 833/2026 PAIN VS C & BAGGARWAL im
[Hazari Courts,) [MASSCON PVT. LTD.
Delhi
303, ExtensionSuit forlCS/Comm/ [22.07.2026 [BANK OF BARODA VSSHAILENDER _ [8130237770  [Shailender.sisodia |-
[Block, Tis[Recovery 834/2026 IAZAD SINGH ISISODIA (@gmail.com
[Hazari Courts,|
Delhi
1303, ExtensionSuit forlCS/Comm/ 22.07.2026 [BANK OF BARODA VSGEETANJALI 8447833470  [vjansa@bankofbar -
[Block, Tis[Recovery 835/2026 IAJAN KUMAR JAIN ISHARMA oda.com
[Hazari Courts,)|
[Delhi
303, ExtensionSuit forlCS/Comm/ [24.07.2026 [YOGESH MALIK _ VSYESH PAL SINGH [9717375409 INA [22.07.2026
[Block, Tis[Recovery 850/2026 INIVESH PANCHAL
[Hazari Courts,|
[Delhi
1303, ExtensionSuit fonCS/Comm/ [27.07.2026 |RAJ KUMAR MITTAL VSSUNIL KUMAR _ [9711179823 INA [26.06.2026
Block, Tis|Recovery 865/2026 IM/S LOKESH OIL MILJ
[Hazari Courts,)| [LIMITED
[Delhi
1303, ExtensionSuit fonCS/Comm/ 30.07.2026 INISHA CHOPRA VSANKIT GUPTA 9953030485 |ANKIT.GUPTA@GI29.07.2026
[Block, TisRecovery 1880/2026 [SACHIN KUMAR ARYA IRAVITASLEGAL.C|
[Hazari Courts,| 10.IN
Delhi
IMS ANIL KUMARICENTRAL [ROOM NO.304 [CS ICS 06-07-2026 [KAMAL ~ GUPTA  VSDEVENDER 9811070396 IPANKAJKOTRAO [04.07.2026
ISISODIA, DISTRICT] (COMM)/751/2 [(COMM)/751/20 IMUNICIPAL [KUMAR JAIN(P), 34@GMAIL.COM
PUDGE, COMMERCIAL 026 26 ICORPORATION OF
ICOURT-04 IDELHI
[ROOM NO.304 [CS ICS 10-07-2026 MAHABIR PRASADIGAURAV 9811753008 amalvijayadvocat |08.06.2026
(COMM)/773/2 [(COMM)/773/20 [PROP PERFECT TRADEKUMAR(P), le@gmail.com
026 26 [Vs GANPATI MACHINE|
JAND SPARES PVT LTD
IROOM NO.304 [CS 13-07-2026 [NIKE v/S ASHOKfaastha sharma(P), (9810481016 mail@thelegist.co [10.07.2026
(COMM)/787/2 [(COMM)/787/20 IKUMAR
026 26
IROOM NO.304 [CS ICS 15-07-2026 M/S  HARI  KISHANAJAY BAHL(P), (9811222542 Bahl_ajay@hotma [14.07.2026
(COMM)/796/2|(COMM)/796/20 ISHRI KISHAN  AND| il.com
026 26 IBROS Vs BEYOND THE|
WALLS
[ROOM NO.304 [CS ICS 16-07-2026 ARUN VERMA PROP OFRohit Jain(P), 9868619417 ladv.rohidh@gmail [14.07.2026
(COMM)/800/2(COMM)/800/20| JASHOK ELECTRONICS| .com
026 26 s PIONEER POLYMERS|
[PRIVATE LIMITED
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IROOM NO.304 [CS ICS 23-07-2026 BANK OF BARODA VSSAGAR(P), 18130237770 lshailender.sisodia [21.07.2026
(COMM)/840/2(COMM)/840/20] [Kamlesh (@gmail.com
026 26
I5 |SH. MANOJ KUMAR|ICENTRAL 1305 IRECOVERY ICS 01-07-2026 [SACHDEVA AUTOVINEET 999927-1724 ineetkalralegal al18-06-2026
[DISTRICT JUDGE| (COMM)/733/20 ICENTRE Vs RAJ KUMAR[KALRA(P), lgmail.com
COMMERCIAL 26 'ALECHA
ICOURT)-05
1305 IRECOVERY ICS 02-07-2026 [SMT MANJU JAIN VSCHITRA 7042655532 IN/A [29-05-2026
(COMM)/731/20 IMR  LALMAN  ANDSSINGH(P),
26 OTHERS
05 IRECOVERY ICS 02-07-2026 [Gaurav Gupta VslAtul Rathi(P), 9810540219 latulsuathi@hotrnal08-06-2026
(COMM)/732/20 [Kamaljeet Kaur il.com
26
05 IRECOVERY ICS 06-07-2026 [Rajat Saluja VsVarun Sakhuja(P), (9211489286 |Adwarunsakhuja@[11-06-2026
(COMM)/752/20 IVIRENDER SINGH] lgmail.com
26 ISISODIYA alias SONU|
ISISODIYA
1305 IRECOVERY ICS l07-07-2026 MAHESHWARI COSANJAY GOEL(P),[9810554030  [sanjaygoel.com@g [28-06-2026
(COMM)/753/20 (MAHESHWARI Imail.com
26 ICOMPANY) Vs VANSS
JALUMINIUM  DESIGN|
[LLP AND ANR
1305 IRECOVERY ICS l07-07-2026 [M/s Shree Sai Printers Vs|Vijay Kumar(P), (9810169432 IN/A [29-06-2026
(COMM)/754/20 IM/s Laxmi Prakashan|
26 [Books Pvt Ltd
1305 IRECOVERY ICS 10-07-2026 [DANISH SHAKEEL VSRAKESH 9911116314 IN/A
(COMM)/775/20 [[CICI BANK LTD ISRIVASTAVA(P),
26
1305 IRECOVERY ICS 11-07-2026 PJAGRITI PLASTICS LTD|Rakesh Kumar(P), |9711771000 {Rakesh.advocatel [11-04-2022
(COMM)/784/20 Vs KIRTIMAN| IS@gmail.com
26 ICEMENTS AND|
IPACKAGING
[INDUSTRIES LTD
1305 IRECOVERY ICS 13-07-2026 [MOHD ASIF Vs SHRI{Anand Singh(P), [9868347568 |ANAND.2905(a}G [04-10-2024
(COMM)/790/20 VAIMAL SINGH [MAIL.COM
26
1305 IRECOVERY ICS 14-07-2026 ARUN KUMAR GOYALSandeep Jindal(P),[89204-36824. [N/A [11-06-2026
(COMM)/792/20 Vs PRAKASH NAGPAL
26
1305 IRECOVERY ICS 15-07-2026 [Mahalakshmi TextileAnkit Gupta(P), 9717134040 dvocateankitg@ [10-07-2026
(COMM)/799/20 [Traders Private limited| imnail.com
26 [Vs Ms Anu Ohri
1305 IRECOVERY ICS 18-07-2026 [Bank of Baroda Vs Piyush|Geetanjali 7905900322  [jawaha@bankofba [16-07-2026
(COMM)/821/20 [Tripathi |ISharma(P), oda.com
26
1305 IRECOVERY ICS 27-07-2026 [USHA RANISACHET 9871273 111  |Advocatesacthetsh [23-07-2026
(COMM)/868/20] IAGGARWAL Vs NIKHILUSHARMA(P), larma@ gmail
26 IGOEL
6 H. RAM LAL MEENA, [CENTRAL k1o ICS ICS l02-07-2026 [SWARNIM IAMAN  KUMAR9312212065 isbgdelhi@gmail.co|07.07.2026
J COMM-06 TIS| (COMM)/716/2 |(COMM)/716/20 [INVESTMENT ANDIGOLA(P), m
AZRI COURT]| 026 26 IFINANCE PVT LTD Vs
ENTRAL DELHI IM/S INTERNATIONAL
[TRACTORS LTD AND)|
IORS
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k1o ICS ICS 102-07-2026 [DAYANAND ANGLOMILIND 18750391412 thejuralsolutions@]09.06.2026
(COMM)/715/2 (COMM)/715/20 IVEDIC COLLEGE TRUST|SRIVASTAVA(P), lgmail.com
026 26 IAND MANAGEMENT]|
ISOCIETY Vs DAV|
MODEL HIGHER|
ISECONDARY SCHOOL
k1o ICS ICS 103-07-2026 [UNION BANK OF INDIAIALOK KUMAR(P),[9911000126 IALOKADV2001@ [16.06.2026
(COMM)/735/2|(COMM)/735/20 Vs NEERA NIGAM AND| IGMAIL.COM
026 26 IORS
k10 ICS ICS 03-07-2026 VIVA  BOOKS PRIVATENarender 9811140704 nvashishta@gmail.[08.06.2026
(COMM)/734/2|(COMM)/734/20 ILTD Vs NISHANTVashishta(P), om
026 26 IRASTOGI
410 ICS ICS 08-07-2026 [DEE PEE BOTTALLINGROSHAN 9818732254 roshankumaradvo [25.05.2026
(COMM)/755/2 |(COMM)/755/20 ISOLUTION Vs M/S B9IKUMAR(P), lcate@gmail.com
026 26 IBREVERAGE P LTD
uio ICS ICS 109-07-2026 [SMT REEMA GUPTA VsVikrant Arora(P), [7982794683 arora1971@gmail.30.06.2026
(COMM)/765/2 [(COMM)/765/20 ISHRI TITU BHATI om
026 26
k1o ICS ICS 10-07-2026 [BAJAJ RESOURCES—IManoj Kumar(P), (9868650379 anojkr_singh@h|08.06.2026
(COMM)/772/2|(COMM)/772/20 [PRIVATE LTD Vs fotmail.com
026 26 JASHOK KUMAR AND|
RS
Kio [CS ICS 13-07-2026 |SHRI SUMIT SHARMAAKASH TOMAR (9868930507 [10.06.2026
(COMM)/785/2|(COMM)/785/20 s SHRI KEWAL
026 26 [KISHAN SHARMA
k1o ICS ICS 15-07-2026 [ANUKUL ENTERPRISESANIL KUMARI9953686474  [aniladvocate1982 [01.07.2026
(COMM)/794/2|(COMM)/794/20 PRIVATE LIMITED VSSHARMA (@gmail.com
026 26 MR RAJKUMAR|
ICHANANA
k10 ICS ICS 17-07-2026 [KISHAN KUMAR Vsrajeev kumar9312276651 [03.06.2026
(COMM)/809/2/(COMM)/809/20] IMANJIT SINGH ttewari(P),
026 26
k10 ICS ICS 17-07-2026 M/S TATA  CAPITALrajeev kumar9312276651 [13.05.2026
(COMM)/810/2|(COMM)/810/20 ICABLES INDIA PVT LTDjtewari(P),
026 26 [Vs RAJIV DIXIT
u1o ICS Cs 23-07-2026 [PUNJAB NATIONAL[Sh. Mohit Raj 8800792205  [mohitrajadvocate [04.07.2026
(COMM)/838/2|(COMM)/838/20] [BANK Vs RUCHI JAIN| (@gmail.com
026 26 [PROP OF RUCHIKA FAB
k1o ICS ICS 23-07-2026 MANMEET SINGHfsatyendra kuman9g811161525 lsksingh116 @gmail J09.07.2026
((COMM)/837/2|(COMM)/837/20 [KHURANA Vsisingh(P), om
026 26 [MUNICIPAL
ICORPORATION OF|
IDELHI
k1o ICS ICS 28-07-2026 RAHUL NAGPAL AND[Yogesh 9871204245 INoorkeshav.46 @g [24.07.2026
(COMM)/869/2|(COMM)/869/20 JANR Vs ARUN TANEJA [Chhabra(P), mail.com
026 26
K10 ICS CS 29-07-2026 [M/S J D INDUSTRIESsanjoit ray(P), 9811698170 lsanjoitnp@gmail.c[23.07.2026
(COMM)/873/2|(COMM)/873/20 (INDIA) LIMITED VS lom
026 26 M/S M K|
[INFRASTRUCTURE
[PRIVATE LIMITED
7 [MS. REKHA, DISTRICTICENTRAL ICOURT ROOM[CIVIL SUIT ICS(COMM) 01.07.2026 RAM  PRAKASH  VSANIRUDDH 19953539599 legal.aniruddh@g [08.06.2026
PUDGE, COMMERCIAL| 1302 [706/2026 [MUNICIPAL [KHANDELWAL imail.com
ICOURT-07 ICORPORATION OF|
[DELHI
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ROOMICIVIL SUIT ICS(COMM)705/2/01.07.2026 [M/S ATC LOGISTICALM.S. PANWAR 9811441760 Imspanwarandsons
1302 026 [SOLUTIONS PVT. LTD, (@gmail.com
S CHINAR FORGE|
[LIMITED
ICOURT ROOMICIVIL SUIT IOMP(I)(COMM) [02.07.2026 [TATA CAPITAL LTD VS[SUNIL 9212190624 delhilawyers76 @g [NIL
302 547/2026 [TRANSCO  LOGISTICSSEHRAWAT [mail.com
IPVT. LTD.
ICOURT ROOMICIVIL SUIT ICS(COMM) 02.07.2026 [DHARMENDRA KUMARRAM ANUGRAH[9711232231 ladvramanugrahsin(06.06.2026
302 719/26 & ORS.SINGH lgh@gmail.com
ICHOLAMANDALAM
INSURANCE COMPANY]|
[LIMITED & ANR.
ICOURT ROOMICIVIL SUIT IOMP(I)(COMM) [16.06.2026 [TATA CAPITAL LTD VS[SUNIL 9212190624 delhilawyers76 @g [NIL
302 537/2026 IAJAB SINGHISEHRAWAT [mail.com
ICONSTRUCTION
[COURT ROOM[CIVIL SUIT __|[CS(COMM) [03.07.2026 M. DUTTA TEXTILE VSRAVINDER K0810689456  advravinderrawat [11.06.2026
1302 736/2026 [RUCHIMED RETAILJRAWAT (@gmail.com
VENTURES LLP & ORS.
ICOURT ROOMICIVIL SUIT ICS(COMM) [03.07.2026 M/S S.K. EDUCATIONSAARZOO ANEJA [9540129000 _ |Aneja.aarzoo@gm [22.05.2026
302 738/2026 [PVT LTD. VS SANDEEP| il.com
[KUMAR & ANR.
[COURT ROOMICIVIL SUIT ICS(COMM) 03.07.2026 [PUSHPA DEVISANA ANSART 19818053386 lansari- [11.05.2026
1302 737/2026 IAGGARWAL VS INDU| Irbse@yahoo.com
[BALA SINGHAL
ICOURT ROOM[CIVIL SUIT OMP(I) COMM]|04-07-2026 [TATA CAPITAL LTD VSANISH BHOLA [9811452022 |Anish_bhola1y@y [NIL
1302 565/2026 [[QBAL SINGH 3949 lahoo.com
ICOURT ROOM(CIVIL SUIT ICS(COMM) 06.07.2026 [STATE BANK OF INDIASUCHITA DIXIT [8896932838 |agnihotrisuchita@ [10.06.2026
1302 746/2026 VS MR. FURQUAN ALI lgmail.com
ICOURT ROOM|CIVIL SUIT ICS(COMM) 06.07.2026 KRBL  LIMITED  VSSHRAVAN 6201970125 unitedmark@unite/04.07.2026
1302 750/2026 IPRASAD RICE MILL &KUMAR BANSAL dandunited.com
IANR.
ICOURT ROOMICIVIL SUIT IOMP(I)(COMM) [10.07.2026 [TATA CAPITAL LTD. VSSUNIL 9212190624 IDelhilawyers76@g [NIL
02 599/2026 VIRENDRA ISEHRAWAT imail.com
ICOURT ROOM(CIVIL SUIT IOMP(I)(COMM) [10.07.2026 [TATA CAPITAL LTD. VSSUNIL 9212190624 IDelhilawyers76@g [NIL
02 600/2026 [NEERAJ BANSAL ISEHRAWAT imail.com
ICOURT ROOM[CIVIL SUIT ICS(COMM) 11.07.2026 PJAGRITI PLASTIC LTD.[RAKESH KUMAR (9711771000 rakesh.advocate18 [09.10.2026
1302 [7711/2026 VS AARAV PACKAGING] (@gmail.com
[PVT. LTD.
ICOURT ROOMCIVIL SUIT CS (COMM)13.07.2026 [ROBIN ~ MITTAL  VSHARDIK 7859984398 dvocatehardikagg|03.07.2026
302 786/2026 IMUKESH KUMAR IAGGARWAL larwal @gmail.com
[COURT ROOMICIVIL SUIT ICS(COMM) 13.07.2026 [INFINITY INDUSTRIESVARUN 9899547705 (@varun_dhingra (07.07.2026
1302 788/2026 [PVT. LTD. VS M/S SUNDHINGRA (@gmail.com

INDUSTRIES & ORS.
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ICOURT ROOM[CIVIL SUIT IOMP(I)(COMM) [16.07.2026 [TATA CAPITAL LTD VS[SUNIL 9212190624 [Delhilawyers76 @g
1302 648/2026 IAAKASH KAMALSSEHRAWAT imail.com
ISHARMA
ICOURT ROOM[CIVIL SUIT ICS(COMM)/801/[16.07.2026 [M/S ESS AAR COURIERMANJEET SINGH (9555178859 8.06.2026
1302 2026 [PVT LTD VS M/S EXCEL
[BOOK PVT LTD.
ICS(COMM) 18.07.2026 [SUCHITA DOBHAL VSPRASHANT 19990986021 Ipsbhardwaj@gmai [11.11.2025
819/2026 MS BAJAJ ALLIANZBHARDWAJ [l.com
ILIFE INSURANCE CO|
ILTD.
ICS(COMM) 20.07.2026 [AMAN GOYAL VﬂEANISH 9811107462 Imanish_migalni@ 13.07.2026
822/2026 IJASHOK KUMARMIGLANI ahoo.com
[SHARMA
IOMP(I)(COMM) [22.07.2026 [TATA CAPITAL LTD VSANISH BHOLA [9811452022 |Anish_bhola17@y [NIL
652/2026 INAND RAM SHARMA| lahoo.com
1184
IOMP(I)(COMM) [22.07.2026 [TATA CAPITAL LTD VSANISH BHOLA [9811452022 |Anish_bhola1y@y [NIL
653/2026 ISATISH hoo.com
IOMP(I)(COMM) [22.07.2026 [TATA CAPITAL LTD VSANISH BHOLA [9811452022 |Anish_bhola1y@y [NIL
654/2026 TKAS KUMAR hoo.com
ICS(COMM)/839/[23.07.2026 MS S.K. EDUCATIONSJAARZOO ANEJA 9540129000 laneja.aarzoo@gmalo7.07.2026
2026 IPVT LTD VS BACHPAN| il.com
INTERNATIONAL
[PUBLIC SCHOOL AND|
IANR.
ICS(COMM) 23.07.2026 [M/S AD. BRASSANUJ ARORA 9999238801  [anujaroraadv@gm [08.07.2026
845/2026 [EMPORIUM VS VISTA| il.com
[RETAILS PVT LTD.
ICS(COMM) 24.07.2026 [DEV AGRO[SHOBHIT GUPTA [8447052623  |sandjlawassociates[22.07.2026
857/2026 [INTERNATIONAL VS l@gmail.com
INAZAR
MOHAMMAMAD & ORS
ICS(COMM) 24.07.2026 M/S SILVER ARTS VSANIS AHMED 9818843330 05.06.2026
1859/2026 IM/S LALA RAM PRATAP|
ISWARNKAR & ORS.
OMP(I) COMM]30.07.2026 [TATA CAPITAL LTD. VSSUNIL 9212190624 IDelhilawyers76@g [NIIL
670/2026 [RK ROADLINES ISEHRAWAT imail.com
ISH. RAMESH KUMAR|CENTRAL 1308 [Possession ICS 01-07-2026 |ANIL NARENDRA Vs MSSYED  MEESAM|9599953459 syedmeesam.adv1 [RS. 80,000/
FII DISTRICT JUDGE, landRecovery  [(COMM)698/202) ICOLOURS IASGHAR 6@gmail.com [DATED
ICOMMERCIAL COURT lofRent/Damage |6 IMULTIMEDIAPVTLTD 108.02.2024
ls/Mesneprofit:S IJAND ORS
[ECTIONg
308 Recovery ofCS 01-07-2026 |[Ankur Garg Vs BaljeetMahesh Katyayen (9810133604 RS. 42,950/
Money ((COMM)704/202| |Singh Saini tridentlaw@hotma[DATED
6 il.com [11.06.2026
1308 IRECOVERY ICS 02-07-2026 ANAND SAINI Vs LALITISHALU KARDAM (9811041494 [NOT AVAILABLE [RS. 15,101/
(COMM)725/202 ICHHOKAR [DATED
6 [12.06.2026
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1308 Trade MarkCS 109-07-2026 lAastha Sharma 9810481016 mail@,thelegist.co [RS. 7,500/
lAct1999:134 ((COMM)769/202 [DATED
6 [03.07.2026
1308 IRECOVERY ICS 18-07-2026 [BASHESHWAR LALRajeev Bansal 18377998979 lacquitylawassociat [RS. 12,500/
(COMM)817/202 IAND SONSHUF Vg les@gmail.com [DATED
6 'ALLABH STUDIO 6.07.2026
1308 IRECOVERY ICS 18-07-2026 [Rajneesh  verma  solefSahil Ahuja 8588057040  |nayatilegal @gmail [RS. 26,550/
(COMM)818/202 [proprietorof Ms| om IDATED
6 [IndotexVsMs Satnam| 7.07.2026
[Enterprises
08 IRECOVERY ICS 24-07-2026 [ESCON IMANISH 9811529112 Imangla.ipr@gmail [RS. 11,500/
(COMM)848/202 INTERNATIONALPRIVA|SINGHAL l.com [DATED
6 [TE LIMITED Vi [26.06.2026
WAYACHANDRA
[BEARINGSINDIA
[PRIVATE LIMITED
08 RECOVERY _ |CS [28-07-2026 [USB PUBLISHERSRAJESH KUMAR (9899986979  [RAJESHKUMAR |[COURT _ FEES
((COMM)870/202] [DISTRIBUTORS PVT| |(@RKCO.IN INOT FILED
6 ILTD. VS. SRI|
ENKTESHWAR Al
[BOOK AGENCY
o SH. ANIL  ANTILJCENTRAL cS 01-07-2026 [BAKSHI BROS  AGEN|Dalip Sharma(P), (0313513674  |DALIPSHARMA.A[02.06.2026
IDISTRICT JUDGE,| (COMM)/702/20 IPVT LTD Vs ASHWANI| IDV@GMAILCOM
ICOMMERCIAL COURT+ 26 ISHARMA PROP MY
9 ISUPER INDIA|
[FIRESAFETY
ICS 01-07-2026 BIMLA PATHAK SOLEANIL KUMAR(P), [9958265878  [advocateanil64@g [09.06.2026
(COMM)/701/20 [PROPRIETOR OH Imail.com
26 ICANDID HOME|
[FURNITURE Vs SA]
[HOTAL AND TESORT]
[PVT LTD THROUGH IT§|
IDIRECTOR
ICS 09-07-2026 [Arihant Jain Vs NeetuMANISH KUMAR/953575001 [22.07.2026
(COMM)/768/20 [Rajput ISINGH(P), [THEMKSLAWHO
26 |[USE@GMAIL.CO
M
ICS 09-07-2026 [Canara Bank Vs JAIANUJ 19999490798 dvocateanujagar [29.06.2026
((COMM)/767/20 INANDAN TIWARI IAGARWAL(P), al@gmail.com
26
ICS 11-07-2026 [DABUR INDIA LTD VsHemant Gupta(P),9811085066 vakilhra@hotmail. |03.07.2026
(COMM)/779/20 [PUNITHA om
26 IRAMANATHAN AND|
IORS
ICS 11-07-2026 [Sangeeta Sharma Vs[Dr Anurag Kuman9810059650 [15.06.2026
(COMM)/778/20 ISTATE BANK OF INDIA |Agarwal(P), INFO@ASVASSO
26 ICIATES.COM
ICS 15-07-2026 [Sh Rohit Aggarwal VsTarun Sharma(P), (8287833433 [23.12.2025
(COMM)/795/20 [SmtLaxmi devi
26
ICS 16-07-2026 |Abhishek ~ Kumar  VSSANJAY 9968010672 awyer.sanj  ay@[13.07.2024
(COMM)/803/20 IMUNICIPAL IKUMAR(P), lgmail.com
26 ICORPORATION OF|
[DELHI
ICS 21-07-2026 [MANOJ KUMAR JAINJAKSHAT JAIN(P), [8287831539 IAKSHATJAINAS [17.07.2026
(COMM)/829/20 IPROPRIETOR OH ISOCIATES@GMA
26 IORIENT TRADERS Vs L. COM
[VIJAY KUMAR|
JAGGARWAL
[PROPRIETOR OF
IALPNA VISUAL
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ICS 23-07-2026 [Anil Chugh Vs Sunstar Kuman8920381420  [ady.animishral‘@e [08.07.2026
(COMM)/841/20 [Fabrics Imaiicom
26
ICS 23-07-2026 [Ms Baisakhi Ra 8700704504  |kgslegalcorpllp@g
(COMM)/842/20 IGirdhari Lal Vs Ms| imail.com
26 [Navkar Metals
ICS 27-07-2026 [MS CAXTON PRESS PVTINITIN GOEL(P), [958617492 mnglawoffice@gm [23.07.2026
((COMM)/866/20 ILTD Vs SUBODH GUPTA| il.com
26
ICS 31-07-2026 [SAROJ BALA \E kumar9811161525 isksinghll6@gmail. [21.06.2026
(COMM)/885/20 Municipal Corporation ofisingh(P), lcom
26 [Delhi
o [SH. AJAY PANDEY,CENTRAL 1307 (Civil ICS 08-07-2026 M/s JOIN PACK}Jatin Sethi 8860070760 [jatinsethi@gmail.c(01.07.2026
IDISTRICT JUDGE, (COMM)/764/20 IMACHINES PVT LTD V: m
ICOMMERCIAL COURT 26 IM/s BILT GRAPHI(|
IPAPER PRODUCTS
307 (Civil CS 11-07-2026 [X X Vs XXXX laastha sharma 9718209970 laastha@thelegist.c|03.07.2026
(COMM)/783/20 m
26
307 (Civil CS 21-07-2026 [STATE BANK OF INDIA[Sweety Sood 9811786067 [masssodadvocate [01.07.2026
(COMM)/828/20| Vs VEER SINGH (@gmail.com
26
307 (Civil CS 17-07-2026 [M/S YIESHU| 9891072729 lanilkher@gmail.cof13.07.2026
((COMM)/814/20 IMARKETING PVT LTD)
26 s RAMESH TIWARI
307 (Civil Cs 24-07-2026 [M/s Teranxt Global IndiafSHIVANI TOMAR 9810580541 awaffair@gmail.c [17.07.2026
(COMM)/847/20 [Pvt Ltd Vs Prince Sharma lom
26
307 (Civil Cs 25-07-2026 [GOPAL KABRA Vs M/slAjay Fatyal 9812193958 ladv.fatyal.ajay@g [23.07.2026
(COMM)/860/20 [TEXMILL SPARES PVT]| imail.com
26 ILTD AND ORS
11 [SH. MUKESH KUMAR,CENTRAL ICOURT ROOMICS (COMM) ICS 01-07-2026 [Yogesh Malik Vs YogeshjYesh Pal Singh 9717375409 - 9.06.2026
IDISTRICT JUDGE, 1309 (COMM)/709/20 ISethi
ICOMMERCIAL COURT 26
ICOURT ROOMICS (COMM)  [CS 01-07-2026 [SUPREME  KNITTINGNaveen Kumar (9811149039 ks49039@gmail. 08.06.2026
1309 (COMM)/714/20 IAND GENERAL MILLS| om
26 Vs MRS SEEMA
WAISWAL AND ANR
ICOURT ROOM(CS (COMM)  [CS 06-07-2026 [SHISHPAL Vs MunicipalSatyendra Kijo811161525 sksingh116@gmail 04.06.2026
1309 (COMM)/744/20 ICorporation of Delhi |Singh lcom
26
ICOURT ROOMICS (COMM) ICS 06-07-2026 [Ms Aman Paper AgencyTafseer Ahmed  [7065395870 dvtafseerahmed [09.06.2026
1309 (COMM)/745/20 s Ms Renu Enterprises (@gmail.com
26
ICOURT ROOM(CS (COMM) ICS 08-07-2026 |ADIDAS AG Vs ASHOK[Pramod Kr Singh (9718209970 laastha@thelegist.c|03.07.2026
1309 (COMM)/756/20 IKUMAR m
26
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ROOMICS (COMM) ICS 08-07-2026 [DEEPALI JAIN ThroughfBhuwan Sharma [9212297696 ladv.bhuwansharm [03.07.2026
1309 ((COMM)/759/20 ISPA Holder, namely Sh| @gmail.com
26 [Deepak Jain Vs SAPNA|
ISHARMA

ICOURT ROOM|CS (COMM) ICS 108-07-2026 [MS BANSAL GLASS PVTjAyush Garg 9871267420 - 130.06.2026
1309 (COMM)/763/20 LTD THROUGH ITS|

26 IDIRECTOR  DEVANSH]
[BANSAL Vs DEEPAK]
IGUPTA PROP OF STARK]

INDUSTRIES

ICOURT ROOM|CS (COMM) ICS 11-07-2026 [M/s KARAN CLOTHINGSuraj Gupta 9266641386 vakilsurejgupta@g 06.07.2026
1309 (COMM)/776/20 [PVT. LTD Vs Bhagwati mail.com

26 Parasad
ICOURT ROOMICS (COMM) ICS 11-07-2026 |GEETA BALA VsKhushboo Yadav (9891759630 imsgandhico@gmail08.07.2026
1309 (COMM)/781/20 IMICROSAFE EXPRESS| .com

26 IPVT. LTD
ICOURT ROOM|CS (COMM) ICS [13-07-2026 [MS YORKER HOLIDAYS{Amjad Khan 8920952108  [Corporatelawyer.d [10.06.2026
1309 (COMM)/789/20 ISERVICES PVT LTD Vs lhc@gmail.com

26 MS INFLUENCE

[TECHNOLABS PVT. LTD

ICOURT ROOM|CS (COMM) ICS 15-07-2026 [VED PRAKASH Vs THEHritik Rattan 18800219973 hritikrattano1@g 01.07.2026
1309 (COMM)/797/20 IDELHI = STATE  CO- imail.com
26 IOPERATIVE BANK LTD

ICOURT ROOM|CS (COMM) ICS 15-07-2026 [ASHOK KUMAR  VsP R Kashyap 9800543365  [prkashyapadvi203(10.07.2026
1309 (COMM)/798/20 INISHA CHAWLA (@gmail.com

26
ICOURT ROOM|CS (COMM) ICS 16-07-2026 [M/S SARDARI LAL ANDAnil Sethi 9811109342 - [08.05.2026
1309 (COMM)/806/20 ICOMPANY Vs JSB AND|

26 ICOMPANY
[COURT ROOMICS (COMM) ICS 21-07-2026 [CANARA BANK Vs BALf’f’ratap Chandral- - 10.07.2026
1309 ((COMM)/830/20 [YADAV [Rana

26
ICOURT ROOM|CS (COMM) ICS 23-07-2026 [MANISH JAIN VsAdv Gautam Singh[8130377981 ontact@altusjuris[10.07.2026
1309 (COMM)/843/20 I[HARSHVARDHAN awoffices.com

26
ICOURT ROOMICS (COMM) ICS 23-07-2026 (Gaurav Jain Vs Ajit PallS B Pandey 9313780408  [sbpandey7@yahoo [10.07.2026

09 (COMM)/844/20 [Singh l.com

26

ICOURT ROOMICS (COMM) ICS 24-07-2026 [CANARA ~ BANK  VsArun Yadav 19910431437 runyadav803@g [22.07.2026
09 (COMM)/852/20 IANITA imail.com

26
ICOURT ROOM(CS (COMM) [CS 24-07-2026 [DEV AGROfShobhit Gupta 8447052623  [sandjlawassociates[22.07.2026
1309 (COMM)/854/20 INTERNATIONAL Vs @gmail.com

26 CHETAN GANDHI

ICOURT ROOM|CS (COMM) ICS 27-07-2026 [VRS MEDIABhavesh Nimker (8586079217 IAdvnimker.8586@[16.07.2026
309 ((COMM)/863/20 ICOMMUNICATION lgmail.com
26 IPRIVATE LIMITED Vs

[FRONTIER

[PUBLICATIONS

[PRIVATE LIMITED)

ACAINIVA ZITADADY
ICOURT ROOM|CS (COMM) ICS 27-07-2026 [PUNJAB NATIONALjParas Aggarwal ~ [9810600656  [parasaggarwaladv [22.07.2026

1309 (COMM)/867/20 IBANK Vs AMAN MAHNA| (@gmail.com
26
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ISH. LAL SINGH,[CENTRAL ICS (COMM) [707/2026 10-06-2026 [DAYANAND ANGLO|( VIVEK|9210107303, [thejuralsoulutions [01-07-2026
IDISTRICT JUDGE,| IVEDIC COLLEGE TRUSTSSRIVASTAVA) (875039141 (@gmail.com
ICOMMERCIAL COURT IAND MANAGEMENT|(MILIND
ISOCIETY ISRIVASTAVA
Vs DAV SCHOOL
ISILIGURI
ko1 ICS (COMM) [710/2026 109-06-2026 [SANJEEV JAIN [Sachin Kumar9136136336 dvskjain@gmail.c01-07-2026
[Vs SANGEETA JAIN PJain, jom
ko1 CS (COMM) [726/2026 16-06-2026 [UNION BANK OF INDIA [ALOK KUMAR (9911000126 JALOK.ADV2001@ [02-07-2026
[Vs AKHIL ARORA IGMAIL.COM
ko1 ICS (COMM) 741/2026 l01-07-2026 [DELTA ENTERPRISESMILIND GARG 9711133630 4-07-2026
Vs RK ELECTRICALS|
IAND TRADERS|
THROUGH
[PROPRIETOR NAMELY
ko1 ICS (COMM) 742/2026 16-06-2026 [CANARA  BANK  VSSANJEEV 9711142200 chopra6791@gmai [04-07-2026
[RASHID AHMED SINCECHOPRA .com
IDECEASED THROUGH]
ILEGAL HEIRS
ko1 ICS (COMM 757/2026 04-07-2026 [XXXXX Vs XXXXX [Pramod Kumarn9810481016 ail @thelegist.co [08-07-2026
|Singh m
ko1 ICS (COMM) 813/2026 16-07-2026 [RISHI ANAND VSKARRTIK 9811027856 tarunsharmalawofffi7-07-2026
IMOHAMMED ASIFSHARMA lice@yahoo.co.in
IALIAS RAJU
ko1 ICS (COMM) 851/2026 22-07-2026[Shiv._Kumar Bansal VsJ.K.A. & Associates99532833177 jka.legal@gmail.co[24-07-2026
[Umesh Chander Im
ko1 ICS (COMM) 862/2026 23-07-2026 [M/S KVG AGRO[Naveen Kumar 9555481152  [NAVKUMARI1512 [25-07-2026
IPRIVATE LIMITED V: |@GMAIL.COM
[M/S SINGH AND SINGH|
[ENTERPRISES
ko1 ICS (COMM) 879/2026 29-07-2026 [DABUR INDIA LIMITED|Prabhu Tandon( 9818499323 litigation@aswath [30-07-2026
Vs SHRI BALAJI FOOD| hlegal.com
INTERNATIONAL
13 [SH. RAKESH PANDIT,CENTRAL ICOURT ROOM[CIVIL SUIT ICS 02-07-2026 JASVINDER KAUR Vssatyendra kumar9811161525 Isksingh116 @gmail J09.06.2026
IDISTRICT JUDGE, ko2 (COMM)/721/20 Municipal Corporation ofjsingh(P), lcom
ICOMMERCIAL COURT 26 IDelhi
ICOURT ROOMICIVIL SUIT ICS 02-07-2026 VISHAL ~ SAGAR  Vs{Abhishek Kukkar [9958438405 [NA [12.06.2026
ko2 (COMM)/723/20 ISubhash Kumar
26
ICOURT ROOMICIVIL SUIT ICS [02-07-2026 [ALKA AGGARWAL _VsSharad jain(P),  [8860499812 _ advshradjain@gm [11.06.2026
ko2 (COMM)/724/20 JONU lail.com
26
[COURT ROOMICIVIL SUIT ICS l02-07-2026 PHUSHPA DEVISana Ansari(P), (9818053386 lansari_rbs@yahool11.05.2026
ko2 (COMM)/730/20 IAGGARWAL Vs MEENU]| l.com
26 ICHAUHAN
ICOURT ROOM|CIVIL SUIT ICS 02-07-2026 ARHAM TRADING COjshubham 9810815307 vineet.legal@gmaill21.05.2026
ko2 (COMM)/720/20 [Vs DNG CLOTHING kumar(P), l.com
26




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
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ROOMICIVIL SUIT ICS 06-07-2026 MANISH JAIN HUF VSNITIN GUPTA 7838527984 1.05.2025
ko2 ((COMM)/749/20 IAKIRA
26 INTERNATIONAL
ICOURT ROOM(CIVIL SUIT ICS 08-07-2026 [Anand Bajoria Vs TNSIPRAVEEN 9711615956 ladv.karanarora@g [12.06.2026
ko2 ((COMM)/760/20 IRETAIL PVT LTD ISINGHAL mail.com
26
ICOURT ROOM|CIVIL SUIT ICS 09-07-2026 [Sanjiv kumar goel VSRAJEEV 8285326357  [NA 18.06.2026
ko2 (COMM)/766/20 [DEEPAK MAHAJAN  [KUMAR(P),
26
ICOURT ROOMICIVIL SUIT CS 09-07-2026 {Shabuddin VSPRIYANKA 9810756193 dv.mehdl@gmail. [NA
ko2 (COMM)/771/20 [Dharmender Kumar ICHAUDHARY(P), om
26
ICOURT ROOM[CIVIL SUIT ICS 10-07-2026 [STATE BANK OF INDIAUEEWAN 9810099243 WPGADVOCATE@ [09.07.2026
ko2 ((COMM)/774/20 Vs IMRAN AHMAD IPARKASH IGMAIL.COM
26 IGUPTA(P),
ICOURT ROOM|CIVIL SUIT ICS 16-07-2026 [UNION BANK OF INDIA[Sandeep .(P), 18800892099  |dariwalsandeep9go [11.05.2025
ko2 ((COMM)/802/20 Vs ARUN KUMAR SON| Is5@gmail.com
26 ISH VINOD BHANDARI
[PROP OF CHANNEL 69
ICOURT ROOMICIVIL SUIT ICS 18-07-2026 [MUNISH ANAND Vssatyendra kumar9811161525 lsksingh116 @gmail J02.07.2026
ko2 (COMM)/820/20 IMUNICIPAL CORP OFsingh(P), om
26 [DELHI
ICOURT ROOMICIVIL SUIT ICS 23-07-2026 S K JAIN RUBBERSSAKET 9911893100 ladvbatra@gmail.c [17.07.2026
ko2 (COMM)/846/20 [PRIVATE LIMITED VSGAKHAR(P), jom
26 [FIDELITY INFRACON|
IAND ENGINEERING|
[PRIVATE LIMITED
ICOURT ROOM[CIVIL SUIT ICS 30-07-2026 [BRIJ MOHAN Vssatyendra kumarn9811161525 lsksingh116 @gmail 021.07.2026
ko2 (COMM)/881/20 Municipal Corporation ofisingh(P), om
26 Delhi
ICOURT ROOM|CIVIL SUIT ICS 30-07-2026 [Daulat Ram Rastogi Vs[Himanshu 8527962690  [SBA.HIMANSHU [23.07.2026
Ko ((COMM)/882/20| IASHWANI SHARMA IGupta(P), |(@GMAIL.COM
26
4 [SH. ASHUTOSH|WEST 201 ICS ICS 01-07-2026 [FOOTWEAR KLICK|Shram Vir Vats(P),[9818365011 atsadvocate1978 [10-06-2026
[KUMAR, DISTRICT] (COMM)/588/20 [NDIA PVT LTID Vg (@gmail.com
DUDGE (COMMERCIAL 26 [PUNITA TIWARI
ICOURT)
ICS ICS 01-07-2026 [STATE BANK OF INDIAMANOJ 18130506139 ladvpandeymanoj [12-06-2026
(COMM)/589/20 s RAJ BALA IPANDEY(P), (@gmail.com
26
ICS ICS 106-07-2026 [CANARA BANK Vs RAM[SANJAY 9811179161 ILEGALYUKTI63@[20-04-2026
(COMM)/612/20 ISWAROOP IAGGARWAL(P), GMAIL.COM
26 [PROPRIETOR OF M/S
IBOMBAY TAILORS AND|
IORS
ICS ICS 08-07-2026 [NARESH KUMARManisha 9999699762  [manisha.parmari0f12-06-2026
(COMM)/617/20 IBHARDWAJ-- VslParmar(P), l25@gmail.com
26 [VARDHMAN YARNS
IAND THREADS LTD
ICS ICS 08-07-2026 [SARAOGI SUPER SALESVARUN BEDI(P), [8285672608 dvocatevamnbed-iloﬁ»o7-2026
(COMM)/618/20 [PVT LTD A% (@gmail.com
26 MOHAMMAD
ISHAMSHAD ALAM|

IPROP M/S SAINA SUIT|
ICOLLECTION




COURT

DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

CS
((COMM)/642/20
26

DATE

ION

14-07-2026

OFPETITIONER NAME VSADVOCA
REGISTRATRESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

[UNION BANK OF INDIAArun

Vs CHINKEY[Shukla(P),
[PROPRIETOR OF M/S|
IKRISHNA GLASS|
IHOUSE

Kuman8586863313

ADVOCATE
EMAIL ID

lconnect@snslegal.j

DATE OF E-
PAYMENT OF
COURT FEES

09-07-2026

ICS

CS
((COMM)/650/20
26

17-07-2026

IPARIKSHIT SEHGALJVIJAY
ISOLE PROPRIETOR OFMISHRA(P),
IONLINE PROMOTION|
AY Vs TATA]
[TELESERVICES
ILIMITED

9899454835

rks108 @gmail.co
m

12-06-2025

ICS

CS
(COMM)/651/20
26

17-07-2026

WAY PRAKASH PANDEYARSH
[PROP NATCOBHALLA(P),
INDUSTRIAL
INSTRUMENTATION--
Vs JYOTI KHURANAJ
[PROPRIETOR

9711575152

ICS

ICS
(COMM)/660/20]
26

18-07-2026

ILEGALBHALLA@
IGMAIL.COM

15-07-2026

UNJAB  NATIONALSABHYA JAIN(P), [9717610124
BANK Vs LATIFOON]|
INISHA AND ORS

ISABHYAJAINO8@|
IGMAIL. COM

[17-07-2026

ICS

ICS
(COMM)/672/20
26

[22-07-2026

[Punjab National Bank V§AVADHESH
IABHISHEK GUPTAKUMAR

IPROP OF M/S ABHIGOSHAKYA(P),
[ENTERPRISES

0810362626

lakshakyao1@gmai
.com

[21-07-2026

ICS

ICS
(COMM)/671/20
26

[22-07-2026

IAMARJIT SINGHABHINAV(P),
[KHURANA-- V|
ISANDEEP KAUSHIK]
IPROP OF M/S SHRI SA]
IMOTORS

9899498684

rjunsk198818@g
[mail.com

[21-07-2026

ICS

ICS
(COMM)/670/20
26

[22-07-2026

[BANK OF BARODA VsRoma Bhatara(P), [9311338803
TELETECH SYSTEM|
[THROUGH ITS
[PROPRIETOR DEEPA|
ISHARMA

fromabhatara@gm
il.com

13-07-2026

ICS

ICS
(COMM)/669/20
26

[22-07-2026

[DBI BANK LTD VgVivek Kumar(P),
JANKUKSH JAIN PROP|
IOF M/S NEW FONE
[ZONE

19811867703

[kumarvivekadv@g
mail.com

[20-07-2026

ICS

Cs
(COMM)/673/20
26

[23-07-2026

[PARVEEN KUMARDEEPAK KUMAR[8130334335
IGARG (Prop of GSVBANSAL(P),
[Products)-- Vs = M/S|
RUDRA
ICONSTRUCTIONS

frudra2023constru
ctions@gmail.com

[13-04-2026

ICS

Cs
(COMM)/678/20
26

[24-07-2026

[M/S KIT MARKETINGRAJEEV JHA(P), [9873921590
PVT LTD Vs M/S JM(
INFRATECH PVTLTD

rajeeviha2004@ya
00.c0.in

[22-07-2026

ICS

ICS
((COMM)/684/20
26

I25-07-2026

[RAJNIT KAUR Vs AJAY[Arpit Batra(P),
[KUMAR MALIK

9911111176

ladvocate@arpitbat
ra.com

16-09-2025

(&

(Counter
IClaim/36/2026

27-07-2026

IKOTHARI FOODSDEEPAK
[PRIVATE LIMITED VsYADAV(P),
IANTIZE FOODS|
[PRIVATE LIMITED

19871085028

lashwani@trulegal.
0.in

14-07-2026

ICS

CS
((COMM)/687/20
26

27-07-2026

IPUNJAB
IBANK Vs
IGITANJALI
[ENTERPRISES AND|
IANR

NATIONALSANCHEET
M/SISHARMA(P),

9548667393

lsssanchitog@gniail
.eom

[22-07-2026

ICS

(Counter
IClaim/37/2026

[30-07-2026

[M/s BHAWNA MOTELSABHISHEK
JAND RESORTS PVT LTDISINGH(P),
s M/s RAKESH|
[TIMBER TRADERS AND)
IANR

8447060945

legal.prahi@gmail.
om

1-07-2026

ICS

ICS
(COMM)/706/20
26

131-07-2026

[Precision System ControliJeet Sigh Arora(P),/9811765540

Vs  Sumpreet  Singhl

[Proprietor TFC Logistics|
nd Ors

Wsarora.58 @gmail.|
om

[28-07-2026




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
ION NUMBER COURT FEES

15 [MS. PREETI AGARWALJ 209 [CS(COMM) 619/2026 08.07.2026 [ON CLOUDS GmbH VS/SHRAVAN 6201970125 unitedmark@unite/04.07.2026
IGUPTA, DISTRICT] [Extn Block [RAJA TRADINGBANSAL dandunited.com
PUDGE (COMMERCIAL| ICOMPANY
ICOURT)-02
[CS(COMM) 620/2026 08.07.2026 [SARAOGI SUPER SALESVARUN BEDI 8285672608 dvocatevarunbedif06.07.2026
[VS. SWEETY KESHARI (@gmail.com
ICS(COMM) 623/2026 09.07.2026 JYOTI KUMAR ARYA VSVIKAS ARORA (9811414400 laroralawoffice@al |06.07.2026
WAGDISH PRASAD| lo.net.in
ILAWANIA
[Cs(coMMm) 624/2026 09.07.2026 JOHNLEE [UTSAV JAIN 9082798662  fadvomanishbhojw [07.07.2026
[PHARMACEUTICALS lani@gmail.com
IPVT LTD VS. STARZAC|
[FORMULATION PV
[LTD
ICS(COMM) 625/2026 09.07.2026 [VIKAS SACHDEVA VS|RAKESH SEHGAL|9818417141 rakeshkumarsehgal22.06.2026
ISUDHA CHAWLA 1964@gmail.com
[CS(COMM) 630/2026 [10.07.2026 [SURJIT SINGH GANDHIAMAR NARAIN (8882570497  [ninaniapoojal@g [31.12.2025
S. WINSOFT EDUCARE| imail.com
[PVT LTD
ICS(COMM) 645/2026 14.07.2026 [UNION BANK OF INDIAARUN KR 9312400295 connect@snlegal.i 07.07.2026
S. ANJALI ISHUKLA
[CS(COMM) 675/2026 23.07.2026 [SUBHASH = CHANDER[RAJEEV TEWARI (9312276651 [rtewari88@gmail. [21.07.2026
S. ANISH TREHAN fcom
[CS(COMM) 686/2026 27.07.2026 [BANK OF BARODA VS[RAJPALSINGH (9910597841 [rpsindian@gmail.c29.08.2025
[M/S D AND G FASHION]| m
[PVT LTD.
ICS(COMM) 690/2026 20.07.2026 [ICICI BANK LTD VS/MANISH YADAV (9818030800 |[induslegalia@gmail24.07.2026
WASMEET SINGH| .com
MARWAH
ICS(COMM) 691/2026 29.07.2026 [GREEN STAPLE PVI|SANJAY JAIN 8860635799  [communications@ [27.07.2026
[LTD VS. MS R S SARDA excorp.org.in
ICS(COMM) 692/2026 29.07.2026 [EASTERN  BEARINGSGAGAN KUMAR |9654224557 ladvsunilsinghp@g [26.02.2026
[PVT LTD VS. LAXM]I imail.com
[ROOP PVT LTD
ICS(COMM) [709/2026 31.07.2026 [ANISH BHOLA  VS/ANISH BHOLA [9811452022 lanishbhola@yahoof29.07.2026
UATIN SEHRAWAT L.com
16 [SH. RAGHUBIR SINGH,WEST 203 [Execution 01-07-2026 [The South Indian BankParveen Garg(P),
[DISTRICT JUDGE| [Extn Block ((Comm)/222/20 [Ltd Vs PERITUS|
COMMERCIAL 26 ISERVICES PVT LTD
ICOURT)-03
Cs 01-07-2026 [Rajesh Arora ProprietorfRAJESH 9810294894  [rajeshbanati@yah [08-06-2026
(COMM)/583/20 |Asha Metal Udyog VSBANATI(P), loo.co.in
26 IMARS BOTTLERS|
[THROUGH ITS
[PARTNERS




COURT

DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

DATE  OFPETITIONER NAME VSADVOCA
REGISTRATRESPONDENT NAME

ION

ADVOCATE
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PAYMENT OF
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ISOLUTIONS LLP

[Execution 01-07-2026 [CANARA BANK  VSCHITRA
((Comm)/236/20 [MUKHTIYAR SINGH IMALHOTRA(P),
26
ICS 01-07-2026 [Union Bank Of India Vs{Deepa Gupta(P), [9312298558 dvocate.deepa.gu
(COMM)/582/20 [Deepa Gandhi [pta@gamil.com
26
ICS 01-07-2026 |RAJESH AGARWAL VSSHANTNU 19999347367 fficeoflipgmai1.colo5-06-2026
(COMM)/581/20 [BHAGWAN DASS IAGGARWAL(P), m
26
[Execution 01-07-2026 [PUNJAB NATIONALPRANSHU
((Comm)/221/202] BANK Vs SARVESHIVASHISHTH(P),
6 IKAKAR
ICS 01-07-2026 [NEERAJ BHATI Vs MS{Aditya Madan(P), [9810128667 ladityamadanlaw @ [15-04-2026
(COMM)/579/20 [BATHWEL lgamil.com
26
[Execution 06-07-2026 [STATE BANK OF INDIAJAWAHAR
(Comm)/247/20 s  MANOJ KUMARCHAWLA(P),
26 [NAINWAL
[Execution 06-07-2026 [Punjab National Bank VsNitesh Sharma(P),
(Comm)/248/20 IPankaj Srivastava
26
[Execution 06-07-2026 [Sanjeev Kumar Goel VsDigvijay Singh(P),
(Comm)/246/20 Mothers Pride Dwarka A]
26 [Unit of Sant Namdey
[Educational Society
ICS 08-07-2026 [SARAOGI SUPER SALESVARUN BEDI(P), 8285672608 [advocatevarunbedijo6-07-2026
(COMM)/621/20 IPVT LTD V (@gmail.com
26 [KHOOBSURAT
IAPPARELS PRIVATE|
[LIMITED
[ExCOMM +08-07-2026 [KOTAK MAHINDRARITESH(P),
JAward by Arb BANK LIMITED V:
IComm/106/2026 IDEEPAK
cs 10-07-2026 [AJAY SACHDEVA PROPPJ TYAGI(P),
((COMM)/633/20 IMS SS ENTERPRISES V:
26 ISUPER MARCHE 37
[TRADERS LLP|
THORUGH ITS
[DESIGNATED
InspTamne
Misc 11-07-2026 [Multani Pharmaceutical§JANKIT BATRA(P),
IDJ/746/2026 [Pvt Ltd Vs Unimarck]
[Healthcare Ltd
ICS 14-07-2026 [Sandeep Soni Vs BhureCHARIT 8595653336  [sulekhchandco(5)gf12-07-2026
((COMM)/643/20 [Khan IGOYAL(P), imail.com
26
[Execution 15-07-2026 [Shri Hari Om Tandon Vsxyz(P),
((Comm)/258/20 |Sh Mukesh Kumar
26
Cs 16-07-2026 [E SPRINTO  GREEN|Rashi Anand(P), [8882440743 [inep@upsealegal.c[10-07-2026
(COMM)/646/20 [ENERGY PVT LTD Vs jom
26 [ENWIRE AUTOMOTIVE|




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
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[Execution 18-07-2026 [Neptune Container LineManish
((Comm)/261/202] IAnd Logistics  PrivatelKhurana(P),
6 ILimited Vs Sh Harkishan|
|Singh Virdi
[Execution 18-07-2026 [LEVI STRAUSS AND COfShravan Bansal(P),|
((Comm)/262/20 [Vs SALMAN AND ANR
26
ICS 20-07-2026 [NEVA POLYMERS PVT|Seema Gupta(P), (9871255299 [Not Mentioned 7-05-2026
(COMM)/662/20 LTD THROUGH ITS|
26 IAUTHORISED
[REPRESENTATIVE Vs
MS HEMKUNT]|
[TRADERS AND ORS
ICS 24-07-2026 [Vineet Garg Vs satgurMUKESH 9873967070  la111anJet:po,)a<ls
(COMM)/677/20 lengineering works [KUMAR(P), land1,:ompa11y.
26
CS 24-07-2026 PJohnlee Pharmaceuticals{Utsav jain(P), 8527214201 flainutsav21@gamill
(COMM)/676/20 [Private Limited Vg lcom
26 Maxford Healthcare and

TS

IOMP (I)25-07-2026 [IDFC FIRST BANK LTD|SANJEEV
(COMM)/1258/2 s NALIN KUMAR JHA |[PATHAK(P),

026

IOMP (I)28-07-2026 [IDFC FIRST BANK LTD|SANJEEV
(COMM)/1269/2 s MUSHAHIDPATHAK(P),

026 [HUSSAIN

IOMP (I)28-07-2026 [IDFC FIRST BANK LTD|SANJEEV
(COMM)/1270/2 's ABHA SINGHAL PATHAK(P),

026

ICS 20-07-2026 [Hariom Aggarwal Vs JAPMamta sarna(P), [9716948836 lsumitsama@gmail [23-07-2026
(COMM)/693/20 IBUILDCON PVT LTD l.com
26

IOMP (I)29-07-2026 [Yes Bank Ltd Vs DEENADV. LALIT|
(COMM)/1276/2 IMOH [PANDEY(P),

026

OMP (I)29-07-2026 [Yes Bank Ltd Vs ARVINDADV. LALIT|
(COMM)/1277/2 [KUMAR IPANDEY(P),

026

[Execution 31-07-2026 [M/S ZedProcessors andixyz(P),
((Comm)/284/20 ISuppliers Vs  Futomi

26 IDiners llp and others

ICS 31-07-2026 [Pradeep Bansal Vs EiffelljAshish Negi(P), (9999029218 Shailnegi1ig84@g [28-07-2026
((COMM)/704/20 [[ndia Through its partner imail.com

26 |Sh Akshay Aggarwal

ICS 31-07-2026 JASMEET SINGH VsgMohit Kapoor(P), [9999927207 INot Mentioned [27-07-2026
((COMM)/705/20 [SHWETA JAIN

26

7 [SH. SANJEEVWEST 202 lcs (comm) ICS l01-07-2026 JAI BHARAT STEEL9999309192 IDILRAJ SINGH 4-06-2026
IAGGARWAL, DISTRICT] [Extn Block (COMM)/573/20 [TRADERS Vs BRIGHT]
PUDGE (COMMERCIAL 26 IBAR INDUSTRIES

ICOURT)




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
ION NUMBER COURT FEES

lcs (comm) ICS 01-07-2026 [Sonia Vs Bijendra [7011398178 ILAWMANFIGHTB(19-05-2026
((COMM)/578/20 IACK@GMAIL.CO
26 M
lcs (comm) ICS 01-07-2026 [State Bank of India Vs9315165656 IKRISHAN IADVKRISHNA141 [01-06-2026
((COMM)/584/20 Vikash ISHARMA i @GMAIL.COM
26
lcs (comm) ICS 01-07-2026 [Aparna Industries Vs9810134864 ISAMEER ISAMEERDEWAN1/09-06-2026
(COMM)/591/20 ISanmeet Singh Bagga [DEWAN 23@GMAIL.COM
26
[MISC DJ Misc l01-07-2026 [Ms Capital Industria1'|§595653336 ICHARIT [SULEKHCHANDC[10-06-2026
IDJ/676/2026 [Enterprises Vs Ms P§ IGOYAL [0@GMAIL.COM
[Enterprises and Anr
loMP (DjoMP (Djo1-07-2026 AXIS BANK LID Vs9210585331 [SUNITA INDEXLAW@GM [Nil
(COMM) (COMM.)/1105/2 [HARNEK SINGH IAIL.COM
026
loMP (DjoMP (Djo1-07-2026 [YES BANK LIMITED V7455023130 [ANANJAY [ASAPLEGALANA [Nil
(coMM) (COMM.)/1107/2 [BHARTI LOGISTICS SINGH IDVOCATES@GM
026 JAIL.COM
s (comm) ICS 02-07-2026 [Union Bank Of India Vsj9312292558 IDEEPA IADVOCATE.DEEP[]21-05-2026
(COMM)/592/20 [Chetan Gandhi IA.GUPTA@GMAI
26 IL.COM
s (comm) ICS 102-07-2026 JAQUALITE INDUSTRIES[9599043045 IARCHIT ILEGAL@SIGNAL [18-06-2026
(COMM)/601/20 IPRIVATE LIMITED Vs I[EGAL.IN
26 IAPURBADHAN HALDER|
[PROPRIETOR OF
JARCHANA
IPRODUCTIONS
s (comm) ICS 102-07-2026 JAQUALITE INDUSTRIES[9599043045 IARCHIT ILEGAL@SIGNAL [18-06-2026
(COMM)/602/20 IPRIVATE LIMITED V: [EGAL.IN
26 IARORASTYLESAVVY
[MPEX PRIVATE|
[LIMITED
lcs (comm) ICS l02-07-2026 [UNION BANK OF INDIA9599043045 IARCHIT ILEGAL@SIGNAL [18-06-2026
((COMM)/603/20 Vs DEBONAIR| [EGAL.IN
26 ISECURITY SERVICE|
IPVT AND ORS
IOMP (IYOMP (Djo2-07-2026 [Shriram Finance Ltd V59811133644 IMANOJ IMANOJK.ADV@G Nil
(COMM) (COMM.)/1127/2 [NAUSHAD AHMAD [MAIL.COM
026
IOMP (IYomP (I}02-07-2026 [Shriram Finance Ltd Vs811133644 IMANOJ IMANOJK.ADV@G Nil
(COMM) (COMM.)/1135/2 [UJTWAL METAL IMAIL.COM
026 ORKS
lcs (comm) ICS 03-07-2026 [Mr Praveen Garg Vs Mr9811053833 ISATISH aliiadvocates@,ya [09-06-2026
((COMM)/605/20 [Harsh Goel 00.in
26
lcs (comm) ICS 03-07-2026 [KAPIL KUMAR BANSAL{9810600656 IPARAS Iparasaggarwatadv |08-06-2026
(COMM)/606/20] [Vs PR FOOTWEAR igil,corn
26
lcs (comm) ICS 03-07-2026 [KAPIL KUMAR BANSAL(9810600656 IPARAS [parasaggarwaladv |08-06-2026
(COMM)/607/20 Vs SANDIP DAYARAM lgiL,corn
26 BOKOLIYA




NO.
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(IYOMP (IY03-07-2026 [YES BANK LTD Vs SUFIj9811669863 ISACHIN egal @Katvalassoc

(COMM) (COMM.)/1142/2 [DILSHAD BARKATT liates.com

026

MP (DlOMP (Djo3-07-2026 [YES BANK LTD Vs9811669863 ISACHIN egal@Katvalassoc [Nil

(COMM) ((COMM.)/1143/2 [TARUN KUMAR liates.com

026
[OMP (DlOMP (Djo3-07-2026 [YES BANK LTD Vs9811669863 ISACHIN egal@Katvalassoc [Nil
(COMM) (COMM.)/1144/2 [MANOJ KUMAR GUPTA liates.com

026
IOMP (IYOMP (Iy03-07-2026 |AXIS BANK LTD Vs9811669863 ISACHIN egal @Katvalassoc [Nil
(COMM) (COMM.)/1145/2 [RADHESYAM S O liates.com

026 ICHHAVILE
[MISC DJ Misc 04-07-2026 MR DEVRAJ Vs M/St - 3 INil

IDJ/712/2026 [EVERPURE INFRA PVT.

ILTD. AND ORS

IOMP (DOMP (Djog-07-2026 [YES BANK LTD Vs9811669863 ISACHIN egal @Katvalassoc [Nil
(cOMM) (COMM.)/1147/2 IMUKESH NAGPAL liates.com

026
IOMP (IYOMP (Iyo4-07-2026 [YES BANK LTD Vs9811669863 ISACHIN egal @Katvalassoc [Nil
(COMM) (COMM.)/1148/2 [YASHPAL KISHAN LAL liates.com

026
IOMP (IYOMP (Iyo4-07-2026 [YES BANK LTD Vs9811669863 ISACHIN llegal @Katvalassoc [Nil
(COMM) (COMM.)/1149/2 MANISH KUMAR liates.com

026
IOMP (IYOMP (Iyo4-07-2026 [YES BANK LTD Vs9811669863 ISACHIN egal @Katvalassoc [Nil
(COMM) (COMM.)/1150/2 [IMANISH KUMAR liates.com

026
loMP (DloMP (Dlo4-07-2026 [AXIS BANK LID V9811669863 ISACHIN egal @Katvalassoc [Nil
(COMM) (COMM.)/1151/2 JAGDISH SO LALMAN liates.com

026
IOMP (IYOMP (IY04-07-2026 [Yes Bank Ltd Vs UMARI9811669863 ISACHIN egal@Katvalassoc [Nil
(COMM) (COMM.)/1161/2 INADEEM liates.com

026
[OMP (DlOoMP (Djo4-07-2026 [Yes Bank Ltd  Vs9811669863 ISACHIN egal@Katvalassoc [Nil
(COMM) (COMM.)/1162/2 [TARANJIT SINGH liates.com

026
lcs (comm) ICS 06-07-2026 CMG  LOGISTIC PVT|9810511644 WITENDER IADVJITEN@YAH [07-05-2026

(COMM)/610/20 [LTD Vs RAJESH| IGARG |00.COM

26 ICHAWLA
lcs (comm) ICS 06-07-2026 JASPAL SINGH ARORAl9654800446 IKOMAL JADVKOMALCHIB [09-06-2026

(COMM)/611/20 [Vs SATYA PAL IBER@GMAIL.CO

26 M
IOMP (IYOMP (Iy06-07-2026 |AXIS BANK LTD Vs9210585331 ISUNITA INDEXLAW@GM [Nil
(COMM) (COMM.)/1163/2 IANIL KUMAR IAIL.COM

026
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(DlOMP (D{o6-07-2026 [Yes Bank Ltd Vs MANJUj9210585331 ISUNITA INDEXLAW@GM
(COMM) (COMM.)/1167/2 ISINGH |AIL.COM
026
lcs (comm) ICS 07-07-2026 |JANNIKA 18745810344 IAMAN IADVAMAN123@G|[02-07-2026
(COMM)/615/20 INFRABUILDCON Vs MS| ISHARMA [MAIL.COM
26 TVAAN CONTECH]
[[NDIA PVT LTD
lcs (comm) ICS 07-07-2026 [PRADEEP KATARIA Vs9599043045 [ARCHIT ILEGAL@SIGNAL [01-07-2026
(COMM)/616/20 [Bank of Baroda [EGAL.IN
26
les (comm) cs 09-07-2026 [SHREE KARANGAR[9599043045 [ARCHIT [LEGAL@SIGNAL [02-07-2026
(COMM)/622/20 [TEXTILE PVT LTD Vs [EGAL.IN
26 [TARUN RELHAN
s (comm) ICS 10-07-2026 [Union Bank Of India Vsj9911118926 [RAVI KUMAR |[KUMARRAVI@YA[12-06-2026
(COMM)/631/20 INEELAM MANCHAND [HOO.COM
26
IOMP (DOMP (Dpro-07-2026 [YES BANK LTD Vs9811669863 ISACHIN egal @Katvalassoc [Nil
(coMM) (COMM.)/1201/2 ISANJEEV KUMAR| liates.com
026 ISHARMA
IOMP (IYOMP (I)10-07-2026 [IDFC FIRST BANK LTDJ9811133644 IMANOJ IMANOJK.ADV@G Nil
(COMM) (COMM.)/1202/2] s RAJIVE KUMAR [MAIL.COM
026
IOMP (IYOMP (I)10-07-2026 [IDFC FIRST BANK LTDJ9811133644 [MANOJ IMANOJK.ADV@G |Nil
(COMM) (COMM.)/1203/2] s KANISHK [MAIL.COM
026 ICHANDRAYAN
IOMP (IYOMP (I)10-07-2026 [IDFC FIRST BANK LTDJ9811133644 IMANOJ IMANOJK.ADV@G|Nil
(COMM) ((COMM.)/1204/2] Vs SANDEEP [MAIL.COM
026 [KISHORILAL
lcs (comm) ICS 11-07-2026 |Amar Nath Chanana V9810600656 IPARAS [parasaggarwaladv [Nil
(COMM)/634/20 IAVV Hospitality LLP lgjI,corn
26
lcs (comm) ICS 11-07-2026 [MS MECH INDUSTRY[8826079887 IMANISH IMANADV@YAHO [19-07-2026
((COMM)/635/20 THROUGH ITS| IMAKHIJA lOM.COM
26 IATTORNEY Vs MS ADIT]]|
IPOWER EQUIPMENTS|
IPRIVATE LIMITED|
[Through its Director
lcs (comm) ICS 11-07-2026 [Ms Success Impex Pvt Ltd8595653336 ICHARIT ISULEKHCHANDC|08-07-2026
(COMM)/636/20 Vs Ms Voltaic Power Pvi IGOYAL [0O@GMAIL.COM
26 [Ltd
lcs (comm) ICS 11-07-2026 |[Ramesh Chander Soni V8595653336 ICHARIT ISULEKHCHANDC|08-07-2026
((COMM)/637/20 JAK Industries and Ors IGOYAL l0@GMAIL.COM
26
lcs (comm) ICS 13-07-2026 [Tarun Kumar Gupta Vs{45640851 IBHARAT legistauxiliary@g [02-07-2026
(COMM)/638/20 [Kaliraman Industries Pvt| IGUPTA mail.com
26 Ltd
lcs (comm) ICS 13-07-2026 [UNION BANK OF INDIA|: 9911000126 IALOK KUMAR ALOK.ADV2001@ [09-07-2026
(COMM)/639/20 [Vs HARVINDER SINGH] IGMAIL.COM
26 IALIAS HARIVINDER]
ISINGH SALUJA
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lcs (comm) ICS 13-07-2026 [UNION BANK OF INDIA[ 9911000126 JALOK KUMAR [ALOK.ADV2001@ [09-07-2026
((COMM)/640/20] [Vs ASHOK KUMAR IGMAIL.COM
26
lcs (comm) ICS 14-07-2026 [SANGEETA MITTAL99991 107 1 ISUMIT GARG |[SUMITGARG600 [26-02-2026
(COMM)/641/20 IALIAS SANGEETA| l0@GMAIL.COM
26 IALIAS SANJEETA|
IMITTAL Vs CARE|
HEALTH INSURANCE|
[LIMITED
[MISC DJ Misc 15-07-2026 [Shriram Finance Ltd Vs9811133644 Manoj IMANOJADV125@ [Nil
IDJ/763/2026 [UJJWAL METAL IGMAIL.COM
ORKS
lcs (comm) ICS 16-07-2026 [IDBI BANK LTD Vs9811867703 IVIVEV SINGH [kumarvivekadv@g [14-07-2026
(COMM)/647/20 [KARTICK CHANDER| imail.com
26 MUKHERJEE
s (comm) ICS 16-07-2026 [Utsav Ravi Through his{8595653336 [PRATIMA Ehanna.yoges175o 8-01-2026
(COMM)/648/20 ISP A Holder Ms Pratim (@gmail.com
26 [Ravi Vs MS RT JCO AND)
ISONs
s (comm) ICS 18-07-2026 [SARAOGI SUPER SALE%285672608 [VARUN BEDI dvocatevamnbed-ilo6-07-2026
(COMM)/653/20 [PVT LTD Vs RAKESH] (@gmail.com
26 [KUMAR
s (comm) ICS [18-07-2026 [Bharat Petroleum|9871046745 IKUNAL KALRA ADVKALRA.@GM [09-07-2026
(COMM)/656/20 ICorporation Ltd Vs Mohd| IAIL.COM
26 [Yusuf
s (comm) ICS 18-07-2026 [CANARA  BANK  Vs0811179171 ISANJAY IADVYUKTIDHAM [20-04-2026
(COMM)/658/20 IKUSHAL PAL SINGH IA@GMAIL.COM
26
[MISC DJ Misc 18-07-2026 MS AQUALITE9810511644 WITENDER IADVJITEN@YAH [07-05-2026
IDJ/771/2026 INDUSTRIES PVT LTD| IGARG 0.COM
Vs MS ASIAN|
[ENTERPRISE
lcs (comm) ICS |20-07-2026 BABITA  GUPTA  Vs9871503007 IPUSHP SAINI [satvarnleQaoffices [29-06-2026
(COMM)/663/20 ISUSHIL SHARMA (@gmail.com
26
lcs (comm) ICS 20-07-2026 [ZION INTERNATIONAL)9711894248 INIKITA GUPTA ADVNIKITAGUPT [11-06-2026
(COMM)/664/20 [FOOD  INGRIEDENTS| IA@GMAIL.COM
26 [PVT LTD Vs VEENA|
IDEVI
IOMP (IYOMP (I)20-07-2026 [YES BANK LTD Vs9717028845 ISANJEEV litigation @sreslegalNil
(COMM) ((COMM.)/1239/2 IDINESH KAMAR IPATHAK .com
026
MP (IYOMP (I)20-07-2026 [YES BANK LTD Vs9717028845 ISANJEEV litigation@sreslegalNil
(COMM) ((COMM.)/1240/2] ISACHIN KUMAR IPATHAK .com
026
MP (IYOMP (I}20-07-2026 [YES BANK LTD Vs§9717028845 ISANJEEV litigation @sreslegalNil
(COMM) (COMM.)/1241/2 ISANJAY SAHNI [PATHAK .com
026
IOMP (IYOMP (Iy20-07-2026 [YES BANK LTD Vs9717028845 ISANJEEV litigation @sreslegalNil
(COMM) (COMM.)/1242/2] ISURESH SHYAM LAL [PATHAK l.com
026
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(IYOMP (I)20-07-2026 [YES BANK LTD Vs9717028845 ISANJEEV litigation@sreslegal
(COMM) (COMM.)/1243/2] [PRANVESH KUMAR] IPATHAK .com
026 [PATHAK
MP (Iyomp (Df20-07-2026 [Shriram Finance Ltd Vs(9717028845 ISANJEEV litigation @sreslegalNil
(COMM) (COMM.)/1244/2 IPARAG IPATHAK .com
026
lcs (comm) ICS 21-07-2026 [UNION BANK OF INDIAl9312400295 IARUN SHUKLA|connect@snslegal.ij09-07-2026
(COMM)/665/20 [Vs SONU CHAURASIYA n
26
lcs (comm) ICS 21-07-2026 [Agrico Organics Pvt Ltdo873967070 [Amandeep IAMANDEEP@AD [09-06-2026
(COMM)/667/20 Vs ADVANTA  AGR]| ISANDCOMPANY.
26 [TECH ICOM
IOMP (IYOMP (I)21-07-2026 [KOTAK MAHINDRA/0120-4351287 [LALIT PANDAY [LALITPANDAY@ [Nil
(COMM) (COMM.)/1252/2 [PRIME LIMITED Vs GMAIL.COM
026 [PAWAN KUMAR|
IMISHRA
IOMP (IYOMP (I)21-07-2026 [KOTAK MAHINDRA/0120-4351287 I[LALIT PANDAY [LALITPANDAY@ [Nil
(coMM) (COMM.)/1253/2 IPRIME LIMITED VS GMAIL.COM
026 IGAGAN TANEJA
IOMP (IYOMP (I)21-07-2026 [KOTAK MAHINDRA/0120-4351287 [LALIT PANDAY [LALITPANDAY@ [Nil
(COMM) (COMM.)/1254/2 PRIME LIMITED V§ GMAIL.COM
026 IGAGAN TANEJA
s (comm) ICS 24-07-2026 [SHIV NARESH SPORTS|9990410999 [YATENDER vatenderkhatri@h [12-06-2026
(COMM)/679/20 s NEW JEANS| IKHATRI tmail.com
26 ICORNER
s (comm) ICS 24-07-2026 [SHIV NARESH SPORTS9990410999 [YATENDER vatenderkhatri@h [12-06-2026
((COMM)/680/20 [Vs FASHION POINT IKHATRI tmail.com
26
lcs (comm) ICS 24-07-2026 [SHIV NARESH SPORTS9990410999 [YATENDER vatenderkhatri@h [12-06-2026
(COMM)/681/20 [Vs BHAGWATI SPORTS IKHATRI tmail.com
26
lcs (comm) ICS 24-07-2026 [SHIV NARESH SPORTS|9990410999 [YATENDER vatenderkhatri@h [12-06-2026
(COMM)/682/20 [Vs MSR FITNESS AND) IKHATRI tmail.com
26 [FANCY WORLD
lcs (comm) ICS 24-07-2026 [SHIV NARESH SPORTS|9990410999 [YATENDER vatenderkhatri@h [12-06-2026
((COMM)/683/20 Vs DAGAR| IKHATRI tmail.com
26 [ENTERPRISES
lcs (comm) ICS 29-07-2026 BANK OF BARODA Vs/9312292558 IDEEPA IADVOCATE.DEEP[27-07-2026
(COMM)/694/20 IAMRIT PAL SINGH IA.GUPTA@GMAI
26 IL.COM
MP (IYOMP (I}29-07-2026 [YES BANK LTD Vs9717028845 ISANJEEV litigation @sreslegalNil
(COMM) (COMM.)/1278/2| ISHWETA NITIN| [PATHAK .com
026 IDONGARE
IOMP (IYOMP (Iy29-07-2026 [YES BANK LTD Vs9717028845 ISANJEEV litigation @sreslegalNil
(COMM) (COMM.)/1279/2 ISUKHPREET SINGH [PATHAK l.com
026
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(IYOMP (I)29-07-2026 [YES BANK LTD Vs9717028845 ISANJEEV litigation@sreslegal
(COMM) (COMM.)/1280/2| [RAJESH RAJESH IPATHAK .com
026
MP (IYOMP (I)29-07-2026 [Yes Bank Ltd Vs AKHILQ717028845 ISANJEEV litigation @sreslegalNil
(COMM) (COMM.)/1284/2] [KAPOOR [PATHAK .com
026
[OMP (DlOMP (Df29-07-2026 [Yes Bank Ltd Vs ARVIND[9717028845 ISANJEEV litigation@sreslegalNil
(COMM) (COMM.)/1285/2] ISINGH [PATHAK l.com
026
lcs (comm) ICS 130-07-2026 [MAAN ENTERPRISES Vs9990410999 IRISABH IKAPOORADV @YA[]29-07-2026
(COMM)/703/20 [HINDALCO IKAPOOR [HOO.COM
26 [INDUSTRIES LIMITED
OMP (IyYomp (I}30-07-2026 [IDFC FIRST BANK LTD{9717028845 ISANJEEV litigation@sreslegalNil
(COMM) (COMM.)/1290/2] [Vs MAYANK GUPTA [PATHAK .com
026
OMP (IYomMP (I}30-07-2026 [IDFC FIRST BANK LTD{9717028845 ISANJEEV litigation @sreslegalNil
(coMM) (COMM.)/1291/2 s SATRAF KHAN SAIFI IPATHAK .com
026
IOMP (DIOMP (D30-07-2026 IDFC FIRST BANK LTD[9717028845 ISANJEEV litigation @sreslegalNil
(COMM) (COMM.)/1292/2| s NARENDRA KUMAR IPATHAK .com
026
s (comm) ICS 31-07-2026 [Lakshmi  Float  Glass9958987839 IKESHAV INFO@BAVELEG [22-06-2026
(COMM)/710/20 Limited Vs  JASJIT] IAL@GMAIL.COM
26 ISINGH PROP GHA]
IGLASS AND|
[HARDWARE
IOMP (DIOMP (D31-07-2026 [Yes Bank Ltd Vs9717028845 ISANJEEV litigation @sreslegalNil
(COMM) (COMM.)/1301/2 ISANJEEV KUMAR IPATHAK .com
026
18 [SH. RAJ KUMARWEST 210 ICS 01-07-2026 [PARVEEN KUMARDEEPAK KUMAR[9899951648  |BANSALASSOCIA [22.1.2026
[TRIPATHI, DISTRICT] [Extn Block (COMM)/572/2|(COMM)/572/20 IGARG  Proprietor  ofBANSAL 9811515015 [TESLAWFIRM @G
PUDGE (COMMERCIAL 026 26 IGARG ROADLINES Vs [MAIL.COM
ICOURT) IM/S SCC PROJECTS|
[PRIVATE LIMITED)
[Through its directors
ICS CS 02-07-2026 [Union Bank Of India VsDeepa Gupta 9312292558 fadvocate.deepa.gu il
(COMM)/593/2|(COMM)/593/20 [Sant Ram [pta@gmail.com
026 26
ICS Cs 02-07-2026 BANK OF BARODA VsDeepa Gupta 9312292558 dvocate.deepa.gu nil
(COMM)/594/2|(COMM)/594/20 Poginder Singh [pta@gmail.com
026 26
ICS 02-07-2026 M/s HINDUSTAN|Saurav Kumar 9643101207 fasrlegalalliamceg [01.01.2026
(COMM)/595/2|(COMM)/595/20 TRADERS Vs M/ 8505946080  @gmail.com
026 26 |[ESSKAY ENTERPRISES 9810104364
ICS CS 02-07-2026 [Bharat Bhushan WadhwalNitin Arora 9818189667  [nitin.arora465@g [01.01.2026
(COMM)/604/2|(COMM)/604/20] [Vs PART ANAND SONT imail.com
026 26
ICS ICS 04-07-2026 OM LOGISTICSARUN 9810163624 IADVOCATEARUN [11.06.2026
(COMM)/609/2|(COMM)/609/20| [LIMITED Vs FLEXITUFFAGGARWAL 23@GMAIL.COM
026 26 ENTURES
INTERNATIONAL
[LIMITED
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ICS ICS 06-07-2026 M /s Gonsai Logistics PvtfRakesh Kumar9868040826 Jsharmarakeshadvi [12.06.2026
(COMM)/613/2|(COMM)/613/20 td Through its DirectorfSharma 9818666198 (@gmail.com
026 26 h Pankaj Mehndirattal

[Vs M/s New Arcana Indi

|And Ors
ICS ICS 06-07-2026 [Shri Deepak Sethi Vs M/SANJALI NEHRA (9811626201 not provided 12.06.2026
(COMM)/614/2|(COMM)/614/20 [Uniworld Transerv Pvt|
026 26 Ltd
ICS 109-07-2026 VINTAGE CREDIT AND|GAURAV 999797229 not provided [27.11.2026
(COMM)/626/2|(COMM)/626/20 [LEASING PVT LTD VSMALHOTRA
026 26 Piyush Mahajan And Ors
ICS ICS 109-07-2026 VINTAGE CREDIT AND(GAURAV 999797229 not provided [25.05.2026
(COMM)/628/2|(COMM)/628/20 [LEASING PVT LTD VSMALHOTRA
026 26 ISACHIN SAXENA And|

Anr
ICS ICS 10-07-2026 [[ndian Bank Vs UshalAditya Goel 9540828585 dvadltvagoei@ho [07.07.2026
(COMM)/632/2|(COMM)/632/20 [Pandey and anr frmail.com
026 26
ICS ICS 16-07-2026 AMBEY ENTERPRISESGAURAV MITTAL|9911704639 dv.ankit87@yaho [29.05.2024
(COMM)/649/2|(COMM)/649/20 s SHREE RUDRA| .com
026 26 ICONFECTIONARY PVT]

ILTD
ICS ICS [18-07-2026 [SARAOGI SUPER SALESVARUN BEDI 8285672608  [advocatevarunbedil06.07.2026
(COMM)/652/2|(COMM)/652/20 IPVT LTD Vs (@gmail.com
026 26 [KHOOBSURAT

IAPPARELS PRIVATE|

[LIMITED
ICS ICS [18-07-2026 [SARAOGI SUPER SALESVARUN BEDI 8285672608  [advocatevarunbedil06.07.2026
(COMM)/654/2|(COMM)/654/20 IPVT LTD Vs DEEPAK] (@gmail.com
026 26 [KUMAR
ICS ICS 18-07-2026 [M/s Bharat PetroleumKunal Kalra 9871028645 [kkaka.adv@gmail. [23.07.2026
(COMM)/657/2|(COMM)/657/20 ICorporation Ltd Vs M/ fcom
026 26 IMK Oil Transporters Pvi

Ltd
ICS 18-07-2026 [CANARA  BANK  VSSANJAY 9811179161 egalyukti63@gma [11.01.2023
(COMM)/659/2(COMM)/659/20 RISHI VERMA IAGGARWAL il.com
026 26
ICS ICS 18-07-2026 Sh A P S OberofAVADHESH 9810362626 lakshakyao 1I22.05.2026
(COMM)/661/2|(COMM)/661/20 [Proprietor Vs M/sKUMAR SHAKYA (@gmail.com
026 26 ISUBROTO TOOLS AND)

IANR
ICS ICS 23-07-2026 [Punjab National Bank Vs{R K Sharma 9810379033 irk.shanna.advl [21.07.2026
(COMM)/674/2|(COMM)/674/20 JANITA GUPTA PROP OF (@gmail.com
026 26 IM/S ANITA|

[ENTERPRISES
ICS 27-07-2026 [Patel Jivaa Sales Pvt LtdBIJAY = MOHAN/9015893668  [advbmg2016@gm [04.04.2025
(COMM)/685/2|(COMM)/685/20 Vs Hari Narayan SarathiGOSWAMI il.com
026 26 [Proprietor of  Sarathi

[Electronics
ICS ICS 29-07-2026 [Bank of Maharashtra VsfSanskar Aggarwal [7838837246 jsnblegal.litigation [17.07.2026
(COMM)/698/2|(COMM)/698/20 [Rohan Oberoi And Anr 9999239545 (@gmail.com
026 26
Ics cS [30-07-2026 [HARI KRIPAManish Yadav 9818050800  [INDUSLEGALIA@nil
(COMM)/699/2|(COMM)/699/20 [EDUCATION PRIVATE| IGMAIL.COM
026 26 ILIMITED Vs  AshoK

[Kumar and ors




NO.

COURT

DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

DATE

REGISTRATRESPONDENT NAME

ION

OFPETITIONER NAME VSADVOCA

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

ICS ICS 30-07-2026 [[CICI BANK LTD VsManish Yadav 9818050800  [INDUSLEGALIA@[24.07.2026
(COMM)/700/2{(COMM)/700/20| [PRIYANKA TIWAR]] IGMAIL.COM
026 26 IJAND ANR
ICS ICS 30-07-2026 [[CICI BANK LTD VsManish Yadav 9818050800  [INDUSLEGALIA@[24.07.2026
(COMM)/701/2 [(COMM)/701/20 ISUNIL GOSAIN IGMAIL.COM
026 26
ICS 30-07-2026 [[CICI BANK LTD VSMARIMUTHUP [9555966566 [advpmarimuthu@ [24.07.2026
(COMM)/702/2|(COMM)/702/20 [RAJU PRASAD GUPTA lgmail.com
026 26
[CS ICS 131-07-2026 [INDIAN BANK VSMARIMUTHU P [9555966566 ladvpmarimuthu@ [23.07.2026
(COMM)/707/2|(COMM)/707/20 Jasvinder Singh lgmail.com
026 26
9 [SH. PRASHANTWEST ko3 IM-Ex/274/2026M-Ex/274/2026 [01-07-2026 [ALUTECH INDUSTRIES|
IKUMAR, DISTRICT] [Extn Block Vs Kanwal Kumar
PDUDGE (COMMERCIAL IKandhari
ICOURT)
ICS ICS l01-07-2026 [Shri Naresh Kumar BatrdANANT RAO 9811272521 [12.06.2026
(COMM)/574/2|(COMM)/574/20 's Smt Anu Babbar
026 26
ICS ICS l01-07-2026 [Bank of Maharashtra VSBIJAY = MOHAN|9015893668 ladvbmg2016@gm [11.06.2026
(COMM)/575/2|(COMM)/575/20 Bobby IGOSWAMI il.com
026 26
ICS ICS 101-07-2026 [Union Bank Of India VSDEEPA GUPTA [9312292558 ladvocate.deepa.gu |09.06.2026
(COMM)/576/2|(COMM)/576/20 Ritu Gandhi Ipta@gmail.com
026 26
[CS ICS l01-07-2026 THE SOUTH INDIAN[PARVEEN GARG 9811141796 Iparveengargofficia [16.06.2026
(COMM)/577/2|(COMM)/577/20 IBANK LTD Vs LALIT| l@gmail.com
026 26 IAGGARWAL
ICS 01-07-2026 [Punjab National Bank VSTANVEER 9540049758  [tanveerkausar110 [16.06.2026
(COMM)/586/2|(COMM)/586/20 |Anil Kumar IKAUSAR (@gmail.com
026 26
Misc Misc 01-07-2026 [Wasim Khan Vs Ravil
IDJ/679/2026 |DJ/679/2026 ISahani
IOMP (IYOMP (Iyo1-07-2026 [IDFC ~ FIRST  BANKSANJEEV 9717028845 litigation@sreslegal
(COMM.)/1111/ [(COMM.)/1111/2 ILIMITED Vs VIVEKPATHAK .com
2026 026 I[KUMAR
ICS 02-07-2026 [NUTSLANE ORGANICSSUNIL WALI 9654981794  waliadvocate@gm [16.06.2026
(COMM)/596/2|(COMM)/596/20 [PRIVATE LIMITED Vs il.com
026 26 IGEBURT PLAST|
[PRIVATE LIMITED
ICS Cs 02-07-2026 [MS SHIVAM METAL VSAMIT GARG
(COMM)/597/2|(COMM)/597/20 IMS SHAKTI  SALES|
026 26 ICORPORATION
ICS ICS 02-07-2026 VISHWAS SINGHAL VSSHALU KARDAM (9811041494 radheyshyamadv@[22.06.2026
(COMM)/598/2|{(COMM)/598/20 IVAREX INFRA| lgmail.com
026 26 ISERVICES PVT LTD
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ICS ICS 02-07-2026 JAQUALITE INDUSTRIESARCHIT 9599043045 [legal@legalsigma.i[22.06.2026
(COMM)/599/2|(COMM)/599/20 [PRIVATE LIMITED VSSINGHAL
026 26 IMANISH AGARWAL
[PROPRIETOR OF
IMARUTI ENTERPRISE

ICS Cs 02-07-2026 shivalik ~ exim  private HIMANSHU [22.06.2026
(COMM)/600/2/(COMM)/600/20) imited Vs Jaichittra INC |GARG
026 26
IOMP (IyYomp (D}02-07-2026 [Shriram Finance Ltd VsMANOJ KUMAR [9811133644 Imanojk.adv@gmai|30.06.2026
(COMM.)/1128/|(COMM.)/1128/2 [ROHIT l.com
2026 02
[OMP (Djomp (TJ02-07-2026 [Shriram Finance Ltd VSMANOJ KUMAR [9811133644 Imanojk.adv@gmai|30.06.2026
(COMM.)/1129/|(COMM.)/1129/2 IMAHAJAFI .com
2026 026
OMP (IyYomp (DJ02-07-2026 [Shriram Finance Ltd VSMANOJ KUMAR [9811133644 anojk.adv@gmai[30.06.2026
(COMM.)/1131/ |(COMM.)/1131/2 IGUFARAN .com
2026 026
OMP (IYOoMP (Ijo2-07-2026 [YES BANK LTD VSSANJEEV 9717028845 litigation@srcslegal29.06.2026
(COMM.)/1132/((COMM.)/1132/2 INEPAL SINGH IPATHAK .com
2026 026
IOMP (DIOMP (Djo2-07-2026 IDFC ~ FIRST = BANK[SANJEEV 9717028845 litigation @srcslegall5.06.206
(COMM.)/1133/|(COMM.)/1133/2 ILIMITED Vs RUKSANA[PATHAK .com
2026 026 [BEGUM
[Execution [Execution 03-07-2026 [Union Bank of India Vs
(Comm.)/241/2 |(Comm.)/241/20 [Zahir Abbas
026 26
IOMP (DIOMP (Iy03-07-2026 [YES BANK LIMITED VS[LALIT PANDEY [(0120-4351287 [lalitpandeyadvasso|03.07.206
(COMM.)/1146/|(COMM.)/1146/2 INAVIN KUMAR| lciates@gmail.com
2026 026 ICHANDIWAL
IOMP (DIOMP (IY04-07-2026 [Yes Bank Ltd Vs MOHD|LALIT PANDEY [0120-4351287 [lalitpandeyadvasso|02.07.2026
(COMM.)/1158/|(COMM.)/1158/2 IRIZWAN lciates@gmail.com
2026 026
IOMP MISCJOMP MISCJo7-07-2026 [SHRI DURGAIGURSAT SINGH 106.07.2026
(COMM.)/4/20 [(COMM.)/4/202 ISCAFFOLDING Vs SHIV|
26 6 [ELECTRIC
IOMP (IYompP (I}o7-07-2026 [IDFC FIRST BANK LTD[SANJEEV 9717028845 litigation@srcslegaj06.07.2026
(COMM.)/1181/ |(COMM.)/1181/2 [Vs HARINDER SINGH [PATHAK .com
2026 02

MP (IyYomP (I}o7-07-2026 [IDFC FIRST BANK LTD[SANJEEV 9717028845 litigation@sreslegaj06.07.2026
(COMM.)/1182/|(COMM.)/1182/2 Vs PAHLAD JAILAL [PATHAK .com
2026 026
[Ex.COMM H{Ex.COMM H09-07-2026 [KOTAK MAHINDRA|
IJAward by ArbJAward by Arb) BANK LIMITED Vg
IComm./107/20 [Comm./107/202 ISHUBHAM AGGARWAL
26 6
ICS ICS 109-07-2026 [SARAOGI SUPER SALESVARUN BEDI 8285672608  [advocatevarunbedilo7.07.2026
(COMM)/627/2|(COMM)/627/20 [PVT LTD Vs KUSUM| (@gmail.com
026 26 IDEVI
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ICS 109-07-2026 [SARAOGI SUPER SALESVARUN BEDI 18285672608  [advocatevarunbedif07.07.2026
(COMM)/629/2|(COMM)/629/20 IPVT LTD Vs MOHD| (@gmail.com
026 26 ISAHEEM
IOMP (Iy10-07-2026 [YES BANK LTD VSSANJEEV 9717028845 litigation@srcslegalo8.07.2026
(COMM.)/1197/2 [URVASHI YADAV IPATHAK .com
026
[OMP (IyompP (Iy10-07-2026 [YES BANK LTD VSSANJEEV 9717028845 litigation@sreslegalo8.07.2026
(COMM.)/1198/|(COMM.)/1198/2 WASEEM MOHD ALIM [PATHAK l.com
2026 026
[Execution [Execution 11-07-2026 [OM LOGISTICS|
(Comm.)/254/2|(Comm.)/254/20 [LIMITED Vs MARTIN
026 26 IBROWN BIO SCIENCES|
IPVT LTD
IOMP (DoMP (Df11-07-2026 [YES BANK LTD Vs ALISANJEEV 9717028845 litigation@sreslegal10.07.2026
(COMM.)/1214/(COMM.)/1214/2 [RFAN KHAN IPATHAK .com
2026 026
OMP (IYoMP (If11-07-2026 [YES BANK LTD VSSANJEEV 9717028845 litigation@srcslegal10.07.2026
(COMM.)/1215/(COMM.)/1215/2 IPRIYANKA CHUGH [PATHAK .com
2026 026
OMP (IYoMP (Di1-07-2026 |YES BANK LTD Vs RAVISANJEEV 9717028845 litigation@srcslegaf10.07.2026
(COMM.)/1216/|(COMM.)/1216/2 [CHANDRA IPATHAK .com
2026 026
ICS ICS l14-07-2026 [CANARA BANK Vs JAISANJAY 9811179161 legalyukti63@gma [11.07.2026
(COMM)/644/2|(COMM)/644/20 IPARKASH SINGH IAGGARWAL il.com
026 26
[Ex.COMM {Ex.COMM H{15-07-2026 |AXIS BANK Ltd Vg
lJAward by ArbJAward by Arb) [VARUN MAURYA
IComm./109/20 [Comm./109/202
26 6
[Execution [Execution [16-07-2026 ASHOK  BABBAR Vg
(Comm.)/260/2|(Comm.)/260/20 PITENDER VERMA
026 26
[Misc Misc 16-07-2026 MS MAHALAXM]|
DJ/766/2026 [DJ/766/2026 [LUMBERS PVT LTD V:
[MS BADAYAS KITCHEN
ICS Cs 18-07-2026 [SHIV NARESH SPORTSYATENDER 9990410999  [yatenderkhatri@g [17.07.2026
(COMM)/655/2|(COMM)/655/20 Vs SHRI SHYAMKHATRI imail.com
026 26 [ENTERPRISES
[Misc Misc 18-07-2026 [ROHIT JAIN Vs SUPER|
IDJ/772/2026 |DJ/772/2026 IMARCHE 37 TRADERS|
[LLP
MP (IyYomp (I}18-07-2026 [Shriram Finance Ltd VS§MANOJ KUMAR (9811133644 imanojk.adv@gmai|17.07.2026
(COMM.)/1232/(COMM.)/1232/2| IANEES .com
2026 026
IOMP (IYOMP (D18-07-2026 [Shriram Finance Ltd VSMANOJ KUMAR (9811133644 imanojk.adv@gmai|17.07.2026
(COMM.)/1233/|((COMM.)/1233/2| ISONU l.com
2026 026
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MP (DlOMP (D(18-07-2026 [Shriram Finance Ltd VSMANOJ KUMAR (9811133644 imanojk.adv@gmaift7.07.2026
(COMM.)/1234/((COMM.)/1234/2] ISUNIL KUMAR .com
2026 026
[Execution [Execution 21-07-2026 [MS AQUALITH
(Comm.)/268/2|(Comm.)/268/20 INDUSTRIES PRIVATE]|
026 26 ILIMITED THROUGH|
TS AUTHORIZED|
IREPRESENTATIVE Vs
[NASIRULLAH
[Execution [Execution 21-07-2026 |APS OBEROI Vs Rems
(Comm.)/269/2|(Comm.)/269/20 IControl Technologies Pvi]
026 26 ILtd
ICS ICS [21-07-2026 [Ms Subhiksh Steel Impex]VIKAS BHATIA  [9811379676 Vksbht6 @gmail.co [20.07.2026
(COMM)/666/2{(COMM)/666/20 [Pvt Ltd Throug Mr Bal m
026 26 [Ram Kumar AR Vs Sumit|
Babbar Prop of Msg|
[Herman Exports an
[fmports
IOMP (DoMP (Df21-07-2026 [KOTAK MAHINDRA[LALIT PANDEY  [0120-4351287 [lalitpandeyadvasso[20.07.2026
(COMM.)/1246 |(COMM.)/1246/2| [PRIME LIMITED Vg ciates@gmail.com
2026 026 ISANSKAR GLOBAL
IBUILDMATE LIMITED
ICS ICS [22-07-2026 [Union Bank Of India VSRAKHI 9871158578 akhibudhiraja@g [20.07.2026
(COMM)/668/2|(COMM)/668/20 |Shri  Ashwani  kumarBUDHIRAJA [mail.com
026 26 Pindal
IOMP (DIOMP (Df22-07-2026 [COOLSCOOP INDIA PVIJANUJ ARORA 9999238801  [anujaroraadv@gm [20.07.2026
(COMM.)/1255/|(COMM.)/1255/2 ILTD Vs SUNGEET] il.com
2026 026 [HOSPITALITY
[THROUGH ITS|
[PROPRIETOR GEETIKA|
MALIK
[CS ICS 27-07-2026 MS GANDHISHALU KUMARI 19910655622 [23.07.2026
(COMM)/688/2/(COMM)/688/20 [ELECTRICITY AND|
026 26 [ELECTRONICS Vs
[RISHABH BANSAL
- IM-Ex/288/2026 [29-07-2026 [Chirag Madhok Prop M2
[Ex/288/2026 [ndustries Vs  mohd]
ffaizan
ICS CS 29-07-2026 [Flight Shop Vs HJ Real ARPIT JAIN 9811595800  farpitjain2099@gm(28.07.2026
(COMM)/695/2|(COMM)/695/20 [Estate OPC Pvt Ltd fail.com
026 26
ICS Cs 29-07-2026 [Lakshmi ~ Float ~ GlassVIBHOR GARG (9811352998 vibhor@gmail.com{25.07.2026
(COMM)/696/2[(COMM)/696/20 [Limited Vs Srinagar Glass|
026 26 land Wood  Private|
Limited
ICS ICS 120-07-2026 [MS IMPERIAL FOODSSHANTANU 9319934092 [25.07.2026
(COMM)/697/2|(COMM)/697/20 IAND OTHERS Vs MSAGGARWAL
026 26 INUTECH DIARY|
[ENGINEERS PVT LTD
MP (DIOMP (I)29-07-2026 [Yes Bank Ltd Vs ARUN|LALIT PANDEY [0120-4351287 [lalitpandeyadvasso[29.07.2026
(COMM.)/1281/|(COMM.)/1281/2 [KUMAR [ciates@gmail.com
2026 026
MP (Iyomp (I}29-07-2026 [[DFC FIRST BANK LTD|SANJEEV 9717028845 litigation@srcslegal25.07.2026
(COMM.)/1282 |(COMM.)/1282/2] [Vs ADNAN MD [PATHAK .com
2026 02
IOMP (IYompP (I)}29-07-2026 [IDFC FIRST BANK LTD[SANJEEV 9717028845 litigation@srcslegaf25.07.2026
(COMM.)/1283 |(COMM.)/1283/2] [Vs RITIKA KATHURIA [PATHAK l.com
2026 026
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MP (DlOMP (I)30-07-2026 [Yes Bank Ltd Vs JAILALIT PANDEY [0120-4351287 [lalitpandeyadvasso[29.07.2026
(COMM.)/1288 |(COMM.)/1288/2| VEER SINGH [ciates@gmail.com
2026 02
MP (IyYomp (I)30-07-2026 |Yes Bank Ltd Vs SACHIN|LALIT PANDEY  [0120-4351287 [lalitpandeyadvassof29.07.2026
(COMM.)/1289 [(COMM.)/1289/2| ICHAUHAN ciates@gmail.com
2026 026
[Ex.COMM H{Ex.COMM 431-07-2026 [HDB FINANCIAL
IJAward by ArbJAward by Arb) ISERVICES LIMITED Vs
IComm./122/20 [Comm./122/202 |Arpit Kumar
26 6
ICS ICS 31-07-2026 [PUNJAB NATIONALSANCHEET 9548667393  [sssanchitg@gmail. [30.07.2026
(COMM)/708/2|(COMM)/708/20 [BANK Vs SONIKA ISHARMA om
026 26
2o [SH. PULASTYANEW DELHI |1 ICS (COMM.) [430/2026 01.07.2026 M/S PACIFIC TRAVELSM. AGGARWAL &8076663931, fappoloconsulatanc|22.06.2026
IPARAMCHALA, Vs M/S INBOX|ASSOCIATES 18595655395 official @gmail.col
IDISTRICT JUDGE [NFOTECH PVT. LTD| Im
COMMERCIAL IAND ORS.
ICOURT)-01
it OMP  (MISC.}49/2026 02.07.2026 [DIVYAM 1147470761 ffice@alclegal.in [01.06.2026
ICOMM IAGARWAL
L [OMP (COMM.) [119/2026 02.07.2026 [VINOD KUMAR811603482 vinod.kumar.rai@ [01.07.2026
IRAT lgmail.com
L IOMP (COMM.) [120/2026 02.07.2026 [VINOD KUMARQ811603482 vinod.kumar.rai@ [01.07.2026
IRAT lgmail.com
i ICS (COMM.) |434/2026 02.07.2026 ISHIVAM 9654548555 legal @shivamshar [01.05.2026
[SHARMA ima.info
L ICS (COMM.) |435/2026 02.07.2026 [VERDAAN JAIN (9811590094 chambersofverdaa [29.06.2026
njain@gmail.com
L ICS (COMM.)  |441/2026 04.07.2026 [DAGA TRADINGSANJAY KUMAR[9818336108  |sanjayk.advocate@|03.07.2026
ICOMPNAY PVT. LTD.MISHRA lgmail.com
V/S ROHIT DHAWAN|
JADN ORS.
s IOMP (I)}/177/2026 04.07.2026 TRAUN SINGLA 9810202014  [tarunsingla@yaho [24.06.2026
(COMM.) .com,
imcllawoffice@gma
fil.com
it ICS (COMM. l448/2026 06-07-2026 IDEEPAK KUMAR[7985038524, |dsalsindia@gmail. 04.07.2026
[SINGH 7572078632 om
It Misc DJ 1043/2026 06-07-2026 IKARAN SETHI 9810110500 karansethibiz@gm 04.07.2026
lail.com
L [OMP (COMM.) [122/2026 07.07.2026 VIDIT GUPTA|9910995511 lag45defcol@gmail 06.07.2026
IAND TRIVESH]| l.com
ISHARMA
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ICS (COMM.) |460/2026 08.07.2026 JARUN KUMAR9312400295 lconnect@snslegal.ij07.07.2026
ISHUKLA
N ICS (COMM. 1461/2026 08.07.2026 ISIDDHARTHA (9811087543 siddharthayadavad(o7.07.2026
[YADAV AND CO. ocate@gmail.com
L ICS (COMM.) |469/2026 109-07-2026 [TRIPLE ACESB8127907710 [TRIPLEACESPAR [08.07.2026
[PARTNERS AND| [TNERS@GMAIL.C|
JASSOCIATES M
It [OMP (COMM.) [128/2026 10-07-2026 IANUP KUMAR9899425214, [NA 18.06.2026
INAGAR, 7982550857
ISHUBHANSHU
ISINGH, ANIL
[KUMAR
L ICS(COMM) 1479/2026 13.07.2026 |GIANTLOK INDIA PVTRITVIK JHA 7987224188 ritvik@adplawoffic/06.07.2026
[ILTD VS PUNEET BAL]J les
IAND ANR
it [CS(COMM) l478/2026 13.07.2026 [DEUTSCHE BANK AGSURI AND|9971357074 litigation@surico.i [13.06.2026
'S M/S UTTAM SUPERICOMPANY, LAW|
[BRANDS LLP [FIRM
L ICS(COMM) l477/2026 [13.07.2026 [MUKESH KHANNA VSMOHAN 9811083706 IPATENT@VIDHA [07.07.2026
IGURPREET SINGH|VIDHANI INI.COM
[MEHTA AND ANR
il ICS(COMM) l476/2026 13.07.2026 |SHUBHAM GOLDIEESHRAVAN 19250419569 [UNITEDMARK@ [06.07.2026
IMASALE PVT LTD VSKUMAR BANSAL [UNITEDANdunite
[VEENITA MISHRA [d.com
i [OMP (COMM.) [131/2026 [14.07.2026 JANUBHA 7032442135, ontact@nautiyaal [13.07.2026
IDHULIA 01145589530  [egal.com
L ICS (COMM.) [486/2026 14.07.2026 ISHAILESH 9891285888  [advshaileshkumar [13.07.2026
IKUMAR (@gmail.com
L ICS (COMM.) |487/2026 14.07.2026 ISHAILESH 9891285888  [advshaileshkumar [13.07.2026
[KUMAR (@gmail.com
L IOMP(I) 181/2026 15.07.2026 [DEEPANSH GUPTA VS[RISHABH YADAV 8368077862  |[ADV.RISHABHYA |09.07.2026
(COMM) [M/S REVFIN SERVICES| IDAV2000@GMAI
[PRIVATE LIMITED IL.COM
1l ICS(COMM) 1493/2026 15.07.2026 |ANIL BHARDWAJ VS[TUSHAR 9205252195 INFILEGALTP@G [08.06.2026
IANKIT SOOD [PAHADIA [MAIL.COM
L ICS (COMM.) |495/2026 16-07-2026 [ERAM KHAN 9717099220 leramadv2000@g [15.07.2026
imail.com
i ICS COMM. NO. 498/2026 17.07.2023 BANK OF INDIA V/SSMLCI &9868113796 bkmdelhi@gmaile. [16.07.2026
IANSH RAJ KHOSLA IASSOCIATES jom
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(I)183/2026 18-07-2026 IPRATAP SHARMA|9810729487 [pratap.sharma12@[17.07.2026
(COMM.) IAND DHAMAN| lgmail.com
[TREVEDI
L ICS (COMM.) |499/2026 18-07-2026 IAMIT KUMAR7011848842 lamit.advocate13@ [17.07.2026
ISINGH lgmail.com
It [OMP (EY14/2026 [20-07-2026 ISIDDHARTH 9839211111 siddhartharora@li [30.06.2026
(COMM.) IARORA e.com
n [OMP (I)185/2026 20-07-2026 INITIN  DAHIYA{9899777772 ffice@nitindahiyal18.07.2026
(COMM.) IAND l.com
JASSOCIATES
L IOMP (Dp86/2026 [20-07-2026 INITIN  DAHIYA[9899777772 ffice@nitindahiya18.07.2026
(COMM.) l.com
JASSOCIATES
L [Ex.COMM +{108/2026 21-07-2026 ISANJAY BANSALJ9711196108 lgkbparttners@gm [14.07.2026
JAward by Arb| IMANOJ PANDEY. il.com
|Comm. ISWATI BANSAL
L [Ex.COMM +{109/2026 21-07-2026 ISANJAY BANSALJ9711196108 lgkbparttners@gm [14.07.2026
JAward by Arb) IMANOJ PANDEY, il.com
IComm./109/20 ISWATI BANSAL
26
L OMP (I)187/2026 21-07-2026 IARV 9811326407 lsupport@arvlawch[20.07.2026
(COMM.) [CHAMNBERS OH lambers.co.in
[LAW
i ICS (COMM.) [504/2026 21-07-2026 IDEEPAK KUMAR[8210181575 INA [28.04.2026
IAND
IASSOCIATES
L IOMP (COMM.) [140/2026 [22-07-2026 JADV. SHRUTI (9403296919, fadvanshulgoelo1@[20.07.2026
IGOYAL AND ADV 8171791636 lgmail.com
IANSHUL GOYAL
L [Ex.COMM H114/2026 23-07-2026 [T.S AJUJA[9971673660 lo@ahujalawoffic [22.07.2026
lJAward by Arb) [VARUN S AHUJA, les.com
|Comm. [YUKTA BATRA|
IAND YASHIKA
L IOMP (COMM.) [143/2026 23-07-2026 JANUJ K. SINHA 9811551781 lsinhaanujk@gmail 03.07.2026
L.com
L MP (I)189/2026 23-07-2026 INITIN DAHIYA 9899777772, ffice@nitindahiyaf22.07.2026
(COMM.) 9540877772 l.com
L ICS (COMM.) [507/2026 23-07-2026 IPRERNA 9350979777 dv.prernakapoor [22.07.2026
[KAPOOR (@gmail.com
L ICS (COMM.) [509/2026 [24-07-2026 [KUSHAGRA 19999448797 [kust abansal@a[23.07.2026
[BANSAL AND| [kassociates.org.in
IASHISH
ICHAUHAN
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ICS (COMM.) |510/2026 24-07-2026 9818729629 6.03.2026
N ICS (COMM.)/ |511/2026 24-07-2026 IAKSHAY 0810844052  |mail@careintellect[23.07.2026
ISRIVASTAVA .com
IAND KRAT]|
[TIWARI
il IOMP  (MISC.)60/2026 125-07-2026 MUKUL 9810543151 [MUKUL.BHIMAN [18.07.2026
(COMM.) [BHIMANI [[@UNILEGALSOL)|
[UTIONS.COM
It [OMP (COMM.) [146/2026 25-07-2026 IADVOCATE 9810568956  [NA [21.07.2026
[KIRAN SINGH]
IAND JAYA GARG
L ICS (COMM.) [512/2026 25-07-2026 IAAKASH 8743904246  [ch.aakash86@gma(16.07.2026
ICHOUDHARY il.com
L ICS (COMM.) [515/2026 [27-07-2026 ISURT &I9971357074 litigation@surico.i [14.07.2026
ICOMPANY, LAW]|
[FIRM
L ICS (COMM.) [537/2026 31-07-2026 [PRAMOD KUMAR[9718209970 laastha@thelegist.c[30.07.2026
ISINGH m
21 [SH. SANJAYNEW DELHI fo5 ICS (COMM) l427/2026 01-07-2026 M/S DURGA SHAKTIRAJNI YADAV(P), [8700926126 lsynergylegal8o@g [25.06.2026
[KHANAGWAL ICONSTRUCTION PV imail.com
[DISTRICT JUDGE| [LTD Vs DELHI METRO|
COMMERCIAL COURT)) [RAIL CORPORATION|
ILTD AND ANR
25 ICS (COMM) l429/2026 01-07-2026 [M/S NIKKI RANJAN[Vivek Malhotra(P),[8588901609  [not provided [24.06.2026
ISHARMA Vs M/S LIFE|
IOF RILEY|
IPHARMACEUTICALS
[PVT LTD
25 ICS (COMM) l428/2026 01-07-2026 MS  NIKKI = RANJAN[Vivek Malhotra(P),[8588901609  [not provided 104.06.2026
ISHARMA Vs M/S VALEOQ|
[ENTERPRISES
25 ICS (COMM) l432/2026 02-07-2026 BANK OF INDIA VsSumit kumar(P), [8826307745 05.06.2026
[BALJIT
25 ICS (COMM) l433/2026 02-07-2026 JCDECAUX 'ARUN 9899893624 06.06.2026
IADVERTISING  INDIARAJPAL(P),
[PRIVATE LIMITED Vs
IM/S SQUARE|
ICOMMUNICATIONS
[PRIVATE LIMITED AND)
Do
25 ICS (COMM)/ 438/2026 03-07-2026 [COMMITTED ~ CARGOMOHIT 18800420067  [vashisthlawchamb [11.05.2026
ICARE  LIMITED  V4VASHISTH(P), lers@gmail.com
ISHREE VINAYAK]
ICARGO
25 [CS (COMM) ICS (COMM) 03-07-2026 [COMMITTED CARGOMOHIT 18800420067 11.05.2026
ICARE LIMITED VSVASHISTH(P),
[INTER CONTINENTAL
[LOGISTICS
25 ICS (COMM) l440/2026 04-07-2026 NORTHERN STEELSSANJAY 9818336108 7.06.2026
JAND GENERAL MILLSKUMAR(P),
IPRIVATE LIMITED Vs
IGIAN NIRMAN|
[PRIVATE LIMITED
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25

[CS (COMM)

CASE NUMBER DATE

l442/2026

OFPETITIONER NAME VSADVOCA

REGISTRATRESPONDENT NAME

ION

04-07-2026

JANI  Media  PrivateSidhant Kumar(P),
[Limited Vs Awaaz Indi
IDigital

ADVOCATE
MOBILE
NUMBER

9964037586

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

[12.06.2026

25

ICS (COMM)

449/2026

06-07-2026

Hippostores Technology[Harish Malik(P),
[Private Limited Vs
Pinnacle Superstructures|
[Private Limited

7838855710

[28.06.2026

25

ICS (COMM)

l452/2026

06-07-2026

IJABC Vs XYZ [Shravan Bansal(P),|

0120-4939659

unitedmark@unite|
dandunited.com

1.07.2026

25

ICS (COMM)

l451/2026

[06-07-2026

[UNION BANK OF INDIAlitendra Garg(P),
[Vs DEEPAK

9810197621

[22.06.2026

k5

ICS (COMM)

l450/2026

06-07-2026

[Hippostores Technology[Harish Malik(P),
[Private Limited Vs Om|
[Fire  Safety ~Company]|
Private Limited

7838855710

alik.harisho1@g
[mail.com

0.06.2026

25

ICS (COMM)

457/2026

l07-07-2026

[HAL Offshore Ltd VSPRATEEK
IGOVIND TAK [TEWARI(P),

0818900024

108.06.2026

25

ICS (COMM)

1456/2026

l07-07-2026

[Unicorn DenmartGunjan Kumar(P),
Limited Vs Izee Medicall
[Laboratories Private|
Limited

9313350568

lgk@cgk.legal

10.07.2026

5

ICS (COMM)

l455/2026

l07-07-2026

[Hippostores TechnologyDeepak Gupta(P),
Private  Limited Vs
ISANJAY KUMAR]
[PROPRIETOR OF M/
ISAN INFOTECH]
ISERVICES

7838855710

[29.06.2026

25

ICS (COMM)

459/2026

08-07-2026

IGROOM TOWNSSRIJAN
PRIVATE LIMITED VSTIWARI(P),
M/S ADHIRAJ|
IAGENCIES

9899966225

18.06.2026

5

[cs (comm)

l465/2026

08-07-2026

IMR SANJIV RANJAN|Chandra Shekhar
JAND ANR Vs AEQUSYadav(P),
[TOYS PVT LTD

19810209981

legal.shebang@gm
lail.com

[03.06.2026

25

[cs (comm)

1468/2026

109-07-2026

ISHUBHAM GOLDIEEShravan Bansal(P),
IMASALE PVT LTD V:
WAYANTIBHAI

[0120-4939659

unitedmark@unite]
dandunited.com

D1.07.2026

25

[CS (COMM)

l467/2026

09-07-2026

Movin Express Pvt Ltd VsjAnuj Jain(P),
[Toffee Coffee Roaster:
[Pvt Ltd

0310643421

lanujjain6o @gmail
com

[25.06.2026

b5

[CS (COMM)

1466/2026

09-07-2026

ISHUBHAM GOLDIEEShravan Bansal(P),|
IMASALE PVT LTD Vs
[DINESH KUMAR|
[LILARAM PESWANT]
IPROPRIETOR OF|
ISINDH CHAPPALS

0120-4939659

unitedmark@unite|
dandunited.com

02.07.2026

25

ICS (COMM)

473/2026

10-07-2026

[TRUE LINK FINANCERAJAT
ILTD Vs HARISH KUMAR[SARAWAT(P),

9818004454

not provided

7.07.2026

b5

ICS (COMM)

1484/2026

13-07-2026

IDEUTSCHE BANK AG V§SURUCHI
M/S LOGIXKART|SURI(P),
IPRIVATE LIMITED|
[THROUGH ITS|
IDIRECTOR AND ORS

9971357074

[11.06.2026
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25 ICS (COMM) 1489/2026 15-07-2026 [DINESH KUMAR VsManoj Kumar9811085046

IGAUTAM VERMA Mishra(P),

[27.07.2026

25 ICS (COMM) l490/2026 15-07-2026 [STATE BANK OF INDIAIADAITA KUMAR (9015565892 kroutadvocate@g [01.07.2026
[Vs AMBIKA KARMAKAR [ROUT(P), imail.com

25 ICS (COMM) l491/2026 15-07-2026 [STATE BANK OF INDIAIADAITA KUMAR (9015565892 1.07.2026
Vs AMAR SINGH[ROUT(P),
IRATHORE

25 ICS (COMM) 1494/2026 16-07-2026 [STATE BANK OF INDIAJEEWAN 9810099243 jpgadvocate@gmaif02.07.2026
[Vs GURLEEN KAUR [PARKASH .com
IGUPTA(P),

25 ICS (COMM) 1497/2026 17-07-2026 [Paramount MAYANK mot provided  [contact@alsheldon(09.07.2026
ICommunications LimitedBUGHANI(P), awfirm.com
Vs DHARMENDRA|
ISINGH

25 ICS (COMM) 1496/2026 17-07-2026 BANK OF INDIA VSBINAY KUMARI9868113796 [08.07.2026
JANITA LUTHRA IMISHRA(P),

25 ICS (COMM) 500/2026 18-07-2026 [CERA SANITARYWAREAADISH JAIN(P), ot provided [05.07.2026
ILIMITED Vs VANIK| [debasishmoitra@g
[UDYOG AND ORS imail.com

25 ICS (COMM) 506/2026 [22-07-2026 [STATE BANK OF INDIAMohit Tiwari(P), (9301232373 ladvjkmiahra@outl {03.06.2026
s MUDADLA| look.com
[LAKSHMANA RAO

25 ICS (COMM) 508/2026 24-07-2026 M/S NPT PAPERS PVIKUSHAGRA 9999448797 [12.07.2026
LTD Vs KAPIL PAPBANSAL(P),
[MART PVT LTD

25 ICS (COMM) 513/2026 25-07-2026 [UNION BANK OF INDIAManoj Kumar9811085046 lgupta26a@yahoo.cj04.07.2026
Vs MADAN LAL Mishra(P), .in

25 ICS (COMM) 516/2026 27-07-2026 [DEUTSCHE BANK AG VSSURUCHI 19971357074 litigation@surico.i [14.07.2026
M/S VOLANSSURI(P), n
INFORMATICS PVT LTD)|
[THROUGH ITS|
IDIRECTORS AND ORS

25 ICS (COMM) 527/2026 29-07-2026 [BIKANER BHUJIA[Shailen Bhatia(P), 9818558690 [24.07.2026
[UDYOG SANGH V:
[HARINDER PAL SINGH]
[LAMBA AND ANR

25 ICS (COMM) 530/2026 29-07-2026 [COGOPORT PVT LTD[Uday Kumar(P), [9810868162 [advudaykumar@g [21.07.2026
[DELHI Vs RAHSAN| imail.com
IGLOBAL TRADEX|
[PRIVATE LIMITED

25 ICS (COMM) 531/2026 29-07-2026 [COGOPORT PVT LTD[Uday Kumar(P), [9810868162 dvudaykumar@g [21.07.2026
IDELHI Vs  ABDUL imail.com
IKADIR PROPRIETOR
IADL INTERNATIONAL

25 ICS (COMM) 529/2026 29-07-2026 [COGOPORT PVT LTD[Uday Kumar(P), [9810868162 [21.07.2026
[DELHI Vs TRENDLOG|
ICONSOL SERVICES|
[PRIVATE LIMITED
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25 ICS (COMM) 528/2026 290-07-2026 [BIKANER BHUJIAShailen Bhatia(P), 9818558690  [advocate.shailenbhf24.07.2026
[UDYOG SANGH Vg tia89@gmail.com
ISIDDHARTA AGARWAL
25 ICS (COMM) 536/2026 130-07-2026 [Sanjeev Kumar Garg VslKamal Bansal(P), 9810911743 ba@kbaa.in [21.07.2026
|Sivasuryanarayana
Chanamolu
25 ICS (COMM) 538/2026 131-07-2026 [HAMDARD FOODSS 9899339689 g.great18@gmail. [21.07.2026
INDIA Vs AMBUJGOWTHAMAN(P) om
HOTEL REAL ESTATE|,
[PVT LTD ANR
22 [MS. DEEPALI SHARMA,NEW DELHI |20 [SOTT FOR(CS [01-07-2026 [DURGA SHAKTIRAJNI YADAV(P), [9540555756  [YADAVRAJNIS@ [05-06-2026
IDISTRICT JUDGE| IRECOVERY (COMM)/431/20 ICONSTRUCTION  PVT] IGMAIL.COM
COMMERCIAL 26 ILTD VS DELHI METR(
ICOURT)-03 IRAIL CORPORATION
20 [SUTT FOR[CS 02-07-2026 JASS ELECTRICS AND[KUNAL TYAGI(P),NOT [NOT AVAILABLE [02-06-2026
[RECOVERY (COMM)/436/20 [ELECTRONICS VS NKG; IAVAILABLE
26 [INFRASTRUCTURE
ILIMITED
ko [SOTT FOR(CS [03-07-2026 [BANK _OF INDIA VSSUMIT 0312249796 [SUMITKUMARLA [08-06-2026
RECOVERY  [(COMM)/439/20 IMADHU [KUMAR(P), IWYER@GMAIL.C
26 oM
20 [SUTT FOR[CS l04-07-2026 TRDP HAPPY WORLD[SHAILEN 19818558690 IADVOCATE.SHAI [29-05-2026
[TRADEMARKS |(COMM)/424/20 IPVT LTD. VS SYEDBHATIA ILENBHATIA89@
26 [INTEZAR MEHDI IGMAIL.COM
20 [SUTT FOR[CS 104-07-2026 [BIKAJI FOODSISHAILEN 19818558690 IADVOCATE.SHAI [08-06-2026
[TRADEMARKS ((COMM)/425/20 INTERNATIONAL  VSBHATIA LENBHATIA89@
26 ISANDEEP SALWANI IGMAIL.COM
20 ISUIT FOR[CS 104-07-2026 [FAIRPLAN INITESH 9718343950 IADVNITESH@YA [24-06-2026
IRECOVERY (COMM)/447/20 IDISTRIBUTORS PVTIGOYAL(P), [HOO.CO.IN
26 [LTD Vs ERAAYA|
ILIFESPACES LIMITED|
IAND ORS
20 ISUIT FORICS l04-07-2026 BANK OF BARODA VSPRATYUSH 9703570353 IPRATYUSH.KIS@ [10-06-2026
IRECOVERY (COMM)/446/20 IDHARA SINGH MEENA [PARIMAL(P), IGMAIL.COM
26
20 JOBJECTION  [OMP 04-07-2026 [COUNCIL FORTUSHAR 9871109205 [TUSHAR@OPTIM |02-07-2026
U/S 34 OF(COMM)/121/20 ISCIENTIFIC ANDALPHONSE [USLEGAL.IN
IARBITRATION [26 INDUSTRIAL JOHN(P),
18 IRESEARCH VS VIRTUAL
ICONCILIATIO IRE TECHNOLOGIES|
INACT [PVT LTD
[20 ISUIT FORICS 104-07-2026 |ANJALI KALIA VSPRITHVI 18860680136 [INOT AVAILABLE [09-06-2026
RECOVERY  [(COMM)/445/20 [FASHION DWARISINGH(P),
26 [PRIVATE LIMITED
20 ISUIT FORICS 06-07-2026 [SHRI SUPREETINASIM INOT [NOT AVAILABLE [02-06-2026
IRECOVERY (COMM)/453/20 [BHAMRAH VS SHYAM|UDDIN(P), IAVAILABLE
26 [VNL PVT LTD
20 BJECTION |OMP l07-07-2026 [UNION OF INDIA ANDI|NIRAJ 9818107438 [INOT AVAILABLE [04-07-2026
[U/S 34 OF(COMM)/125/20 JANR VS MALKIT SINGHKUMAR(P),
IARBITRATION [26 IAND BROTHERS
&
ICONCILIATIO
INACT
20 JOBJECTION  [OMP l07-07-2026 [UNION OF INDIA VSVARUN 9899893624  [NOT AVAILABLE (04-07-2026
[U/S 34 OF(COMM)/124/20 ISHIVAH INFRARAJPAL(P),
IARBITRATION [26 ENTURE LLP
&
ICONCILIATIO
INACT
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ISUIT FORICS l07-07-2026 [SKYSHOP IMPEX PVTRISHIKESH INOT [NOT AVAILABLE [05-05-2026
IRECOVERY (COMM)/458/20 [LTD Vs MANAVIDEO(P), IAVAILABLE
26 [RACHNA UNIVERSITY
20 ISUIT FOR(CS 08-07-2026 CANARA  BANK  VSMOHAMMAD 18588833730 [ADVOCATEMAZH|29-06-2026
[RECOVERY (COMM)/464/20 [RAHUL CHOUDHARY |MAZHAR JAR10@GMAIL.CO
26 ISIDDIQUI(P), (M
20 IOBJECTION  [OMP 109-07-2026 [CLEAN COALNITIN 9811322965 [NOT AVAILABLE [04-07-2026
[U/S 34 OF(COMM)/127/20 [ENTERPRISES PVT LTDMANGLA(P),
IARBITRATION [26 S CEMENT]
& ICORPORATION OF|
ICONCILIATIO [[NDIA LIMITED
INACT
20 [SOTT FOR(CS 109-07-2026 [TRIVENI CARGORAJESH 9811968190 IBRAJESHKR@G [01-07-2026
IRECOVERY (COMM)/472/20 [EXPRESS INDIA PVTKUMAR(P), [MAIL.COM
26 ILTD VS SATYABRATA
ISAHOO
ko [SOTT FOR(CS 09-07-2026 [BANK_OF BARODA VSPRATYUSH 0703570353  [PRATYUSH.KIS@ [08-06-2026
RECOVERY  |[(COMM)/471/20 IGANPATI IPARIMAL(P), GMAIL.COM
26 IADVERTISING AND|
IMARKETING
ko [SOTT FOR(CS [09-07-2026 [BANK_OF BARODA VSPRATYUSH 9703570353  |PRATYUSH.KIS@ [08-06-2026
RECOVERY  [(COMM)/470/20 IPRADEEP KUMAR ANDPARIMAL(P), GMAIL.COM
26 IANR
20 [OBJECTION |OMP 11-07-2026 [PRATAP CHAUDHARYDIVYAKANT 19868541200 IDIVYAKANT@LA |08-07-2026
U/S 34 OH(COMM)/129/20 S SUNIL M NICHANI [LAHOTI(P), I[HOTIADVOCATE
IARBITRATION [26 S.COM
&
ICONCILIATIO
INACT
20 [SUTT FOR[CS 13-07-2026 |SHUBHAM GOLDIEESHRAVAN 9810017859 [SKBANSALIPR@ 130-06-2026
[TRADEMARKS ((COMM)/483/20 IMASALE PVT LTD VSBANSAL(P), GMAIL.COM
26 [VASU AGRO TECH
20 ISUIT FOR[CS 13-07-2026 [DEUTSCHE BANK AGSURUCHI 9810255518 [NOT AVAILABLE [08-07-2026
RECOVERY  |(COMM)/482/20 VS MS AIEZE VERTEX|SURI(P),
26 [PVT LTD
20 ISUIT FORICS 13-07-2026 [DEUTSCHE BANK AGSURUCHI 9810255518 [INOT AVAILABLE [09-07-2026
RECOVERY  |(COMM)/480/20 VS VIRTUAL SUPPORTI|SURI(P),
26 ISERVICES PVT LTD
20 ISUIT FORICS 13-07-2026 [DEUTSCHE BANK AGSURUCHI 9810255518 INOT AVAILABLE [09-07-2026
IRECOVERY (COMM)/481/20 VS MS ALMATIN|SURI(P),
26 [ENERGY PVT LTD
[20 ISUIT FORICS 14-07-2026 [LINK LOGISTICSSHIVAM 9654545855 IADVOCATE.SHIV [04-06-2026
IRECOVERY ((COMM)/488/20 MANAGEMENT PVTISHARMA(P), IAMSHARMA@G
26 [ILTD VS KITCHNRAMA| [MAIL.COM
[FOOD SERVICEH
[EQUIPMENT PVT LTD
20 BJECTION |OMP 14-07-2026 [MS NAGORY FOSTER[ISHA TYAGI(P), [9811007270 IMANISHATYAGI_[11-07-2026
[U/S 34 OF(COMM)/133/20 IPVT LTD VS DELHI| LAW@YAHOO.CO|
IARBITRATION [26 IMETRO RAIL M
8 ICORPORATION
ICONCILIATIO
INACT
20 ISUIT FOR(CS 15-07-2026 [MS RAJASTHAN STEELJRAJKUMAR 9650793001 [INOT AVAILABLE [09-07-2026
[RECOVERY (COMM)/492/20 ICORPORATIONS VS MSRAGHAV(P),
26 INEWAGE SCOFFOLDS|
[PVT LTD
20 JOBJECTION  [OMP 18-07-2026 [ESIC Vs UTTARVAIBHAV MANU (9873070955 [NOT AVAILABLE [15-07-2026
[U/S 34 OF(COMM)/134/20 IPRADESH RAJKYA|
IARBITRATION [26 [INIRMAN NIGAM LTD.
&
ICONCILIATIO
INACT
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ISUIT FORICS 18-07-2026 [PUNJAB NATIONALSANCHEET INOT [INOT AVAILABLE [09-07-2026
IRECOVERY (COMM)/501/20 [BANK VS TORA THESHARMA(P), IAVAILABLE
26 ILVP GROUP AND ANR
20 BJECTION [OMP 21-07-2026 OMAXE LTD VSMUKTI BODH(P), (9958944220 IMUKTIBODH1@G|17-07-2026
[U/S 34 OF(COMM)/139/20 IGARIMA  BHARDWAJ| IMAIL.COM
IARBITRATION [26 IAND ANR
&
ICONCILIATIO
INACT
20 IOBJECTION  [OMP [22-07-2026 [DELHI TOURISM IRASHI 9818228118 [NOT AVAILABLE [18-07-2026
U/S 34 OF(COMM)/141/20 [TRANSPORTATION IANAND(P),
IARBITRATION [26 IDEVELOPMENT
& ICORPORATION LTD V§
ICONCILIATIO IASHWANI GARG
INACT
20 IOBJECTION  [OMP [b2-07-2026 [UNION OF INDIA VSDHARMENDRA [NOT INOT AVAILABLE [18-07-2026
U/S 34 OKF(COMM)/142/20 M/S KUSHALSINGH PAL(P), |AVAILABLE
JARBITRATION [26 [ENTERPRISES
&
ICONCILIATIO
INACT
ko [SOTT FOR(CS [27-07-2026 [HERO _ INVESTCORPAASTHA 0718209970 |AASTHABGSHAR [17-07-2026
[TRADEMARKS |((COMM)/518/20 [PVT LTD AND ANR VSSHARMA(P), IMA@GMAIL.COM]
26 JASHOK KUMAR
20 [SUTT FOR[CS 27-07-2026 [SUPREME INDUSTRIESAADISH JAIN(P), NOT [NOT AVAILABLE [13-07-2026
[TRADEMARKS |(COMM)/517/20 ILIMITED VS SUDHA| IAVAILABLE
26 [INDUSTRIES
20 [SUTT FOR[CS 27-07-2026 [DEUTSCHE BANK AGSURUCHI 9810255518 [NOT AVAILABLE [14-07-2026
RECOVERY  |(COMM)/520/20 'S MR HARI SHANKARSURI(P),
26 IGOYAL
20 [SUTT FOR[CS 27-07-2026 MR ISHAN AGRAWAIJAKSHAYA 19999777687 IAKSHAYA.ADVOCf12-05-2026
IRECOVERY (COMM)/521/20 S MS SMALLJAGARWAL(P), IATUS@GMAIL.C
26 [BUSINESS SOLUTIONS |OM
20 ISUIT FOR[CS 28-07-2026 IRC RUBBER COMPANYAMIQUE 19540753908 [NOT AVAILABLE [22-07-2026
RECOVERY  (COMM)/524/20 VS RS ASSOCIATES KHALID(P),
26
20 ISUIT FORICS 28-07-2026 [HAMDARD NATIONALSHIVENDRA 19953394364 |S—HIVENDRA@TH22-07-2026
[TRADEMARKS [(COMM)/525/20 [FOUNDATION (INDIA)PRATAP [EACMECO.COM
26 JAND ANR VS REVANTSINGH(P),
[HIMATSINGKA AND|
IORS
20 JOBJECTION  [OMP 28-07-2026 |[ANIL KUMAR VSAAKASH 19999424323 IAMAKASHNAVAL@[22-07-2026
[U/S 34 OF(COMM)/149/20 [DESIDERATA IMPACTINAVAL(P), INAVALANDASSO
IARBITRATION [26 [VENTURES PVT LTD ICIATES.COM
&
ICONCILIATIO
INACT
20 ISUIT FORICS 29-07-2026 [COGOPORT PVT LTD VS[UDAY KUMAR(P),/9810868162 IADVUDAYKUMA [04-06-2026
RECOVERY  [(COMM)/534/20 IONAS CARGO| R@GMAIL.COM
26 ISERVICES PVT LTD
20 ISUIT FORICS 29-07-2026 MUKESH KUMAR VSDEEPAK 19910166323 MANSH@HOT [19-02-2026
IRECOVERY (COMM)/532/20 [RAJTV PURI IGUPTA(P), [MAIL.COM
26
20 BJECTION |OMP 29-07-2026 [UNION OF INDIA VSSANJAY 9312219064 ISKUMARADV212 [27-07-2026
[U/S 34 OF(COMM)/151/20 loM VAJRAKAYAKUMAR(P), |@GMAIL.COM
IARBITRATION |26 ICONSTRUCTION CO
&
ICONCILIATIO
INACT
20 ISUIT FORICS 29-07-2026 MS DAT INFORMATICSSURENDER 9899445060 [SURENDERSING 12-11-2025
[RECOVERY (COMM)/533/20 PVT LTD VS THESINGH(P), H ADV@GMAIL.C
26 CLLAIRMAN CE!l M
[RAILWAY BOARD
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BJECTION |OMP 29-07-2026 [BALBIR SINGH VS J SDHARMENDRA [NOT [INOT AVAILABLE [27-07-2026
[U/S 34 OF(COMM)/152/20 ICHADHA AND ANR ~ [SINGH PAL(P), |AVAILABLE
IARBITRATION [26
18
ICONCILIATIO
INACT
23 |SH. NARESH KUMARSOUTH 12, New CourtCommercial ICS 146204 [Veerji Restaurant PrivateBindra Rana(P), (9818202368 litigation@ssrora.c(05.06.2026
IMALHOTRA, DISTRICT] [Block-1 ICivil Suit (COMM)/347/20 [Limited Vs Mrs Revati| jom
PUDGE(COMMERCIAL 26 [Raman
ICOURT)
12, New CourtCommercial ICS 146206 IASHISH SAWE VslKaushal Kumarj9910035893 hamberofjoy@outj09.06.2026
[Block-1 [Civil Suit (COMM)/354/20 ISANJEEV AGRAWAL [Kapoor(P), look.com
26
12, New CourtCommercial ICS l46204 [VISHAL DAHIYA PROPHimanshu 9818981831 himansh pal11[28.04.2026
[Block-1 [Civil Suit (COMM)/346/20 IOF KAM DHENU FAB VsNagpal(P), (@yahoo.in
26 IAM WEB PVT LTD|
THRU DIRECTORS
12, New CourtCommercial ICS 146204 ISMALL FARMERSSonu Vivek(P), 7042286270  [advdrpc1948@gm [09.06.2026
Block-I (Civil Suit (COMM)/345/20 IAGRIBUSINESS lail.com
26 ICONSORTIUM Vi
INEELKANTH
[ENTERPRISES
12, New CourtiCommercial CS 146204 [Max Healthcare InstituteKruttika 9999947699 aunaq@iralaw  [09.06.2026
[Block-I ICivil Suit (COMM)/351/20 [Limited Vs  MaxwelllLakshmi(P),
26 ISuper Multispeciality]

[Hospital Private Limited

2, New CourtiCommercial ICS 146204 IMANASH LIFESTYLENAGESHWAR 9818823289 info@deyandkumhf27.06.2026
[Block-I ICivil Suit (COMM)/352/20 IPRIVATE LIMITED VSKUMHAR(P), r.com
26 [PURPLLE INN
12, New CourtiCommercial ICS 46209 [EXCLUSIVE  CAPITALJAPOORV 18420524375 poor lawoffif15.06.2026
[Block-I ICivil Suit (COMM)/358/20 ILIMITED Vs TANMANAGARWAL(P), ces.com
26 ISPORTS AND GENERAL
IORDERS
2, New CourtiCommercial ICS 146209 [EXCLUSIVE ~ CAPITALJAPOORV 18420524375 poor lawoffif15.06.2026
Block-I ICivil Suit (COMM)/359/20 ILTD Vs SILVER AND C ZIAGARWAL(P), ces.com
26 INTERNATIONAL
12, New CourtCommercial ICS l46211 [nfinitude International HIMANSHU 18750618722 [sswaniassociates@ [25.06.2026
IBlock-1 ICivil Suit (COMM)/367/20 [Private Limited Vs IFFCOGARG(P), lgmail.com
26 [Tokio General Insurance|
ICo Ltd
12, New CourtiCommercial Cs 146212 IMs OFB Tech Ltd VsSameer 9953328394  [contact@innovatu [06.07.2026
[Block-I (Civil Suit (COMM)/370/20 [Universal ~MEP  andAbhyankar(P), Islaw.in
26 [Engineering Services|
Limited
12, New CourtCommercial ICS 146213 RB Consumer ProductsDhruv Grover(P), (26920500 j.abhay@AMSShar|07.07.2026
[Block-I ICivil Suit (COMM)/374/20 [Private Limited Vs Suraj dul.com
26 IGarg and Sons
12, New CourtiCommercial Cs 146216 ICTL LOGISTICS INDIASHIVAM 9654545855  [legal@shivamshar [27.06.2026
[Block-I ICivil Suit (COMM)/381/20 [PVT LTD Vs SUMANISHARMA(P), ima.info
26 [KUMAR
2, New CourtCommercial ICS 146218 ISFAC Vs 1MSAnmol Panwar(P), 9871717254 lanmolpanwaroffic [13.03.2026
[Block-1 ICivil Suit (COMM)/387/20 ISHRIKRUPA le@gmail.com
26 IAGROTECH COLD|
ISTORAGE
12, New CourtiCommercial Cs 46225 [DROOLS PET FOOD PVTDivyam 47470761 ffice@alcelegal.in20.05.2026
[Block-I ICivil Suit (COMM)/411/20 ILTD Vs VIKAS KUMARAgarwal(P),
26 IKANSAL  Prop VKK

[LOGISTICS
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12, New CourtCommercial ICS 46232 IPRECISION ABRASIVES[Pran Krishnag811294972 ladvprankrishna@gl25.07.2026
[Block-1 [Civil Suit (COMM)/427/20 [PVT LTD Vs Rajlaxmiana(P), imail.com
26 [Hardware
24 [MS. ANURADHA[SOUTH 16, New CourtiCommercial ICS (COMM)09.07.2026 [M/S STALLION VS M/SROHAN 9958813761 IADV.ROHAN96@ [18.06.2026
[SHUKLA BHARDWAJ, [Block-I 372/2026 INEERA FORGINGS &BHAMBRI IGMAIL.COM
IDISTRICT IORS
PUDGE(COMMERCIAL
ICOURT)
16, New CourtfCommercial ICS (COMM)07.07.2026 [KVG AGRO PVT LTD VS[NAVEEN KUMAR (9555481152 [NAVEEN.RKCJ@ [12.06.2026
[Block-I 364/2026 [HEALTHY INDIA IGMAIL.COM
16, New CourtiCommercial ICS (COMM)07.07.2026 |JASHOK KUMAR|GAURIKA SOOD 19999006448  |GAURIKA@MINT [02.06.2026
[Block-I 365/2026 IAGGARWAL VS 360 IADVISE.COM
NE WAM LTD & ORS
 New CourfCommercial _ |CS (COMM)[18.07.2026 [TIVOLI GARDENS _ &SHRAVAN 1204939659  [UNITEDMARK®@ [22.06.2026
[Block-1 l402/2026 IANR Vs TIVOLIKUMAR BANSAL [UNITEDANDUNI
ICOOPERATIVE [TED.COM
[HOUSING
, New CourtiCommercial ICS (COMM)22.07.2026 M/S  TIRTH AGR(]EUDARSHAN 9810132015 ILEGAL@UNITED [18.07.2026
[Block-I l415/2026 [TECHNOLOGY PRIVATEKUMAR BANSAL [WORLD.CO.IN
[LTD Vs ARSHAD|
IAGRICULTURAL
[WORKS
, New CourtiCommercial ICS (COMM)23.07.2026 [MEGAMAX AVMHOI£AHUL 9971891788 [INFOR@AUALEG [20.07.2026
[Block-I l416/2026 IPVT LTD VSCHAUHAN IALCOM
[HIMALAYAN HELI|
ISERVICES PVT LTD
25 [SH. SANDEEP YADAV [SOUTH 17, New CourtiCommercial CS 02-07-2026 ASHOK SONS-HUFJagriti Jain 8527506427  [lawfirm@unsolved 46183
IBlock-1 (COMM)/353/20 frading as M/s Verma legal.com
26 [Industries Vs
[HIMACHAL PRADESH]
[PUBLIC WORKS|
IDEPARTMENT HPPWD
Do
17, New CourtiCommercial ICS 04-07-2026 [CANARA BANK Vs LAVINilendu Vatsyayan|9999050853  [nilenduvatsyayan 46182
Block-I (COMM)/357/20 [SHARMA (@gmail.com
26
17, New CourtiCommercial CS 06-07-2026 [SH NEERAJ  GUPTA[Ashima Gupta 9717173272 ladv.ashimagupta@46195
IBlock-1 ((COMM)/360/20 [PROPRIETOR AND| lgmail.com
26 IAUTHORIZED
IREPRESENTATIVE OF|
MS SUMAN|
[ENTERPRISES Vs SH|
ALAY _vImiiD oo
17, New CourtiCommercial Cs 07-07-2026 [Union Bank Of India Vs[Ritu Rastogi 9958183999  [rituadvocate@gmal46204
[Block-I ((COMM)/366/20 [Shyam Garments iil.com
26
17, New CourtiCommercial Cs 11-07-2026 [Ashish kumar Vs HomeDISHA SINGH  [9810709340  [dishasinghos@gm not provided
[Block-T ((COMM)/380/20] [Designia E Commerce Pvt| il.com
26 [Ltd
17, New CourtCommercial ICS 14-07-2026 [BANK OF BARODA Vs[NIRMAL KUMAR (9953128141 lamb.nirmal@gmai 46210
Block-T ((COMM)/382/20 ISURESH SINGH .com
26
17, New CourtCommercial Cs 14-07-2026 BANK OF BARODA VSNIRMAL KUMAR (9953128141 lamb.nirmal@gmai 46210
Block-T ((COMM)/383/20 ISHASHIBALA .com
26
17, New CourtiCommercial ICS 14-07-2026 |GAUTAM TANWAR VSVISHAL TANWAR([9899769994  [advocatevikasshar [NOT FILED
[Block-I (COMM)/384/20 Municipal Corporation of| ima@gmail.com
26 Delhi through its|
ICommissioner
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17, New CourtCommercial ICS 15-07-2026 [SFAC Vs MS GAURAVANMOL PANWAR|9871717254 lanmolpanwaroffic 46109
[Block-1 (COMM)/391/20 [FOODS le@gmail.com
26 [PROPRIETORSHIP
[FIRM THROUGH MS|
ISANGEETA  JAGGI
ISOLE PROPRIETOR
7, New CourtCommercial ICS 15-07-2026 [SFAC Vs MS GVKIANMOL PANWAR|9871717254 lanmolpanwaroffic 46105
[Block-1 (COMM)/392/20 ICOTTON MILLS le@gmail.com
26 IPROPRIETORSHIP
[FIRM THROUGH MR|
[VIKRAM GADE  SOLE|
[PROPRIETOR
7, New CourtCommercial ICS 17-07-2026 [SMALL FARMERSPURAN CHAND (7042286270  [advdrpc1948@gm |46205
Block-I (COMM)/399/20 IAGRIBUSINESS lail.com
26 ICONSORTIUM Ve
IMANIRAM OVERSEAS
17, New CourtCommercial ICS 17-07-2026 [SMALL FARMERSPURAN CHAND [7042286270 _ |advdrpci948@gm #6219
[Block-I (COMM)/401/20 IAGRIBUSINESS lail.com
26 ICONSORTIUM Vi
IORCHID EXPORTS
17, New CourtCommercial ICS 18-07-2026 [Small ~ Farmers Agrﬁ?OGESH 9811895798 ogeshpachauriass 46179
[Block-1 (COMM)/404/20 [Business ConsortiumPACHAURI ociates@gmail.co
26 ISFAC Vs Sumit Industries m
[Through its Proprietor
IOm Prakash Sahu
17, New CourtiCommercial ICS 18-07-2026 [Trendytech Insights LLPINAKUL GANDHI 9873485820  [nakul.gandhi@ngl 46199
[Block-I (COMM)/405/20 s John Doe and ors lawchambers.com
26
17, New CourtiCommercial ICS 25-07-2026 [STATE BANK OF INDIARANI 18010110831 irbhardwajassociat 45477
[Block-I (COMM)/422/20 s PRAMILA RANA IBHARDWAJ les@gmail.com
26
17, New CourtiCommercial ICS 30-07-2026 DROOLS PET FOODSRANVIR  SINGH[8595047596 office@alclegal.in 46223
[Block-1 (COMM)/432/20 PVT LTD Vs PROSISODIA
26 ICANINE CARE PVT LTD
26 [SH. SUDESH KUMAR,SOUTH 29, New CourtiCommercial ICS 146204 IM/S FREEDOMl[Ashish 9811215280 padhayaylawcha [11.06.2026
IDISTRICT Block-I1 (COMM)/348/20 ICHEMTECH LLP Vs M/S[Upadhayay(P), Imbers@gmail.com
PUDGE(COMMERCIAL 26 IGDECOR INDUSTRIES]
ICOURT) [NDIA PVT LTD AND|
IANR
29, New CourtiCommercial ICS 146204 [ALL_ WAYS YOU PVT[Shikha Goel(P), [8287634805 lofficeofadvshikhag|02.06.2026
[Block-1I (COMM)/349/20 ILTD Vs KARTIRESHANA| el66 @gmail.com
26 ICRAFT PVT LTD AND)
RS
29, New CourtiCommercial Cs 146204 [PRAMIT SANGHAVIDAVESH 7982104633  [mail@dvipattorne [09.06.2026
Block-TI ((COMM)/350/20 IAND ORS Vs RDXVASHISHTHA(P), s.com
26 [RELOADED AND ORS
29, New CourtiCommercial ICS 146206 [EXCLUSIVE  CAPITALJAPOORV 18420524375 poor lawoffi[15.06.2026
[Block-II (COMM)/356/20 [LIMITED Vs COSMICAGARWAL(P), ces.com
26 [TRADE AND|
INVESTMENTS PV
ILTD
29, New CourtiCommercial ICS 46210 INFINITUDE ISHAKEEL 18750618722 lsswaniassociates@ [25.06.2026
[Block-1I (COMM)/362/20 INTERNATIONAL ISARWAR WANI lgmail.com
26 [PRIVATE LIMITED Vs
[[FFCO-TOKIO
IGENERAL INSURANCH
ICO LTD
29, New CourtiCommercial  [Execution 46212 K N JAIN (HUF) ANDSS S Sobti(P), 9910040471 [kohlisobti@gmail. [01.07.2026
[Block-1T ((Comm)/100/20 IORS Vs M/S om
26 [UNIVERSAL
ICONSULTING
ISERVICES AND ORS
29, New CourtiCommercial Cs 146213 IDR PRADIP JAYNA VsNISCHAL 8527531588 [delhi@sanghi.co [08.05.2025
[Block-1I (COMM)/376/20 [FITJEE LIMITED [TRIPATHI(P),
26
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29, New CourtiCommercial 146213 IPOOJA PAL AND ANRRachit Gupta(P), (9871716265 ladvocaterachitgup

ICS 1.02.2024
[Block-1T (COMM)/377/20 Vs LEELA RAM ta@gmail.com
26

29, New CourtiCommercial ICS 146218 IM/S NARULA SALES VsMohd Umar(P), [9873780660 fadvmhdumar@gm [27.05.2026
Block-TI ((COMM)/389/20 IMR MANISH KUMAR lail.com

26
29, New CourtiCommercial ICS 146219 IM/S RKS ENTERPRISESKriti Ranjan(P), (9582878867 [info@boudhiklaw. [15.07.2026
Block-1I (COMM)/394/20 Vs M/S HIMANSHU| om

26 'VERSEAS

29, New CourtiCommercial ICS l46221 IDEEPANSHU BANSAL}Vikas Khera(P), [7834897828 [info@lexfons.com [17.07.2026
[Block-1I (COMM)/403/20 JAND ANR Vs SWAPNA|
26 IBANTHIA
29, New CourtCommercial ICS 46223 IMOVIN EXPRESS PVTAnuj Jain(P), 9310643421 lanujjain6o@gmail 13.07.2026
[Block-1I (COMM)/406/20] ILTD Vs SHAKEEL KHAN]| l.com
26 (PROP OF 1ZAN|
[ENTERPRISES)
29, New CourtiCommercial CS 6223 IGAJENDER SINGHANEESH 9811828628, neesh1978sharmal29.05.2026
[Block-11 (COMM)/407/20 (PROP OF M/S BARTERSHARMA 011-45795880  |@gmail.com
26 ZONE AND TRAD:
ISOLUTIONS) Vi

INAVEEN DAGAR (PROP|
IOF M/S INSTA MEDIA]|

IDADTDD ACDNON

29, New CourtCommercial ICS 146224 IM/S  TIRTH AGROSUDARSHAN 9810132015 egal @unitedworld|09.07.2026
[Block-11 (COMM)/410/20 TECHNOLOGY PVT LTD[BANSAL(P), .co.in,
26 Vs M/S JAI GURUDEV| unitedip@unitedw
INDUSTRIES orld.co.in
29, New CourtiCommercial ICS l46225 IM/S  TIRTH AGROSUDARSHAN 9810132015 llegal @unitedworldjo9.07.2026
[Block-I1 (COMM)/412/20 [TECHNOLOGY PVT LTD[BANSAL(P), .co.in,
26 Vs M/S SUNRISH| unitedip@unitedw
IGROUP rld.co.in
29, New CourtiCommercial ICS l46225 ISTATE BANK OF INDIASALEHA 9993817806 lsalehahai@gmail.c[15.06.2026
Block-11 (COMM)/413/20 Vs ARJUN HAIDAR(P), m
26
29, New CourtiCommercial ICS 46230 [TIVOLI GARDENS ANDFhravan Kumaro120-4511311, [unitedmark@unitef24.07.2026
[Block-1T (COMM)/424/20 IANR Vs SHREE SIDDHIBansal(P), 0120-4939659, |[dandunited.com
26 [GROUP OF COMPANIES| 9810017859
JAND ANR
29, New CourtfCommercial ICS 146232 ISIEMENS INDUSTRYJAarshia Behl(P), (0818061242, [aarshia@saikrishn [22.07.2026 (1 E-|
[Block-1T (COMM)/429/20 ISOFTWARE INC AND)| 9810621272 laassociates.com |[COURT FEES),
26 IANR Vs YOGESH JAIN| [23.07.2026
IJAND ORS (ONE E- COURT|
[FEES) AND|
[25.07.2026
DD o
29, New CourtCommercial ICS 146233 IM/S SMALL FARMERSJAnmol Panwar(P), (9871717254 lanmolpanwaroffic [15.07.2026
[Block-IT (COMM)/431/20 IAGRIBUSINESS le@gmail.com
26 ICONSORTIUM Vs M/S
[VIJAY MIRACLE|
ICASHEW INDUSTRY
29, New CourtiCommercial ICS 146234 ISYSTEMAIR INDIA[Sunil Kumarg711747642 isunillegalio3@gm [30.07.2026
[Block-1T ((COMM)/434/20 [PRIVATE LIMITED VsSharma(P), il.com
26 ICENTECH ENGINEERS|
[PVT LTD and ANR

27 H. LOKESH KUMARSOUTH INIL
HARMA, DISTRICT]

PUDGE(COMMERCIAL
ICOURT)

28 IMS RAVINDER BEDI/SOUTH-EAST 18 BLOCK 1 [CS (COMM) 527/2026 02-07-2026 M/s PROMEGAANUBHAV 9811653359 awyer_anubhav@ [27-05-2026
IDISTRICT [BIOTECH INDIAIKATHURIA ahoo.com
PUDGE(COMMERCIAL IPRIVATE LIMITED Vs
ICOURT) [M/s MYLAB DISCOVERY|

ISOLUTIONS  PRIVATEH
[LIMITED
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ICS (COMM) 536/2026 103-07-2026 [UNION BANK OF INDIAINTHARIKA RAI &{9811884579 IADV.NIHARIKAR [22-06-2026

[Vs AMZAD KHAN [TSERING |AI1109 @GMAIL.C
OM

ICS (COMM) I534/2026 03-07-2026 [BAL GOVIND MISHRASUJAL BHATT  [9910035893 |CHAMBEROFJOY [08-06-2026
[VS SHIV KUMAR & ORS. |(@OUTLOOK.COM|

ICS (COMM) I542/2026 04-07-2026 ANSAL PROPERTIESMAHIMA AHUJA [78340841241 [MAHIMA98.AHU [16-06-2026
IAND WA@GMAIL.COM
[[INFRASTRUCTURES
[ILIMITED Vs TRAIT IT
[PARK PRIVATE|
[LIMITED AND ORS.

ICS (COMM) I545/2026 104-07-2026 [UNION BANK OF INDIAPRIYAM 9971839717 IADVPRIYAMAGG [09-06-2026
[Vs HANS RAJ AND ANR.AGGGARWAL IARWAL@GMAIL.

ICOM

[CS(COMM) _ [546/2026 04-07-2026 [SHABBIR _ KHAN _ V9H R KHAN 8130230009  |AFFLUXLAWFIR [20-05-2026
CREATIVE HOTELS| IM@GMAIL.COM
[PRIVATE LIMITED

[CS(COMM) _ [555/2026 [06-07-2026 [AMIT _ AGARWAL _ VSJITENDRA 0268028823  PITUPANWAR451 [09-06-2026
IMEDALLIN SPORTSSINGH 6@GMAIL.COM
[PVT LTD

ICS (COMM) 556/2026 06-07-2026 [ULTRATECH CEMENTIASHKRIT TIWARI[7708748786 IAKSHKRIT464@ [01-07-2026
ILIMITED Vs SANGRAM| GMAIL.COM
[PROJECTS PRIVATE|
ILIMITED

ICS (COMM) 557/2026 06-07-2026 [ULTRATECH CEMENTASHKRIT TIWARI[7708748786 IAKSHKRIT464@ [18-06-2026
ILIMITED Vs V. K| GMAIL.COM
IAGGARWAL AND|
ICOMPANY PRIVATE|
[LTD.

ICS (COMM) 570/2026 l07-07-2026 [UNION BANK OF INDIADHANANJAY 9312872882 IN/A [01-07-2026
Vs NAUSHAD PROP .OFKUMAR
[LUBA CABLES

ICS (COMM) 571/2026 l07-07-2026 MECHANICAL IMUKESH 9873280394  |ADVO.MUKESHS [02-07-2026
IMASTERS AND[SHARMA I[HARMA@GMAIL.
[ENGINEERS Vs D § ICOM
IFUELS

ICS (COMM) 587/2026 10-07-2026 [SHYAM SUNDER VSK S SHARMA 10013439209 IKSELITEATTORN [04-07-2026
[KRISHNA SINGH [EYS@GMAIL.CO
[BASIST M

ICS (COMM) 582/2026 10-07-2026 JINDAL FABRICS VSKAIASH 9811446490 IKAILASHAGARW [12-02-2025
IGLOBAL VISION ANDAGGARWAL IA@GMAIL.COM
IORS

ICS (COMM) 603/2026 15-07-2026 [STATE BANK OF INDIAK M MONIKA 9069091827  [MONIKA.THEKM [04-07-2026
Vs MS SAUBHAGYA IC@GMAIL.COM
[FASHION AND ANR

ICS (COMM) 604/2026 15-07-2026 [State Bank Of India VSK M MONIKA 9069091827  [IMONIKA.THEKM [05-07-2026
[MS MARC POWER| IC@GMAIL.COM
IAUTOMATION AND|
IANR

ICS (COMM) 610/2026 17-07-2026 [KAMDHENU CEMENTMANISH GANDHIj9971772226 IMANISHGANDHI [11-08-2023
Vs BABITA Proprietor of| 11@GMAIL.COM
[Mohan Construction C
nd Ors




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
ION NUMBER COURT FEES

ICS (COMM) 612/2026 17-07-2026 [M/s STYLR BY|VAIBHAV SHAHI (7292099647 INFO@MAESTRO [10-07-2026
ISHYRENE Vs DIVYA| ILEGAL.IN
ICOLLECTION AND ANR||
[CS (COMM) 640/2026 28-07-2026 M/s VAYUANAND IN/A IANAND@JUSTJU [26-05-2026
ICORPORATION Vs M/sSPRAKASH DUBEY] [RIST.COM
[ELITECON
INTERNATIONAL
ILIMITED AND ORS.
20 |SH. LALIT KUMAR ISOUTH-EAST 14 ICOMMERCIAL [CS 02.07.2026 [ABHAY SHARMA VSSANJAYSEHGAL (9873479585 ISSCLAWFIRM @G [27.06.2026
D. DJ COMM-o02, ISUIT (COMM)/520/20 [MONTU MANDAL [MAIL.COM
OUTH EAST| 26
ISTRICT,
AKET COURT, DELHI
ICS 02.07.2026 [Mohd Fasihullah Khan VSADITYA 9891789459  [ADV.ANKITMUT [11.06.2026
(COMM)/522/20 IM/S SHIVRAM FOODSAGGARWAL [REJA@GMAIL.CO|
26 IPVT. LTD. (M
cs [02.07.2026 [M/S FABKINGMAHESH CHAND|8368941062  |ADVAJITSINGH7 [16.05.2026
(COMM)/523/20 ISOLUTIONS PV.T LTD/SHARMA 138@GMAIL.COM
26 Vs M/S KRISHNA
[TECHNO ENGINEERS
cs [04.07.2026 [UNION BANK OF INDIADHANAJAY 0312872852 o1.07.2026
(COMM)/547/20 s ANJU [KUMAR
26
ICS 06.07.2026 MAHARISHI IAPARNA JAIN 9810296002  [INFO@KNOWLE [25.06.2026
(COMM)/551/20 IAYURVEDA PRODUCTS] IDGENTIA.COM
26 [PVT. LTD. Vs DR|
[PUNEET
ICS 06.07.2026 BERGER PAINTS INDIAARUN KUMAR (9810131832 [ONLINEARUN@Y[28.02.2026
(COMM)/552/20 ILIMITED Vs Jai Mata Dif JAHOO.COM
26 |Agencies Private Limited|
land Anr
ICS 06.07.2026 [ULTRATECH CEMENTASHIKRIT 7708748786 IASHKRIT464@G [01.07.2026
(COMM)/553/20 LIMITED VSTIWARI IMAIL.COM
26 ICHANDRALEKHA PVT|
ILTD.
ICS 07.07.2026 [SAP Electro Contracts PvIRAI & RAT 9810614546 IATTORNEYLLBR [16.06.2026
(COMM)/568/20 ILtd Vs Pacifica Hotel IAI@GMAIL.COM
26 [[ndia Pvt Ltd
ICS 08.07.2026 [M/S KAMDHENUMANISH GANDHIl9971772226 IMANISHGANDHI [29.06.2026
(COMM)/573/20 ICEMENT Vs  SGK| 11@GMAIL.COM
26 [PROJECTS PRIVATE|
ILIMITED
ICS 10.07.2026 [SACH SERVICES PVT/GURPREET 19910850147 ISACHDEVA.GUR [01.07.2026
(COMM)/585/20 [LTD. Vs ABRASIVESSINGH IPREET@YAHOO.
26 [INDIA THROUGH ITSSACHDEVA ICOM
[PROPRIETOR M§
ISALAKKA SHALINI|
[DEVI
ICS 14.07.2026 |[CAMBRIDGE IPRATIMA MALIK 9958378565 ISK@ASSOCIATES [13.07.2026
(COMM)/597/20 [UNIVERSITY PRESS |IN.INFO@SPSAS
26 IAND ASSESMENT] ISOCIATES.IN
[NDIA PVT LTID V:
ZUBAIR MAKEEN SONS|
[PVT. LTD.
ICS 16.07.2026 M/S EUREKA POLYANANT RAO 19999421467 IANANTYADAV555[N/A
(COMM)/608/20 [PRODUCTS PVT. LTD, |(@GMAIL.COM
26 s MS VAALVE|
[BATHWARE INDIA|
ILIMITED AND OTHERS
Cs 21.07.2026 [ORBIT TECHSOL INDIARRAVI CHAUHAN (9871694660 IMAIL@CNRPART [04.06.2026
(COMM)/621/20 [PRIVATE LIMITED Vs [NERS.COM
26 ICSC E GOVERNANCH
ISERVICES INDIA|
[LIMITED
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ICS 23.07.2026 |[KIRLOSKAR 9810040036  [N/A 18.07.2026
(COMM)/628/20 [PROPRIETORY LTD. VSSHARMA
26 IM/s EXCEL POWER|
ISERVICE AND ANR.
ICS 24.07.2026 SHAMBHU GUPTA VSANKIT KUMAR [9015505737 IADV.AANKITARY [13.07.2026
((COMM)/630/20 IMONIQUE IA@GMATIL.COM
26 IPHARMACEUTICALS
[PVT. LTD.
ICS 27.07.2026 |GYASI RAM Vs M/S A DIRAVINDER 9312278469 ISANDHYA.NAGA [06.07.2026
(COMM)/636/20 [ENTERPRISES ISINGH NAGAR [R28@GMAIL.CO
26 M
ICS 29.07.2026 [DRHARORS JAPOORV 18420524375 |APPORV@ASVLA [22.07.2026
(COMM)/641/20 JAESTHETICS PRIVATEAGARWAL [WOFFCIES.COM
26 ILIMITED Vs RITU|
IMEHTA
cs [30.07.2026 M/S S.D.A. PRINT ANDDIWAN _ SINGH|9810274088  [DIWAKALI1990@ [24.07.2026
(COMM)/645/20 [PACK Vs M/S XOWICHAUHAN GMAIL.COM
26 [BOOKS PVT. LTD.
cS [31.07.2026 |DIGIT COMPUTERSSANJEEV 0810061057  [SDUGGAL.ADVO [22.07.2026
(COMM)/647/20 [PRIVATE LIMITED VsDUGGAL CATE@GMAIL.C
26 IACS SOLUTIONS IOM
30 [SH. VRINDA KUMARI [SOUTH-EAST fo [Commercial ICS(COMM)/516/ M/S M.KJRA VI LOMOD &99901177'22 ravilomod @gmal01.07.2026 [11.06.2026
Suit 2026 INTERIORSASSOCIATES lil.com
V/S
IDARYAGAN|
3
[HOSPITALI
b DT
ICS(COMM)/517/ WAHID ALISHAKEEL AHMED 10871519304 hakeeladvocate(01.07.2026 [11.06.2026
2026 IKHAN V/S§ 74@
M/S
IETECHAN
[HEALTH
ICARE PVT|
I
IMISC IM/S INAVEEN KUMAR JAIN (9971759700 IADVNKJAIN@ [01.07.2026 F
IDJ/745/2026 IGONSAIL IGMAIL.COM
ILOGISTICS
IPVT. LTD|
V/s MS|
IMEGMA
lpD 1T
[EX.COMM- ILATE [DEEPANK YADAV &9311331810 IADVNISHANT [02.07.2026 -
IAWARD BCAPTAIN [NISHANT GOYAL IGOYAL10@GM
IJARB.COMM./101[VK |AIL.COM
/2026 ISHARMA
[THROUGH
ILEGAL
wine s/l
[EXECUTION(CO r‘S“USHEELA RAJEEV CHAUHAN[9891467200 ICASADVOCATE|02.07.2026 -
IMM)/195/2026 [V/S JAND ANKUR CHAWLA @GMAIL.COM
[NEWCON
I[ENGINEER
IS PVT. LTD.
ICS(COMM)524/2STATE IRANI BHARDWAJ 10643680913 rbhardwajassoci(02.07.2026 8.06.2026
026 IBANK OF late@gmail.com
INDIA V/S|
IAJAY RANA
ICS(cOMM)/525/ [SAHIR V/S[LEx NY A9 ASSOCIATES|(011)- 41053797 [lexnyayaoffices [02.07.2026 3.06.2026
2026 [THE NEW| (@gmail.com
INDIA
[ASSURANC
IE
ICOMPANY
IMISC IM/S INAVEEN KUMAR JAIN (971759700 IADVNKJAIN@ [02.07.2026 o
IDJ/755/2026 IGONSAT IGMAIL.COM
ILOGISTICS
IPVT. LTD,|
IV/S MS|
[MEGMA
[EX.COMM- IM/S [LPJ & Partners LLP,)9899314700 www.Ipjpartner [03.07.2026 F
IAWARD BINTERMAR [Advocates & Solmtors Is,com . . ..
IJARB.COMM./102/C v/§
/2026 [NATIONAL
ICOOPERAT
IVE UNION|




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

ICS(COMM)/532/M/S IPROPSLEGAL 19555967952 [PropslcgalMgm
2026 ISQUARE lail.com

[YARDS
ICONSULTI
ING PVT)
LTD.  V/S|

ICS(COMM)554/2[M/S IGAURAV PATEL,8797130 013 1 tatvalawllp@gm [06.07.2026 3.07.2026
026 [TAURUS |ABHISHEK SINGH,| lail.com

ICLOTHING |[SHIWANI PRIYA &
ICOMPANY [SHUBHA:\1 PANDEY
IPVT. LTD|

03.07.2026 3.06.2026

IOMP(I) IHERO ISD JAIN & ASSOCIATES|9910076176 lsambhav@sdjai [07.07.2026 -
(COMM)/124/20 [FINCORP [LAW nlaw.com

26 LTD. V/S

IASHIF
IKHAN

IOMP(I) IHERO ISD JAIN & ASSOCIATES9910076176 lsambhav@sdjai [07.07.2026 s
(COMM)/125/20 [FINCORP [LAW Inlaw.com

26 LTD.  V/S|

IRAKESH
IKUMAR
IGURJAR

ICS(COMM)/569/STATE [SUCHITA DIXIT 1896932838 lagnihotrisuchital07.07.2026 3.07.2026
2026 IBANK OF (@gmail.com
INDIA V/S
IMUKARA
IRADHAKRI
ISHA

ICS(COMM)/575/ [HALDIRAM [MOHD. BILAL 19958000637 im25bilai@yaho [08.07.2026 [13.06.2026
2026 INDIA PVT| lo.co
LTD.  V/S|
ISHREE

IRAM
IMARKETIN

ICS(COMM)/584/[BHUSHAN [SS WANI & ASSOCIATES[8750618722 lsswaniassociate [10.07.2026 [07.07.2026
2026 IDEALMAR s@gmail.com
IK PVT. LTD,|
[V/S VIDYA|
[BHOOSHA
IN

ICS(COMM)591/2[TRANE [PRATYUSH PARIMAL 9953154353, lsuprapartnersle 14.07,2026 [05.06.2026
026 [TECHNOLO| lgal @gmail.com

IGIES INDIA|
IPVT. LTD,|
v/s  M/S
[HEINRICH

ADDAD AT
ICS(COMM)/592/M/S KASHIHarshita Lulla 619855276 ladvharshitao3@|14.07,2026 [07.07.2026
2026 IPETROFUE lgmail.com

ILS \E|
IRAMLA
[TRNASPOR
T

\AMID AN

ICS(COMM)/593/ [BipinKumar 899972768 leximiuslegal @g [14.07,2026 #VALUE!
2026 REEN imail.com
[TREE
IBUILDING
IENERGY
[V/S INDIA|

lpADTC

ICS(COMM)600/ M/S INP SINGH AND[85110005604 npsinghandasso [15.07.2026 14.07.2026

2026 IORIGIN IASSOCIATES ciates@gmail.co

IAPPLIANCE] m

S PVT. LTD|
/S M/§

IBARSHALA

inor__ng
IMISC IM/S  SHRIMOHD. SUHAIL 17838924058 suhailadvocate [17.07.2026 -
IDJ/847/2026 ISTTARAMD (@gmail.com
lAss v/
[THE RNS
I[ENGINEER
ING

huranwo
ICS(COMM)/620/|SHRI [Firoz Igbal Khan 10810020942 zoriflawfirm@g [20.07.2026 9.07.2026
2026 IGULZAR imail.com
IAHMED
V/S M/
IEXTREME
IMOTORS

ICS(COMM)/622/|BANK ~ OFRajnish kr. anyal &{0810872353 [Rajnish- 21.07.2026 14.07.2026
2026 IBARODA |Associate 122@yahoo.com|
/S

ISHIVAM
IKASHYAP

g=

[EXECUTION(CO [SRESH IS.C. SINGHAL 10810061558 scsinghal @redif [24.07.2026 F
IMM)/229/2026 |AROARA [fmail.com
IV/S  ANU|
IMANGLANI
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ICS(COMM)/631/ [STATE ISUCHITA DIXIT 18896932838 lagnihotrisuchitaf24.07.2026 [22.07.2026
2026 IBANK OF (@gmail.com
INDIA V/§
RAM
[NIWAS
(@RAMNIW
ICS(COMM)/632/|SHRI IMOHD. ASIF KHAN 19810510565 khanasifkhan33 [24.07.2026 [11.06.2026
2026 IPRATAP 3@gmal.com
SINGH V/S|
IM/S THE|
[NEW SHOP|
ICSTORE
ICS(COMM)/634/|GAURAV  [SHUBHANKAR SEHGAL{9999147160 lcontact@sehgal [24.07.2026 10.07.2026
2026 [TANEJA landco.com
IV/S
IMOHAMM
IED RAZI|
IAHMED
ICS(COMM)/637/[M/S [RANA RANJIT SINGH|9910519481 - 27.07.2026 [15.07.2026
2026 [TALENT  |AND ASSOCIATES ranaraniitsingh
ISOCIO (@gmail.com
[BIZCON
LLP  V/S|
IM/S
lnp oy
IM-EX/58/2026 [AVON ISUNIL KUMARQ311603927 [bhardwajsunil2 [29.07.2026 F
ILOGISTICS BHARDWAJ l6@yahoo.co.in
IAND
ISHIPPING
V/S
IACCURATE
ICS(COMM)/643/[NUTECK [White Collar Legal LLP 9370465710, ladv.divyagattanif29.07.2026 [20.07.2026
2026 [POWER (@gmail.com
ISOLUTION
S PVT. LTD|
V/S
IGOREEN E-
QDI ITY
CS(COMM)/644/|AI\3JERGER |Arun Kar& Associates 10810131832 lonlinearun@ya [30.07.2026 [28.02.2026
2026 [PAINTS lhoo.co.in
INDIA V/S|
IM/S
IAPOORVA
IPROPREIT
DA A/
ICS(comm)648/2 'SQURJEET [Saurabh munjal 7319365796 - 131.07.2026 [27.07.2026
026 IKAUR V/§ lgyanprakash125
IDR. lo@gmail..com
IDIAGNO
ILAB
IOMP(I) ICARS24 ISandeep Malik 996193226 lsmalegalconsult [31.07.2026 S
(COMM)/147/20 [FINANCIAL lants@gmail.co
26 ISERVICES m
S.
[PARTHA
IRAJAK
31 [DR. RAKESH KUMAR,SOUTH-EAST o1 [COMMERCIAL [CS l01-07-2026 [M/S SHREEMilind Garg(P), |9711133630 not provided 108.06.2026
IDISTRICT ISUIT (COMM)/513/20 ICHAITANYA
PUDGE(COMMERCIAL 26 INTERNATIONAL Vs
ICOURT) M/S PICKBUZZ|
[TECHNOLOGY PVT LTD)|
JAND ORS
ICOMMERCIAL |CS 01-07-2026 |[Vibrant Reality Infra PvfPREETI GOEL(P), (9999171441 [preetigoel@pkmgl [02.06.2026
SUIT (COMM)/514/20 ILtd Vs Xlerate Driveline] law.com
26 [[ndia Limited
ICOMMERCIAL [CS 02-07-2026 M/S AUM Buildcon PropDEV RAJ9811387613 Idevsharmaadvocat[30.06.2026
ISUIT (COMM)/530/20 ISeikh Mohammad Akram{SHARMA(P), le@gmail.com
26 Vs TWAMEV|
ICONSTRUCTION  AND|
[INFRASTRUCTURE LTD|
(FORMERLY KNOWN|
Ac mANTIA
[COMMERCIAL [CS 02-07-2026 [SHRI RAM NARAYAN[YOGRAJ 9811132049 ladvcoateyograj.guljo5.06.2026
ISUIT (COMM)/526/20 [PANIGRAHI SOLE PROPIGULLAIYA(P), laiya@gmail.com
26 IOF M/S PLANET)]
[DESIGN Vs TARANJEET]
IBAWA SOLE PROP OH
INTERMARC
IEXECUTION |EXECUTION 04-07-2026 DHARAM PAL VIG VsgAshish 9810077771 laashishadvocate@ [24.04.2026
IPETITION ((COMM)/206/20 JASHIMARA HOUSINGlAggarwal(P), lgmail.com
26 IPRIVATE LIMITED
ICOMMERCIAL [CS 04-07-2026 JINDAL FABRICS VSVINEET 9811446490 [kailashagarw@gm [12.02.2025
ISUIT (COMM)/561/20 INDIGO COLLECTION[SINGH(P), lail.co
26 IPVT LTD
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b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

ICOMMERCIAL [CS 104-07-2026 [UNION BANK OF INDIA[Sunil 0312872882 ladvlalitkumar5700[01.07.2026
ISUIT ((COMM)/562/20 Vs SHOAIB MALIK IChoudhary(P), (@gmail.com
26
IMISC. Misc 04-07-2026 [RAKESH BAIJNATH VS[NEERAJ JAIN(P), [9211996125 [drjainlawfirm@gm{02.02.2024
IAPPLICATION [DJ/802/2026 M/S GLOBALCORE| lail.com
IPACKAGING PVTLTD
ICONTEMPT  [Contempt 04-07-2026 M/S ~ GB  IDENTITYKUSHAGRA 9999448797  [ashishchauhan@a [26.05.2026
IPETITION [Petition/7/2026 INDUSTRIES PVT LTD[BANSAL(P), [kassociates.org.in
s M/ S DV|
IPROMOTERS AND|
[MARKETERS PVT LTD
IEXECUTION [EXECUTION 04-07-2026 [JASPAL SINGH|Ashish 9810077771 laashishadvocate@ [24.04.2026
IPETITION (COMM)/205/20 [KHARBANDA VslAggarwal(P), lgmail.com
26 IASHIMARA HOUSING|
IPVT LTD
EXECUTION |EXECUTION _ [06-07-2026 [RCPL LOGISTICSMOHAMMAD __ [9810468429 _ |m.h.n.associates@ [21.05.2026
IPETITION (COMM)/203/20 IPRIVATE LIMITED VSHASIBUDDIN(P), lgmail.com
26 ICHINAR FORGE|
ILIMITED
ICOMMERCIAL [CS l07-07-2026 [UNION BANK OF INDIAArun Kumar9312400295 connect@snslegal.i01.07.2026
SUIT (COMM)/567/20 s MS TINAARORA  [Shukla(P),
26
ICOMMERCIAL |CS 07-07-2026 [SUBURBAN [Tarun Verma(P), (9871495838 [cstarunverma@gm|01.07.2026
SUIT ((COMM)/563/20 INDUSTRIAL ~ WORKS| il.com
26 [PVT LTD Vs PARKSONS|
[ENGINEERING
ICOMPANY PVT LTD
[COMMERCIAL [CS l07-07-2026 [Bank Of Baroda Vsshudhansu(P), 9999802592 faliquaisar110@gm [08.06.2026
SUIT (COMM)/564/20 VAGDISH (HUSBAND)| lail.com
26 [LEGAL HEIR OF LT|
MRS
IOMWATI(BORROWER)
ICOMMERCIAL [CS l07-07-2026 [Bank of Baroda Vsshudhansu(P), 9999802592 faliquaisar110@gm [08.06.2026
SUIT (COMM)/566/20 IKASHMIRI (WIFE)| il.com
26 [LEGAL HEIR OF MR
RAJU (BORROWER)
IMISC. [Misc 08-07-2026 M/S IZUK IMPEX VSARPIT SINGH (P) [011-26843455 [unitedmark@unite[24.04.2026
IAPPLICATION |DJ/823/2026 IMEDISYNTH dandunited.com
[NATURALS PVT LTD
IMISC. Misc 08-07-2026 [M/S IZUK IMPEX VSARPIT SINGH (P) [011-26843455 [unitedmark@unite[16.12.2022
IAPPLICATION |DJ/824/2026 MEDISYNTH dandunited.com
INATURALS PVT LTD
ICOMMERCIAL [CS l08-07-2026 [ESCORTS KUBOTAJAkshay 0810844052 Imail @careintellect(09.06.2026
ISUIT ((COMM)/576/20 [LIMITED AND ANR VgSrivastava(P), l.com
26 JASHOK KUMAR AND)|
IORS
ICOMMERCIAL [CS 08-07-2026 SHYAM SUNDAR[Sumit Kumar(P), (9911246063 lsumit.law89@gmal01.07.2026
SUIT ((COMM)/577/20 ISINGH Vs SUNIL DUTT] il.com
26 [BHARADWAJ
IARBITRATION [OMP (I)10-07-2026 [HERO FINCORP LTD VslPuneet Besoya(P), (0887514975 lkumarbablu8468 [16.03.2026
(COMM)/136/20 [BABLU KUMAR MAHTO (@gmail.com
ICONCILIATIO [26
INACT
IEXECUTION [EXECUTION 10-07-2026 M/S WINDORZ INDIAA J Ashish(P), 8929873950  [priyaadv218@gma [29.04.2025
[PETITION (COMM)/210/20 [PVT LTD Vs FAIZAL fil.com
26 [HAMID
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[EXECUTION |ExCOMM 410-07-2026 [Vijay Maheshwari  VsAshutosh immpclawchamber [25.03.2026
IPETITION JAward by Arb ISplendor BuildwelllSomani(P), ls@gmail.com
IComm/105/2026 [Private Limited and Anr

IEXECUTION |EXECUTION 10-07-2026 [M/s Convergia DigitallRAJESH 9810195013 kumarrajeshadv@ [04.06.2026
IPETITION ((COMM)/208/20 [Education Pvt Ltd VSKUMAR(P), ahoo.com
26 [Edugeetha Learning|

[Solution Pvt Ltd and Ors

IEXECUTION |[EXECUTION 13-07-2026 |AEROSHIP FREIGHT|Uday Kumar(P), (9810868162 ladvudaykumar@g [24.02.2022

[PETITION (COMM)/214/20 ISOLUTIONS PVT LTD Vs imail.com
26 IDINESH CHANDER|

[DUBEY PROPRIETOR

IOSAKA
INTERNATIONAL INC
[COMMERCIAL [CS 14-07-2026 [MICRO NETWORK|[Naveen 9811899279 imail@nbassocaites(01.07.2026
ISUIT (COMM)/596/20 (INDIA) PRIVATE[Bhardwaj(P), lnet
26 ILIMITED Vs MSM|

IPERIPHERALS POINT

[EXECUTION [ExCOMM +{15-07-2026 |AXIS BANK LTD VsVIMAL 7970440025 shivamjha@firstas [21.05.2026
IPETITION JAward by Arb [IDHYAN SINGH [KHURANA(P), lsociates.in

IComm/107/2026
[EXECUTION [ExCOMM +{15-07-2026 |AXIS BANK LTD Vs R[VIMAL 7970440025  [shivamjha@firstas [21.05.2026
IPETITION JAward by Arb IAND K FASHION I[KHURANA(P), lsociates.in

IComm/106/2026

[EXECUTION [EXECUTION 17-07-2026 [Excel Pack Pvt Ltd Vs[Rishabh Kapur(P),[7042181838 imail @rishabhkapu/01.07.2026

[PETITION (COMM)/221/20 Raja  Udyog  Private| r.com

26 [Limited
[COMMERCIAL [CS 17-07-2026 [HALDIRAM INDIAMOHAMMAD 9958000637  [legal@haldiram.co[10.07.2026
SUIT (COMM)/613/20 IPRIVATE LIMITED VSBILAL(P), Im

26 [KAPIL KUMAR SINGH
ICOMMERCIAL [CS 17-07-2026 (State Bank of India Vs ShiObhirup Ghosh(P),|9319240201 lobhirupghosh@g 06.07.2026
SUIT (COMM)/611/20 [Devang Kalra and Anr imail.com

26
[EXECUTION |[ExCOMM H{17-07-2026 [Servitor Intel Servicesfashish verma(P), (9717944394 ladvashishverma@ [20.04.2026
[PETITION JAward by Arby (Formerly Known a lgmail.com

IComm/111/2026 IServitor Intelligence

[Services) Vs GB Pant

IGovernment Engineering|

ICollage (Now known as
D

Dant NODII_ALLL
ICOMMERCIAL [CS 18-07-2026 [M/S KHAN AND SIROHIVINAY = KUMAR[9810175151 imadhurima.mridu [16.07.2026
ISUIT (COMM)/617/20 [ELECTROMECHANICALIVERMA(P), I.gmail.com
26 Vs STATE OF UTTAR|
IPRADESH
[EXECUTION |EXECUTION 18-07-2026 [Mukesh Bansal Prop M/STANUSHKA 9582874212 ladvtanushkakohli [19.05.2026
IPETITION (COMM)/222/20 [Smat Forms Vs Govt of KOHLI(P), (@gmail.com
26 INCT of Delhi Department|
f Food Supplies and|
IConsumer Affairs
IARBITRATION [OMP (Df22-07-2026 [PIRAMAL FINANCEANANJAY 7455023130 lasaplegalanandadv|03.07.2026
IAND (COMM)/140/20 [LIMITED Vs MuhammedSINGH(P), ocates@gmail.com
ICONCILIATIO [26 K P
INACT

IEXECUTION [EXECUTION [22-07-2026 [UNION BANK OF INDIAJITENDER GARG (9810197621 jitendragargadv@g|-
PETITION ((COMM)/227/20 Vs M/S NAZAR CLOTH| Imail.com
26 I[HOUSE

[EXECUTION |EXECUTION 22-07-2026 M/S VARIS DESIGNJAKKA LAW FIRM (9953614060  [zmhassociate@gm -
[PETITION (COMM)/228/20 JAND ENGINEERS Vs lail.com
26 [M/S RELINE UV ASEAN|
[PVT LTD




COURT

DISTRICT

COURT ROOM CASE TYPE

CASE NUMBER

DATE

REGISTRATRESPONDENT NAME

ION

OFPETITIONER NAME VSADVOCA

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
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(COMM)/70/202
6

ICOMMERCIAL [CS 22-07-2026 A PAUL SOFTWAREAman Sharma(P), [9911570169 laman@amanshar [18.07.2026
ISUIT (COMM)/623/20 ISYSTEMS PVT LTD Vs a.pro
26 [PASTICHE ENERGY|
ISOLUTIONS PVT LTD
IARBITRATION [OMP 22-07-2026 [MR CHATTAR SINGH VsPrem Singh(P), 8368072167 dv.premsingh8@ [16.07.2026
(COMM)/37/202 IM/S BHARTI AIRTEL lgmail.com
ICONCILIATIO (6 ILIMITED
INACT
[COMMERCIAL [CS 23-07-2026 [PATANJALI FOODSSUDARSHAN 9810132015 egal @unitedworld(08.07.2026
ISUIT (COMM)/626/20 ILIMITED Vs RAVIKANT|BANSAL(P), L.co.in
26 ISAHU AND ANR
IEXECUTION [EXECUTION 23-07-2026 VIJAY = KUMAR  VsMayank Shekhan999o849579  [mskushwaha@gm [14.05.2024
IPETITION (COMM)/226/20 [KANISH CHAWLA [Kushwaha(P), lail.com
26
[EXECUTION |[EXECUTION 30-07-2026 SUGANDHA KUMARI Vsfrajendra yadav(P), 9312046733 yadavrazen@gmail[23.07.2026
IPETITION (COMM)/235/20 [TBC BY NATURE P LTD l.com
26
[EXECUTION |[EXECUTION 130-07-2026 M/S JAINSONSNAVEEN 18860301018 lassociatesnplaw@ [24.07.2026
PETITION (COMM)/236/20 IDEPARTMENTAL [LOHIA(P), lgmail.com
26 ISTORES Vs M/
ISTRIKER BEVERAGES|
[PVT LTD AND ORS
132 [MS. NEELAM SINGH ISOUTH-EAST [22 JARBITRATION (OMP 08-01-2026 M/S ~ ARC MOTORSMohd Jamaﬂé826758896 ladvocatejamalikhl j06-01-2026
ILD. DJ COMM-o05, 18 (COMM)/3/2026 IPRIVATE LIMITED ANDJikhlas las@gmail.com
ISOUTH EAST]| ICONCILIATIO IORS Vs AKASA|
IDISTRICT, N [FINANCE LTD
[SAKET COURT, DELHI
IEXECUTION [EXECUTION 31-01-2026 [THE LEATHERSUNEEL KUMAR|9540550099  [skyandassociatesle|-
IPETITION (COMM)/24/202 ILAUNDRY PVT LTD VSYADAV lgalgroup@gmail.c
6 IKAPIL MATHUR AND| m
IORS
IEXECUTION |[EXECUTION 20-01-2024 [Ar Kay Medicos PrivatefAmit Dayal l98lol64421 imail@amitdayal.at{--
IPETITION (COMM)/21/202 [Limited Vs Corner Store| torney
la [Technologies Private
ILimited
IARBITRATION [OMP 27-01-2026 PJAIPAL SINGH Vs{(Satyendra Kumar987100848 jpssaini.arya@gmaf--
& (COMM)/9/2026 IDELHI DEVELOPMENT]& Rajmangall fil.com
ICONCILIATIO IAUTHORITY [Kuma
N
ICOMMERCIAL [CS 28-01-2026 |[STATE BANK OF INDIA[Suchita Dixit 18896932838 [agnihotrisuchita@ [24-01-2026
SUIT s AJAY KUMAR lgmail.com
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ICOMMERCIAL [CS 29-01-2025 [M/S TRUENORTH}yoti 9811385576 liticorpjurists@gm [17-01-2025
ISUIT (COMM)/84/202 [TECHNOLOGIES  PVT] il.com
5 ILTD Vs M/S BHAGWAT]|
[TRADING COMPANY
[CONTEMPT IContempt 104-02-2025 MANTEC CONSULTANT|ISHADAB ANWAR (9910521100 - -
IPETITION [Petition/1/2025 [PVT LTD Vs CASTA|
[ENGINEERS PVT LTD
IARBITRATION [OMP 03-02-2026 [SANCHIT BAJAJ  VsMohd Jamal8826758896 ladvocatejamalikhl [30-01-2026
& (COMM)/12/202 IAKASA FINANCE[Ikhlas las@gmail.com
ICONCILIATIO (6 [LIMITED
N
[COMMERCIAL [CS 10-02-2025 M/S SAI FOODHOUSE[Pawan Kumaro87393 8816 _ |mittalpko8@gmail[29-01-2025
ISUIT (COMM)/116/20 IPVT LTD Vs M/S NEWMittal l.com
25 ISHOP CSTORE|
INETWORK PRIVATE|
[LTD

IEXECUTION |[EXECUTION 24-03-2026 [M/S AVALOKITESHVAR[Sunil Ma lhotra &9810006974 [sunilrnalhotraand -

IPETITION (COMM)/86/202 IVALINV LTD Vs GeetaSonali Malhotra lassociat es@ grnaill
6 Mandal L.corn

[EXECUTION [ExCOMM 103-04-2025 [MAHIPAL SINGH (NOW[Sanjoy Bhaumik |- imps.const.compan|--

IPETITION JAward by Arb IMPS CONST COMPANY)| /@gmail.com
IComm/11/2025 [Vs UNION OF INDIA

IARBITRATION [OMP 15-04-2024 |GEETANJALI HOTELSKAUSHIK 18826977998 - =

& (COMM)/39/202 JAND RESORTS PVT LTDICHAUDHARY

ICONCILIATIO 4 Vs OYO HOTELS AND)|

N I[HOMES PVT LTD

ICOMMERCIAL [CS l07-05-2024 [M/S SOLUTIONS INC VSSANJIV KUMAR9868944392 [ssadvipr@gmail.co[10-10-2023

ISUIT (COMM)/338/20 IM/S AVO SERVICES PVIJAIN m
g LTD AND ORS

ICOMMERCIAL [CS 25-04-2026 AKSHAY BHARGAV VSAMARENDRA 9260958246  [LEGALVIBES.LA [17-04-2026 &
SUIT (COMM)/323/20 IRISHAV IKUMAR DUBEY IWFIRM@GMAIL. [27-04-2026
26 INFRACONSTRUCTION ICOM

[PRIVATE LIMITED
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ICOMMERCIAL [CS 19-05-2026 [Karina Fincap Ltd Vsanujarora & jugrajlg999238801  [anujaroraadv@gm |08-05-2026
ISUIT (COMM)/413/20 Malvinder Singh il.com
26
[EXECUTION |[EXECUTION 21-05-2026 M/s H DOHIIJMANCHANDA  &09811010461 info@manchandac|27-01-2026
IPETITION (COMM)/155/20 ICONSTRUCTION Cco[co .com
26 PVT LTD Vs M/s
[TRUCARD INFO
ISOLUTIONS PVT LTD

[EXECUTION [EXECUTION 03-06-2026 [State Bank of India VSDHARMENDRA [8800784740 [shubhi1673@gmailjo4-05-2026
IPETITION (COMM)/171/20 |Avinasi Chinnathambi  [SINGH & co l.com
26

IM.EXECUTION [M-Ex/46/2026 [06-06-2026 [MS ESSAR INDUSTRIESVISHAL SINGHALJ9131264764 ladv.vishalos2@gm|--
IPETITION JAND ORS Vs M/S ALLA lail.com

'AYS LOGISTICS PVT]
ILTD

ICOMMERCIAL [CS 06-06-2026 |APM TERMINALSRAGHAV SETHI (9650644055  [team@primelegal. [--
ISUIT (COMM)/501/20 [[INDIA PRIVATE| 0.in
26 [ILIMITED Vs P AND G
[ENTERPRISES PRIVATE|
ILIMITED

EXECUTION |[EXECUTION _ |06-06-2026 SAURABH GUPTA VSROHIT BANSAL [0555570447  [rohit@rcba.in |-

IPETITION (COMM)/186/20 IGyan Ved Foundation

26
ICOMMERCIAL [CS l04-07-2026 [Bank of India Vs Lallan[VP TIWARI 9990182901 [VPTIWWARIADV [05-06-2026
ISUIT (COMM)/541/20 IKumar Jha [OCATE@GMAIL.

26 ICOM
[COMMERCIAL [CS 07-07-2026 [FOX  TECH _ MECH[SATISH KUMAR [9811053833  |OFFICESATISHK [03-06-2026
ISUIT (COMM)/565/20 [ENGINEERS PVT LTD| IADV@GMAIL.CO

26 Vs M/S APEX INFRA| (M

[ENGINEERS PVT LTD

[EXECUTION |[ExCOMM H03-07-2026 MR MOHAMMADA. RASHEED|8810533708 i.rasheed1357@gm/-
IPETITION JAward by Arb [KALAM ANSARI Vs M/SQURESHI il.com

IComm/103/2026 INABAT DATES PVT LTD




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
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[EXECUTION |EXECUTION 20-07-2026 [M/s DSTR InfrastructureDEVIKA MEHRA (9871469262 IDMEHRA@DEVI [11-03-2026
IPETITION (COMM)/224/20 [Project Ltd Vs Swayash| IKAMEHRA.COM

26 [nfrastructure Pvt Ltd
ICOMMERCIAL [CS 18-08-2025 [M/S AVALOKITESHVAR[Sunil Ma lhotra &9810006974 [sunilrnalhotraand [25-07-2025
ISUIT (COMM)/667/20 [VALINV LTD Vs MSSonali Malhotra lassociat es@ grnail

25 IGEETA MANDAL l.corn

ICOMMERCIAL [CS DJ/992/2019 [19-11-2019 [KAMAL GERA Vs M/§VINOD KUMAR 9999976632 [VINOD411@GMAIf18-11-2019
ISUIT ISHIVPRIYA TRADING IL.COM
IAND FIN CO PVT LTD

EXECUTION |EXECUTION _ |22-10-2022 [PUNIT AGARWAL VSBHRIGU DHAMI 99994 61507 _ [Bhrigu.bnblegal@ |-

IPETITION (COMM)/252/20 MRS MANOHAR| loutlook.com
22 IBHASIN HAZOORIA
IARBITRATION [OMP 31-10-2022 [M/S QUICKDELMURARI KUMAR (9212515045 ILEGALVIBES.LA |-
& (COMM)/53/202 [LOGISTICS PVT LTD Vs [WFIRM@GMAIL.
ICONCILIATIO |2 M/S G4S SECURE ICOM
N ISOLUTION PVT LTD
ICOMMERCIAL |CS DJ/1113/2019 [23-12-2019 |[GAURAV GERA Vs M/§VINOD KUMAR (9999976632 8368531263 [07-01-2020
SUIT [SHIVAPRIYA TRADING|

JAND FIN CO PVT LTD

ICOMMERCIAL |CS l14-10-2025 M/S ELCOM TRADINGBK CHABRA 19990316915 IBKCHHABRACO [04-10-2025
ISUIT (COMM)/832/20 ICOMPANY PVT LTD Vs @YAHOO.CO.IN
25 [MR MANTU MANDAL
(PROP)
IREVIEW IRP/14/2025 12-11-2025 [HARBHAJAN SINGHPROMILA 9811106945 IPROMI.SHARMA [~
IPETITION BAGGA Vs M/S SHIVIKAPOOR |(@GMAIL.COM
IJASSOCIATES AND ORS

[EXECUTION [EXECUTION l02-12-2025 [STATE BANK OF INDIADHARMENDRA (8800784740  [shubhi1673@gmailjo4-09-2025
PETITION ((COMM)/389/20 Vs Rahul ISINGH L.com
25
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[EXECUTION |EXECUTION 28-11-2025 [SKB CIVILTECHRAJINDER KAUL
IPETITION (COMM)/385/20 [PROJECTS LIMITED Vs
25 [[INDIAN o1y
ICORPORATION LTD
ICOMMERCIAL [CS 15-12-2025 |STATE BANK OF INDIA[Suchita Dixit 18896932838  |AGnihotrisuchita [12-12-2025
ISUIT (COMM)/1034/2 [Vs MR DEVENDER (@gmail.com
025
ICOMMERCIAL [CS 18-12-2025 BANK OF BARODA VSERAM KHAN 9717099220 [ERAMADV2000@/09-12-2025
ISUIT (COMM)/1055/2 [HARISH KUMAR GMAIL.COM
025
NEERA|SOUTH-EAST [Commercial ~ |CS 03.07.2026 [M/S RECAZDEEPAK 8178925937,  fadvocatenks393@ [12.06.2026
[BHARIHOKE, Suit (COMM.)/537/20| ICHEMICALS ~ (INDIA)GAUTAM 0099204626  lgmail.com
IDISTRICT 26 PVT. LTD. VS. M/S§
PUDGE(COMMERCIAL IRELIABLE FOAMS (P)
ICOURT) [LTD. AND OTHERS
ICommercial ICS 03.07.2026 [VIKAS GUPTA VS. M/ﬁHITANSHU 9871349116 dvshitanshug2@g05.06.2026
Suit (COMM)/538/20 [HOSTBOOKS LTD. Imail.com
26
ICommercial ICS(COMM.)/581/[10.07.2026 [M/S SHISHA INFRAJA.K. PATHAK +91-9971931446[pathak26.adv@gm 15.06.2026
Suit 2026 [PROJECTS PVT. LTD, il.com
VS. M/S TATA|
IPROJECTS LTD.
[Commercial IMISC 14.07.2026 |GROG EVENTS & INA
Suit IDJ/836/2026 [ENTERTAINMENT ~ (P)
[LTD. VS. BOLLYBOOM
[NDIA PVT. LTD. AND|
IORS
ICommercial ICONTEMPT 16.07.2026 [SANDEEP SINGH VSUJASPREET 9810222212 infojaspreet89@g [NIL
ISuit IPETITION/08/2 [M/S NEW LAND VISASSINGH SOKHI imail.com
026 [THROUGH ITS CEO
ICommercial CY16.07.2026 [BHUSHAN DEALMARK]S S WANI &8750618722 lsswaniassociates@ [07.07.2026
ISuit ((COMM)/606/20 (P) LTD. VS. KRISHANIASSOCIATES lgmail.com
26 [LAL
[Commercial ICS 23.07.2026 [RAHAT MEHMOOD &KARNAIL SINGH (9811163363  &karnailsinghlegal [18.07.2026
ISuit (COMM.)/627/2 ORS. VS. IJAAN SCHOOL{ 19999496017 |@yahoo.com
026 IOF MASS|
ICOMMUNICATIONS
JAND ORS.
ICommercial ICS 23.07.2026 [M/S SKYLINENIKHIL 9811343754 themalhotrasy@g [17.07.2026
Suit (COMM.)/629/2 INFRASTRUCTURE PVI]MALHOTRA imail.com
026 ILTD Vs M/S SAATHI]|
[WORLD APP PVT. LTD.
ICommercial ICS 24.07.2026 [YES BANK LTD. VS/ANANJAY SINGH (7455023130, [asaplegalandadvoc[25.06.2026
ISuit (COMM.)/633/2 [SUPER FOODS (INDIA) 7030378800  [ates@gmail.com
026
[Commercial ICS(COMM.)635/ [25.07.2026 [M/S PROFESSIONALK.L. MISHRA 9811129475 klmishraadvo@gm|11.06.2026
Suit 2026 IMPEX (P) LTD. VS. M/S| il.com
[RANI ENTERPRISES
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[Commercial ICS(COMM.)/638 [27.07.2026 [M/S VOLGAMAMTA BARIK 9717960010 ladvocatemamtaba [13.07.2026
Suit /2026 [ENTERPRISES VS. M/ frik@gmail.com
AL SHRI SHYAM AND)|
IORS.
ICommercial  |CS 28.07.2026 |ALUMOZ EXTRUSIONABHINAV GARG (8586035698  |Advgarg.abhinav@|17.07.2026
ISuit (COMM.)/639/2 (P) LTS. VS. BRANCLEY] lgmail.com
026 [MPEX (P) LTD.
[Commercial ICS 10.07.2026 [THE FOUNDRY VISION[SHANTANU 10120-4059300 [shantanu@ananda10.07.2026
ISuit (COMM.)/583/2 [MONGERS LTD. VS/SAHAY ndanand.com
026 IBEJOY ARPUTHARAJ &
IANR.
[Commercial ICS 10.07.2026 [M/S WD-40[SUDARSHAN 9810132015 egal @unitedworld10.07.2026
Suit (COMM.)/586/2 IMANUFACTURING [KUMAR BANSAL L.co.in
026 ICOMPANY VS|
IPRATEEK JAIN AND|
IANR.
ICommercial ICS 13.07.2026 [M/S BALAJIVASUDHA AERY [7973981758 dvvasudhaaery@ [13.07.2026
ISuit (COMM.)/589/2 IMICROTECHNOLOGIES loutlook.com
026 (P) LTD. VS. M/S K. P|
[ENTERPRISES
ICommercial ICS 16.07.2026 |VIJAY PRATAPRAKESH KUMAR 9910280608  [rksharmas4@gmailNA
Suit (COMM.)/605/2 ICHAUHAN VS| .com
026 [DHEERAJ AGARWAL &
RS.
[0/S9 [OMP(T)COMM./1[07.07.2026 [HERO FINCORP LTDJSAMBHAV JAIN [9910076176  [SAMBHAV@SDJANA
27/2026 S. UMESH BENIWAL INLAW.COM
[0/So [OMP(I)COMM./1[07.07.2026 [HERO FINCORP LTDJSAMBHAV JAIN [9910076176  [SAMBHAV@SDJANA
29/2026 S. RATAN LAL MALI INLAW.COM
U/S9 IOMP(I)COMM./1/07.07.2026 [HERO FINCORP LTD.SAMBHAV JAIN (9910076176 ISAMBHAV@SDJANA
28/2026 [VS. JITENDRA TIWARI INLAW.COM
U/So [OMP(I)COMM./1[08.07.2026 [HERO FINCORP LTD/SAMBHAV JAIN [9910076176  [SAMBHAV@SDJANA
32/2026 [VS. NARAYAN SINGH INLAW.COM
U/S9 IOMP(I)COMM./1/24.07.2026 [PIRAMAL FINANCEANANJAY SINGH (7455023130,  [asaplegalandadvoc|NA
l42/2026 [LTD. VS. JUBER KHAN 7030378800 lates@gmail.com
134 [SH. TARUN[SOUTH-EAST [CS(COMM) CS 02-07-2026 [I' C INFOTECH PVT LTDSANJAY KUMAR09958299393  (diligentlawyers@g [02.05.2026
AHRAWAT, DISTRICT| (COMM)/531/20 [Vs SKYEVO ONE STOPMISHRA imail.com
PUDGE(COMMERCIAL 26 ISHOP PVT LTD
ICOURT)
ICS(COMM) ICS 03-07-2026 [ULTRAVIOLET  TECH|Rohit Jain 9811074162 rohitjn2003@gma [10.06.2026
(COMM)/533/20 IPVT LTD Vs ORO| il.com
26 ISPORTS VILLAGE PVT]
[ILTD
ICS(COMM) ICS 03-07-2026 [Rajesh Batra Vs MaalPradeep Kataria [9717656653 [kataria5449 @gmaif11.06.2026
((COMM)/535/20 [Bhagwati Commerciall .com
26 [Realty NResort LLP
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ICS(COMM) ICS 104-07-2026 [SPJ Cargo Private[Utkarsh Joshi 19013155901 utkarshjoshi2s5  [22.04.2026
(COMM)/548/20 [Limited Vs ALM| (@gmail.com
26 [Industries Limited
ICS(COMM) ICS 04-07-2026 JAJAY DOGRA AND ORSJoel Joel(P), 9873841456 [27.03.2026
(COMM)/549/20 [Vs SUSHIL YADAV AND| joel@chambersofj
26 IANR loel.com
ICS(COMM) ICS 106-07-2026 fcontrans cargo pvt ltd VsjAbhimanyu 19015668564 labhimanyu@aspar|15.05.2026
(COMM)/560/20 IAANCHAL SRIVASTAVA tner.in
26
[CS(COMM) ICS 08-07-2026 [KMI BUSINESSDEEPAK 9810565959 lgoggimurthv@gmal10.02.2026
(COMM)/574/20 [TECHNOLOGIES  PVTJACHARYA fil.com
o6 LTD  through AR
[KHALID KHUDASR Vs
IM/s Digital Video Point|
[Through its Proprietoy
Paved Khan
ICS(COMM) ICS 14-07-2026 [SPJ Cargo PrivateUtkarsh 19013155901 lutkarshjoshi255@ [29.04.2026
(COMM)/595/20 [Limited Vs Corlim| lgmail.com
26 Marine Exports Private|
Limited
ICS(COMM) ICS 14-07-2026 [EDSTEAD MEDIARIDHIMA 7600675676  [info@edstead.com 02.07.2026
(COMM)/598/20 IPRIVATE LIMITED VSSHARMA
26 [ELVIS ANTHONY
ICS(COMM) ICS 15-07-2026 [NIRIN VENTURES LLlTRajeev K. Sharma (9910463473 dvocaterajeevsha [26.05.2026
(COMM)/601/20 [Vs SATISH rma@gmail.com
26
ICS(COMM) ICS 16-07-2026 [CANARA  BANK  VsSanjeev Chopra [9711142200 lchopra6791@gmai [25.06.2026
(COMM)/607/20 [DPHARMENDRA KUMAR| .com
26 [PROP MS MSD|
[ENTERPRISES
[CS(COMM) ICS 17-07-2026 [MS ORTHO LIFES K PAL 7703912283 ladvocateskpal15@ |06.07.2026
(COMM)/609/20] ISYSTEM PVT LTD Vg lgmail.com
26 IANJANT PANDEY
ICS(COMM) ICS 30-07-2026 [CANARA BANK Vs NVISUNDRAM JOSHI|8448444842 [admin@nivaaranlafi3.05.2026
((COMM)/646/20 AN SONS| com
26 INSDUSTRIES
ICS(COMM) ICS 31-07-2026 [Paramount PolytreatManoj Kumar9868726388  |manojlegali2@gm [24.07.2026
(COMM)/649/20 IChemicals Pvt Ltd VsBhagat(P), fail.com
26 IShobha Devi




COURT

S VEENA
IDISTRICT

RANTI,|

DISTRICT

ISOUTH-EAST

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATRESPONDENT NAME

ION

OFPETITIONER NAME VSADVOCA

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

UDGE(COMMERCIAL
OURT)
136 [SH. DEVENDER|EAST INIL
UMAR, DISTRICT]
UDGE (COMMERCIAL
OURT)
137 S. RUBY ALKA[EAST INIL
UPTA, DISTRICT]
UDGE (COMMERCIAL
OURT)

138 |SH. GORAKH NATHNORTH-EAST IC.S.(COMM) [71/2026 15-07-2026 [BANK OFumesh joshi 9910568669 ladvocateumesh2
IPANDEY, DISTRICT] [BARODA Vs loo5@gmail.com
VUDGE IASMA

COMMERCIAL)-01

IC.S.(COMM) [72/2026 [20-07-2026 ISAKET [devansh 9999856476 devansh.lawyer
ISACHDEVA  Vsaggarwal (@gmail.com
IAVADESH YADAV|

IC.S.(COMM) 74/2026 [24-07-2026 BSES prashant kuman9999420408 dv.pks.1985@g
[YAMUNAPOWER [sharma mail.com
[LTD Vs ANAND|
IKUMAR

IC.S.(COMM) 75/2026 [24-07-2026 IBSES [prashant kumarn9999420408 ladv.pks.1985@g
IYAMUNAPOWER [sharma imail.com
[LTD A%
VANESHWAR

39 [SH. PRITAM SINGH,SHAHDARA Bo2, New CourtfCS(COMMERCI|CS 04-07-2026 PUNJAB AND  SINDBINAY KUMAR| [01.07.2026

IDISTRICT JUDG! [Building IAL) (COMM)/330/20 BANK Vs NIJAMUDDINMISHRA
COMMERCIAL COURT)) 26 ISIDDIQUE

1302, New CourtCS(COMMERCI|CS 106-07-2026 [Punjab National Bank VSADV.JYOTIGAUT [02.07.2026
Building IAL) (COMM)/331/20 [Vineet Kaur Saggu andAM

26 Ors
1302, New CourtCS(COMMERCI|CS 08-07-2026 [ASIF AHMED Vs BSES [Kuldeep Gola 104.07.2026
[Building (COMM)/336/20 [YAMUNA POWER|

26 [LIMITED
1302, New CourtiCS(COMMERCI|CS 08-07-2026 PIONEER PETITIONERRITU GUPTA |07.07.2026
Building IAL) ((COMM)/337/20 INDUSTRIES

26 [THROUGH ITS

IPARTNER Ve
IMEENAKSHI BADOLA

1302, New CourtiCS(COMMERCI|CS 108-07-2026 [Punjab National Bank VSADV.JYOTIGAUT 7.07.2026
[Building (COMM)/338/20 [KLM Tents IAM

26
1302, New CourtiCS(COMMERCI|CS 13-07-2026 [RAJIV CHAUDHARY VSsRAJ KUMAR) 6.07.2026
Building IAL) ((COMM)/345/20 ISHIV KUMARMISHRA

26 'ASHISHTH
1302, New CourtiCS(COMMERCI|CS 13-07-2026 [MANAN ENTERPRISESMD. ZUNAID 9.07.2026
[Building IAL) ((COMM)/346/20 [Vs Shivam Udyog Pvt Ltd|

26 land Ors
1302, New CourtCS(COMMERCI|CS 14-07-2026 [Pawan Kumar Lakhotia GAURAV SHRMA 10.07.2026
[Building (COMM)/348/20 [Vs Mayasheel Retail Indial

26 Limited
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1302, New CourtiCS(COMMERCI|CS 14-07-2026 [Manoj Kumar Sharma VS§GAURAV SHRMA 11.07.2026
[Building IAL) ((COMM)/349/20 [Dharam Pal Gupta Sons
26
302, New CourtiCS(COMMERCI|CS 14-07-2026 M S Shree RadhikaNitish ~ Chandr: [13.07.2026
[Building (COMM)/350/20 [Traders Vs M S SuperionTiwari
26 ISteel Trading Company
1302, New CourtiCS(COMMERCI|CS 14-07-2026 [Panch Rattan Fabrics VSKRISHNA [13.07.2026
[Building (COMM)/351/20 [Pawan Garments [KUMAR
26
02, New CourtCS(COMMERCI|CS 14-07-2026 [Panch Rattan Fabrics VSKRISHNA 9.07.2026
[Building IAL) (COMM)/352/20 ISK Enterprises [KUMAR
26
02, New CourtiCS(COMMERCI|CS 15-07-2026 [CANARA  BANK  VSSANJEEVCHOPR [10.07.2026
Building (COMM)/353/20 ISAHIL PROP MS HARIA
26 IKIRAN ENTERPRISES
1302, New CourtCS(COMMERCI|CS 15-07-2026 [Sukhdeep Singh Vs CitiCHIRAG 106.07.2026
[Building L (COMM)/354/20 Mega Mart India Pvt Ltd AGARWAL
26
1302, New CourtCS(COMMERCI|CS 17-07-2026 Mittal Fabrics Pvt. Ltd [KAMAL GARG [14.07.2026
[Building IAL) (COMM)/358/20 s Manish Vijra
26
1302, New CourtCS(COMMERCI|CS [20-07-2026 |[Arithant Pharmaceutical§SCHANDER [15.07.2026
[Building IAL) (COMM)/363/20 [Through its ProprietofMOHAN
26 |Shri Pranav Kumar Jai
Vs HK Pharma Through|
lits Proprietor My
Mashkoor Alam|
1302, New CourtCS(COMMERCI|CS [24-07-2026 JASHOK SUKHIJA PROPIGAURAV [17.07.2026
Building IAL) (COMM)/368/20 F AK FABRICS Vs MRKOCHAR
26 JAMIT PROPRIETOR OF|
ISHREE RADHEY]
[ENTERPRISES
1302, New CourtjCS(COMMERCI|CS 29-07-2026 BIOCON ELECTRIC PVTAMARENDRAKU 18.2026
[Building IAL) ((COMM)/380/20 ILTD Vs MANORAMAMARDUBEY
26 [ENTERPRISES
1302, New CourtiCS(COMMERCI|CS 29-07-2026 BIOCON ELECTRIC PVTAMARENDRAKU [20.07.2026
[Building IAL) (COMM)/381/20 LTD Vs SHREE SAIMARDUBEY
26 [TRADERS
1302, New CourtiCS(COMMERCI|CS 120-07-2026 |BIOCON ELECTRIC PVIJAMARENDRAKU [21.07.2026
[Building (COMM)/382/20 [LTD Vs PRIYAMARDUBEY
26 [ELECTRICALS
1302, New CourtiCS(COMMERCI|CS 29-07-2026 [Harey Krishna Cables PvifVARUN DIWAN [22.07.2026
[Building IAL) (COMM)/383/20 Ltd Vs Omprakash|
26 |Shankarlal Mundhadal
[HUF
1302, New CourtiCS(COMMERCI|CS 131-07-2026 [LAKHI RAM  KASIDMALVICA SATIJA [28.07.2026
[Building IAL) (COMM)/385/20 [RAM Through its Partner
26 Mr Vishal Goyal Vs
[Narien Chem
kKo |MS. KIRAN BANSAL,/HAHDARA [ROOM NO 208 COMMERCIAL [CS 02-07-2026 |SH DHERAJ KUMAR  [Sidhant Dhingra 18-12-2025
IDISTRICT JUDGE, (COMM)/325/20 [Vs SH AKSHAY KUMAR
COMMERCIAL COURT) 26




DISTRICT

COURT
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CASE TYPE
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CASE NUMBER

CS
(COMM)/327/20
26
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ION

04-07-2026

[State Bank of India Krishna Kumar

[Vs Krish Sharma

DATE OF E-
PAYMENT OF
COURT FEES

8-12-2025

RS.

IROOM NO 208 [COMMERCIAL [CS 04-07-2026 [Manoj Kumar Sharma  (Gaurav Sharma 2-06-2026
((COMM)/328/20 [Vs Amit Sagar
26
[ROOM NO 208 [COMMERCIAL [CS 04-07-2026 [Pawan Kumar Lahotia  [Gaurav Sharma 2-06-2026
(COMM)/329/20 [Vs Sanvie Retail Pvt Ltd
26
[ROOM NO 208 [COMMERCIAL |CS 06-07-2026 [ONEGO SOLUTIONS Mohd. Mobhsin| 10-06-2026
(COMM)/332/20 Vs SHRI RAMSWAROOP[Raja
26 IMULTI ENGINEERING|
ISOLUTIONS PVT LTD
[ROOM NO 208 [COMMERCIAL |CS 109-07-2026 RAMADA JEANS [R. S. Goswami [19-03-2026
(COMM)/342/20 Vs Ms UNIVOX]
26 [EXPORTS PVT LTD
[ROOM NO 208 [COMMERCIAL |CS 15-07-2026 [NARENDER KUMAR V. K. Gupta [13-07-2026
(COMM)/355/20 s AMAN BHALLA
26
[ROOM NO 208 [COMMERCIAL |CS 17-07-2026 |ASHOK SUKHIJA|Gaurav Kocchar
(COMM)/359/20 IPROPRIETOR OF AK]
26 [FABRICS
Vs MR BANNE
ICHAUDHARY
IPROPRIETOR OR
Innzne AT
[ROOM NO 208 [COMMERCIAL |CS 18-07-2026 [FUGROISS THROUGHNitin Garg [11-06-2025
(COMM)/361/20 [TS PARTNER MR
26 [KARTIK SHARMA
Vs AJAY KAUL
[ROOM NO 208 [COMMERCIAL |CS 25-07-2026 [[INNOVISION LIMITED [Varun Chug
(COMM)/373/20 [Vs Swiss Elmech Pvt Ltd
26
[ROOM NO 208 [COMMERCIAL |CS 27-07-2026 [MANJU LATA [Shiv Kumar
(COMM)/375/20 [Vs RAJ KUMAR (Gautam
26
[ROOM NO 208 [COMMERCIAL |CS 31-07-2026 [[CICI BANK LTD [Deepak Kaushik [24-07-2026
(COMM)/388/20 Vs MS SUJATARAM|
26 INFRACON PVT LTD
41 [SH. SANJAY SHARMA-SHAHDARA [303, New CourtiCS(COMMERCI|CS(COMM) 01.07.2026 [BABULAL PUROHIT VSKUSHAL 2.06.2026
I, DISTRICT JUDGE, [Building 321/2026 [DEEPA RAM IAGGARWAL
ICOMMERCIAL COURT
1303, New CourtCS(COMMERCI|CS(COMM) 01.07.2026 |PUNJAB NATIONALB K M| 6.06.2026
[Building IAL) 322/2026 [BANK VS DALJEETASSOCIATES
IKAUR
1303, New CourtjCS(COMMERCI|CS(COMM) 02.07.2026 [TCI EXPRESS LIMITEDPRERNA RAWAT [27.06.2026
[Building IAL) 326/2026 [VS BHARAT GAMBHIR
1303, New CourtjCS(COMMERCI|CS(COMM) 02.07.2026 [RINKU KAMBOJ VS M/%ANGEETA 10.06.2026
[Building 324/2026 THE MESOMORPH &JALAN
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1303, New CourtCS(COMMERCI|CS(COMM) 07.07.2026 [NEXT GEN EXPORTERMAYANK 13.05.2026

Building IAL) 1334/2026 IJAND MANUFACTURERISARASWAT
S MADURA|

ICORPORATION
1303, New CourtjCS(COMMERCI|CS(COMM) 07.07.2026 |APOLLO PIPESSHRIHAR 6.07.2026
Building IAL) 1335/2026 [LIMITED VS VIVEKTRIPATHI

[DHINGRA
1303, New CourtCS(COMMERCI|CS(COMM) 08.07.2026 M/S JAWAHARSHUBHAM 13.05.2026
[Building IAL) 339/2026 [EXPORTS VS BESTMAHAJAN

IPOLY CHEM LIMITED

03, New CourtiCS(COMMERCI|CS(COMM) 09.07.2026 [VIJAY KUMAR GOYALIC M GROVER 4.07.2026
[Building IAL) 340/2026 VS M/S KAARICURRY
03, New CourtiCS(COMMERCI|CS(COMM) 09.07.2026 MUKESH KUMAR[C M GROVER 6.07.2026
Building IAL) 1341/2026 IGOYAL & ANR VS M/
IKAARICURRY
03, New CourCS(COMMERCI|CS(COMM) [16.07.2026 [PANCH RATTANKRISHNA 02.07.2026
[Building IAL) 356/2026 [FABRICS VS NO MAXKUMAR

[ENTERPRISES




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
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42 |[SH. PAWAN KUMAR|SHAHDARA [C.No. 304 ICOMMERCIAL [CS 01-07-2026 MR SAMEER ARORANutshell 9354012505 nutshelllawfirm@gl46182
IMATTO DJ (COMM-04) (COMM)/323/20 IPROPRIETOR OF M/SFirm(P), mail.com
26 PPS INDUSTRIES Vs
IM/S SMOOTH MOTORS|
[THROUGH ITS
[PARTNERS
ICOMMERCIAL [OMP 02-07-2026 MOHD ARBI VslYashi Jain(P), 18006396492  [yashiepf@gmail.col46008
(COMM)/14/202 [PIRAMAL CAPITAL AND) fm
6 [HOUSING FINANCE|
[LIMITED
[COMMERCIAL [CS 06-07-2026 [SMT KIRTI BATRA ANDMohd. Zaid 9811750070 lzaid_u@rediffmaill45607
(COMM)/333/20 JANRS Vs SH RAJAT| .com
26 IJARORA
[COMMERCIAL [Ex - Award byj07-07-2026 [KOTAK MAHINDRAMAYANK 9999631644  [MAYANK_MAHA 46183
|Arb/52/2026 IPRIME LTD Vs NEHAMAHAJAN(P), WANo5@YAHOO.
IKAUSHIK ICOM
ICOMMERCIAL [Ex - Award by09-07-2026 [Kotak Mahindra PrimeMAYANK 9999631644 IMAYANK_MAHA }46183
|Arb/55/2026 ILtd Vs SONIA RANI IMAHAJAN(P), WANo5@YAHOO.
ICOM
[COMMERCIAL [MISC [09-07-2026 [LANDMARK __ CRAFTSSTUTIL 0811227766 [info.lexjmd@gmaill46078
IDJ/708/2026 LTD Vs  GANRAJWASON(P), lcom
[ENTERPRISES AND|
RS
ICOMMERCIAL [Ex - Award byj09-07-2026 [Kotak Mahindra PrimeMAYANK 9999631644 IMAYANK_MAHA }46183
|Arb/56/2026 ILtd Vs RAHULMMAHAJAN(P), WANo5@YAHOO.
MAHESHWARI ICOM
[COMMERCIAL [CS [10-07-2026 [SARAOGI SUPER SALESVARUN BEDI(P), [8285672608  [advocatevarunbedi46209
(COMM)/343/20 IPVT LTD Vs LOOKS| (@gmail.com
26 [MENS AND  GIRLS|
WEAR THROUGH SHIV|
[KUMAR
ICOMMERCIAL [CS 10-07-2026 [RAJ KUMAR GUPTA VSSIDHANT 9650677902  [sidhantdhingra@a 46069
(COMM)/344/20 IMOHAMMAD SHAMIMDHINGRA  AND| Idvocatesidhantdhi
26 IAHMED IASSOCIATES(P), [ngra.com
ICOMMERCIAL |CS 13-07-2026 [UNION BANK OF INDIAIKAMALJIT 9890410729  [kamaljitsinghranot46212
(COMM)/347/20 Vs REEMA GOEL ISINGH (@gmail.com
26 [RANOT(P),
ICOMMERCIAL [Ex - Award byji4-07-2026 [KOTAK MAHINDRA[Sagar Mishra(P), [7053284188 ISAGARMISHRA2 {46182
|Arb/58/2026 IPRIME LTD Vs ROHIT| 190 @GMAIL.CO
ISO PAPPU M
ICOMMERCIAL [Ex - Award byji4-07-2026 [KOTAK MAHINDRAfSagar Mishra(P), (7053284188 ISAGARMISHRA2 {46182
|Arb/57/2026 IPRIME LIMITED V| l190@GMAIL.CO
IAMAN SO SHIV| M
[NARAYAN
ICOMMERCIAL [Ex - Award byli4-07-2026 [KOTAK MAHINDRA[Sagar Mishra(P), [7053284188 ISAGARMISHRA2 {16182
|Arb/59/2026 IPRIMELTD Vs VISHAL R| l190@GMAIL.CO
M
ICOMMERCIAL [MISC 16-07-2026 [SH RICH PAL SINGH VsDeepak 9810662291 Ideepakbhardwaj_al46178
IDJ/732/2026 IGURU TEGH BAHADUR[Bhardwaj(P), dv@yahoo.co.in
[HOSPITAL AND ANR
ICOMMERCIAL |CS 18-07-2026 SMT  SUMAN  LATAAjit Singh 9990525091 fajitsingh8881@gm}16216
(COMM)/360/20 I[KALIA Vs M/S NEXTUS| lail.com
26 ENTURES PRIVATE|
[LIMITED AND ORS
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ICOMMERCIAL |CS 18-07-2026 BANK OF BARODA VsUmesh Joshi(P), [90910568669  [advumeshjoshi@g 46220
(COMM)/362/20 IPAWAN KHANNA AND mail.com
26 IANR
ICOMMERCIAL [CS 21-07-2026 M/S THE  GARDEN[SANJAY KUMARI9650197981 sanjaykumarpraja (46209
(COMM)/365/20 IGALAXY Vs M/S EASY[PRAJAPATI(P), patiooo@gmail.co
26 TRIP PLANNERS| m
[LIMITED
(EASEMYTRIP)
ICOMMERCIAL |CS 22-07-2026 [M/S ‘WACHSTUM|Narendra 9313362890  [nbhandari2o09@g6219
(COMM)/366/20 INDUSTRIES PVT LTD[Bhandari imail.com
26 s SH DEEPAK BAJAJ
[COMMERCIAL |CS [23-07-2026 [MOHD ASHRAF Vs MRN P Singh 9910895954  [npsinghaorsc@yahl46034
(COMM)/367/20 ISHAHRUKH loo.com
26
ICOMMERCIAL (CS 24-07-2026 [SHRI TAIF AKHTER VelFarahim Khan 9810869127 [Farahimkhanadv 16225
(COMM)/370/20 ISHRI MOHD JAVED| (@gmail.com
26 IANSARI
ICOMMERCIAL [CS [04-07-2026 [SH  SATISH  CHAND|SIDHANT 0650677902 sidhantdhingra@a 46212
(COMM)/371/20 DAIN Vs SH HARSIDAKIDHINGRA ~ AND| ldvocatesidhantdhi
26 ISINGH IASSOCIATES(P), Ingra.com
ICOMMERCIAL [CS [25-07-2026 [M/S NIRAJ INTENSIVERAJESH KUMAR[9718555929 rajeshgupta.fiit@g 46219
(COMM)/374/20 IAND ANESTHESIAGUPTA(P), Imail.com
26 ICARE PVT LTD Vs M/
[UKAR HEALTHCARE|
[PVT LTD AND ORS
[COMMERCIAL [CS [27-07-2026 B L AGRO INDUSTRIESRAJESH 9312400662 thecaltrade@gmaﬁhézzﬁ
(COMM)/377/20 LIMITED Vs SATTVIKSHARMA(P), L.com
26 WELLNESS PRIVATE|
[LIMITED
ICOMMERCIAL [CS 28-07-2026 JASHOK SHUKHIJAIGAURAV 19810940055 INA 6219
(COMM)/379/20 PROPRIETOR OF M/SKOCHHAR(P),
26 IAK FABRICS Vs
IKHULLAR  APPARELS|
[PVT LTD THROUGH ITS|
IDIRECTOR HEMANT]
1IrAD
ICOMMERCIAL [Ex - Award by30-07-2026 'ISLVTIAGATAMA [RAJAN 9990666940  |ADV.RAJANMAL @6114
|Arb/66/2026 [ENTERPRISES VSMALHOTRA(P), [HOTRA@GMAIL.
INATIONAL HANDLOOM| ICOM
IDEVELOPMENT
ICORPORATION
[LIMITED
ICOMMERCIAL [Ex - Award byj30-07-2026 [SAMMAAN CAPITALJALOK KUMAR(P),[9911000126 IALOK.ADV2001 l46220
|Arb/70/2026 [LIMITED (EARLIER| @GMAil.COM
INDIABULLS HOUSING;
[FINANCE LIMITED) V:
IRAJINDER AND ORS
ICOMMERCIAL [Ex - Award byj30-07-2026 [SKK AYURVEDA MedicallVishwendra 9871704611 erma.vishwendra 46091
|Arb/71/2026 [Superintendent Vs THEVerma(P), |@yahoo.co.in
IDIRECTOR ~ GENERAL
Directorate General of]
[Health Services (Govt off
INCT of Delhi) AND ORS
ICOMMERCIAL |CS 31-07-2026 [SMT POONAM|Anuj Gupta(P), 9999936866 [aga.justice@gmail. (46231
((COMM)/389/20 [RAJOURIA Vi om
26 [RAVINDER NATH
ICOMMERCIAL [CS 31-07-2026 M/S GOYAL TEXTILESSUNIL SINGH(P), 9654224557 dvsunilsinghp@g 46211
((COMM)/386/20 Vs MR  PARMOD Imail.com
26 IKUMAR
ICOMMERCIAL [CS 31-07-2026 [M/S AVS FABRICS PVT|SIDHANT 9650677902  [sidhantdhingra@a 46212
(COMM)/387/20 TLD Vs SH HARSIDAKDHINGRA  AND| Idvocatesidhantdhi
26 [SINGH IASSOCIATES(P), Ingra.com
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[COMMERCIAL [Execution 16-07-2026 M/S BO-BEE HOSIERY[Sonu Vivek(P), 9971146714 ladvocatehimanshul46042
((Comm)/128/202 [PVT LTD Vs M/S SHR] l27@gmail.com
6 [KHATU SHYAM MEGA|
[MART LLP
ICOMMERCIAL [MISC 04-07-2026 [Punjab And Sindh BankAYUSH TYAGI(P), (9555526556 officekslaw@gmail 46207
IDJ/686/2026 [Vs Babita and Ors l.com
ICOMMERCIAL [OMP MIS(o2-07-2026 [VIJAY ARORA AND ORSAstha Gupta(P), [991082777 lclo@chopralawoffi 46197
(COMM)/2/2026 Vs MAHANAGAR| ce@gmail.com
[TELEPHONE NIGAM|
ILIMITED (MTNL)
43 [SH. DEVENDERNORTH- INTL.
UMAR JANGALA,WEST
ISTRICT JUDGE,|
‘OMMERCIAL COURT
l4a [SH.VINOD YADAV JNORTH- INIL
[DISTRICT JUDGE,WEST
COMMERCIAL COURT))
45 [SH. JAGDISH KUMAR,/NORTH NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
46 [SH. SHAILENDERNORTH INIL
IMALIK, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
47 [SH. RAJ KUMAR,SOUTH-WEST[603 [Commercial ICS l01-07-2026 MOGLI LABS INDIAHarsh Vardhan(P),j94671-94651  [Infora),zlc.co.in  [09.06.2026
IDISTRICT JUDGE| ISuit (COMM)/410/20 IPRIVATE LIMITED Vs
COMMERCIAL COURT-| 26 ICRESCENT PPG LINING|
o1 IPRIVATE LIMITED
1603 ICommercial ICS 02-07-2026 [Puma Se Vs RamakantGautam 9999306881/99 feludication.legal @ [22.09.2025
Suit (COMM)/415/20 |[Sharma Bhasin(P), 199093893 utlook.com
26
1603 ICommercial ICS 02-07-2026 [UNION BANK OF INDIAArun Kumarn8586863313, runkumarshukla [10.06.2026
Suit (COMM)/416/20 Vs MRS  SANTOSH|Shukla(P), T@gmail. com
26 [KUMARI
1603 ICommercial ICS 02-07-2026 [Punjab National Bank Vs[Raghav 9717610124 [VSRADVISORS@ [09.06.2026
ISuit (COMM)/417/20 [HARPREET SINGH [Sharma(P), IGMAIL.COM
26
1603 ICommercial ICS 02-07-2026 SMT ~ MALTI DEVIJogendra 9582267585 ladv.ik7ol@gmail.c [098.06.2026
Suit (COMM)/418/20 [PROPRIETOR OFKumar(P), m
26 [HIGHWAY LAB|
[EQUIPMENTS Vs OM|
[SWASTIK TESTING|
[LABORATORY PVT LTD)|
rInDAIon PR
1603 ICommercial ICS 04-07-2026 [MOHIT GUPTA Vs NEW[Ravi Swami(P), 9999666665  [raviswami1gi@ya [17.11.2025
ISuit (COMM)/421/20 [HAIR PALACE PRIVATE| lhoo.com
26 ILIMITED
1603 ICommercial ICS 06-07-2026 RAM AVTAR Vs ARUN| 9211416851 lsatjuris@gmail.co |06-04-2026
ISuit (COMM)/423/20 [KUMAR m
26
603 ICommercial Cs 08-07-2026 [NAINA  RUHAIL  VSSANYAM 9873674225  [sanyam@kheterpa [06.07.2026
Suit (COMM)/433/20 IMETA PLATFORMS, INCKHETARPAL(P), .co.in
26 IJAND ORS
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1603 [Commercial ICS 109-07-2026 [CANARA BANK Vs RIYANTHARIKA 9811884579 ladv.niharikarailio |07.07.2026
Suit ((COMM)/437/20 [FASHION PROP RAJIVIRAI(P), lo@gmail.com
26 [KUMAR
603 [Commercial ~ [CS 15-07-2026 [Puma Se Vs Ashok KumarjGautam 9999306881/99 feludication.legal @ [22.09.2025
Suit (COMM)/444/20 [Bhasin(P), 99093893 loutlook.com
26
603 [Commercial CS 15-07-2026 {S S ENTERPRISES VsVikas Sharma(P), [9811205567 sharmavikas407@ [24.12.2025
Suit (COMM)/445/20 MS VONKEN]| lgmail.com
26 IBRANDTECH PVT LTD
603 [Commercial ICS 17-07-2026 [THOMAS GLOBALSHIVAM 9654545855  [legal@shivamshar [23.07.2026
Suit (COMM)/447/20 ILOGISTICS PVT LTD VSSHARMA(P), ima.info
26 [ULR FREIGHT]
ISERVICES
03 ICommercial CS [20-07-2026 [Puma Se Vs Ashok KumarfGautam 9999306881/99 feludication.legal @ [17.07.2026
Suit (COMM)/452/20 [Bhasin(P), 99093893 loutlook.com
26
03 ICommercial ICS [20-07-2026 [NIRMAL DEVI VsfShubham 18279850249 shadvocates@gm [16.07.2026
Suit ((COMM)/453/20 IAMBEY FERROUS PVTSinghal(P), il.com
26 [LTD
03 [Commercial ICS [20-07-2026 [SEEMA AGGARWAL VsShubham 18279850249 shadvocates@gm [16.07.2026
Suit (COMM)/454/20 [EARTH WIRES PVT LTD [Singhal(P), il.com
26
03 ICommercial CS 21-07-2026 [PUNJAB AND  SIND(Geetanjali 8285103528 contact@randglaw 17.07.2026
Suit (COMM)/456/20 IBANK Vs BLISS GIFTS[Tiwari(P), ichambers.com
26 IAND ACCESSORIES
1603 ICommercial ICS 23-07-2026 [Bank of Baroda Vs AshoklAkshay Raj(P), [9650501903 ladvhunnysharma. [23.03.2026
Suit (COMM)/467/20 IKumar Kushwaha 28 @gmail.com
26
603 [Commercial ~ |CS 23-07-2026 [STATE BANK OF INDIAICHITRA 9301232373 fadvjkmishra@outl [13.07.2026
Suit (COMM)/466/20 [Vs VISHWAS CHAND  [MALHOTRA(P), look.com
26
1603 [Commercial ICS 24-07-2026 [CANARA ~ BANK  Vsmahesh 9212888057 chitramalhotrasob [29.04.2026
Suit (COMM)/470/20 [RAJIV. BHALLA PROPjsharma(P), ti@gmail.com
26 [MS RB ENTERPRISES
603 [Commercial ~ |CS 25-07-2026 [Shri Rajinder Kumar Vssumit virmani(P), (9810493325  jadvmesharma2010[30.06.2026
Suit (COMM)/475/20 [Ms. Richa Rani (@gmail.com
26
603 ICommercial Cs 27-07-2026 [Canara Bank Vs MonuVikash Kumar(P), (9873245548  |virmanilawco@gm 17.07.2026
Suit (COMM)/476/20 [Kumar il.com
26
1603 [Commercial ICS 28-07-2026 [SPACE INDUS GLOBALHIMANSHU 9999880149 dv.vikaskumar80 [30.03.2026
Suit ((COMM)/479/20 IPRIVATE LIMITED VSPAL(P), o @gmail.com
26 ILIFEWALL
IGREENTECH PRIVATE|
ILIMITED AND OTHERS
1603 ICommercial ICS 28-07-2026 INFLUIR MEDIA PVTISUNDRAM 9910600436  [advocatehimanshu13.05.2026
ISuit (COMM)/480/20 ILTD Vs INFLUENZONEJOSHI(P), [pal@gmail.com
26 [TECHNOLOGY PVT LTD
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1603 [Commercial ICS 29-07-2026 [CANARA BANK Vs M/SSUNDRAM 8448444842 [admin@nirvaanla [24.07.2026
Suit ((COMM)/483/20 R S TRADINGJJOSHI(P), com
26 ICOMPANY
1603 [Commercial ICS 29-07-2026 [CANARA BANK Vs ZEST|Gautam 9811884579 dv.niharikarail10 [24.07.2026
ISuit ((COMM)/484/20 [ENTERPRISE [Bhasin(P), 9@gmail.com
26




u8

COURT

ISH. BALWANT RAIJ
[BANSAL, DISTRICT]
PDUGE, COMMERCIAL|
ICOURT-02

DISTRICT COURT ROOM CASE TYPE

ISOUTH-WEST
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OFPETITIONER NAME VSADVOCA
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DATE OF E-
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613 [Commercial IOMP (IY02-07-2026 [Kotak Mahindra Bank| SHANKAR[9958683230  [associatesrsgarg2
Suit (COMM)/2578/2 [Limited Vs Sabir IGARG (@gmail.com
026
613 (Commercial ~ [OMP (D02-07-2026 [Kotak Mahindra BankRAVI SHANKARI9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/2579/2 [Limited Vs Vijay Singh  |GARG (@gmail.com
026
613 ICommercial OMP (Ijo2-07-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/2580/2 [Limited Vs Raj Kumar  |GARG (@gmail.com
026
613 [Commercial ~ [OMP (D02-07-2026 [Kotak Mahindra BankRAVI SHANKAR|9958683230  |associatesrsgarg2 [NA
Suit (COMM)/2581/2 [Limited Vs  MithleshGARG (@gmail.com
026 Mishra
13 ICommercial IOMP (Djo2-07-2026 [Kotak Mahindra BankRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/2582/2 ILimited Vs Subham Vikal [GARG (@gmail.com
026
13 ICommercial IOMP (Iyo2-07-2026 Ms  Suryoday SmallRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2584/2 [Finance Bank Limited VSGARG (@gmail.com
026 IS P Traders
13 [Commercial IOMP (Iyo2-07-2026 Ms  Suryoday SmallRAVI  SHANKAR/9958683230 lassociatesrsgarg2 [NA
Suit (COMM)/2586/2 [Finance Bank Limited VSGARG (@gmail.com
026 [Vineet Tiwari
13 ICommercial IOMP (Djo2-07-2026 [Kotak Mahindra BankRAVI SHANKAR9958683230 sgar
Suit (COMM)/2587/2 ILtd Vs Virender Singh  |GARG (@gmail.com
026
613 (Commercial ~ [OMP (}02-07-2026 [Suryoday Small FinanceRAVI SHANKARQ958683230 [associatesrsgarg2 [NA
Suit (COMM)/2588/2 Bank Limited Vs TanajiGARG (@gmail.com
026 |Shivaji Madne
1613 ICommercial IOMP l02-07-2026 [MS SANDHYA FINANCE]Dr. Anand Duggal [7042421170 lanandlegal1421@g [NA
ISuit (COMM)/25/202 ILTD Vs NARESH| Imail.com
6 [KUMAR
613 ICommercial Cs 02-07-2026 [Puma se Vs Ashok Kumar(GAUTAM BHASIN|9999306881  |eludicatoin.legal@ 46202
Suit ((COMM)/419/20 utlook.com
26
613 ICommercial [Execution 02-07-2026 |ANJU ~ SHARMA  VsSuresh Chand9810061558 lscsinghal @rediffm [NA
Suit (Comm)/227/20 INITIN GUPTA |Singhal(P), il.com
26
613 (Commercial ~ [OMP (D}03-07-2026 [Suryoday Small FinanceRAVI SHANKARI9958683230  |associatesrsgarg2 [NA
Suit (COMM)/2594/2 [Bank Limited VSGARG (@gmail.com
026 [Prashanth Kumar C R
613 (Commercial ~ [OMP (D03-07-2026 [Kotak Mahindra BankRAVI SHANKARI9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/2595/2 [Limited Vs  KrishanGARG (@gmail.com
026 [Kumar
1613 ICommercial IOMP (IY04-07-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2599/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs DEEPAK]
IYADAV 2092




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
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1613 [Commercial IOMP (Djo4-07-2026 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@
ISuit (COMM)/2600/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs QAISER|
IJABBAS 0800
1613 [Commercial IOMP (Djo4-07-2026 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/2601/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs
AMARENDER KUMAR]
[SINGH 3146
1613 [Commercial IOMP (Djo4-07-2026 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2602/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs DINESH]
[KUMAR 0581
613 [Commercial IOMP (If04-07-2026 [Kotak Mahindra BanklRAVI SHANKAR[9958683230 [associatesrsgarg2 [NA
Suit (COMM)/2597/2 ILimited Vs Jai Bhagwan |GARG (@gmail.com
026
13 ICommercial ICS 06-07-2026 PUMA SE Vs ASHOK|GAUTAM BHASIN|9999306881 [eludicatoin.legal@ 46206
Suit (COMM)/425/20 [KUMAR loutlook.com
26
13 ICommercial ICS 07-07-2026 BANK OF BARODA VsDeepa Gupta(P), [9312292558 ladvocate.deepa.gu 46182
Suit (COMM)/429/20 IDr Dinesh Sharma pta@gmail.com
26
13 [Commercial IOMP (Djo7-07-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230 [associatesrsgarge [NA
Suit (COMM)/2617/2 [Limited Vs Gulpham IGARG @gmail.com
026
13 ICommercial IOMP (IY09-07-2026 [Kotak Mahindra BanklRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2632/2 ILtd Vs MahadeviGARG (@gmail.com
026 [Transport
1613 ICommercial ICS 08-07-2026 [Sterling Steeltech Vs BKBSANJAY YADAV [8860851165 lsanjay.yadav.law11 46183
Suit (COMM)/432/20 IKarma Industries (@gmail.com
26
1613 ICommercial IOMP (Dfi1-07-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2647/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs SATNAM
ISINGH 6374
613 ICommercial IOMP (IY11-07-2026 [TOYOTA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/2648/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [ILIMITED Vs JOGINDRA|
ISINGH 7024
1613 ICommercial IOMP (IY11-07-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/2649/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs ZAKRA M|
473
1613 [Commercial [ExXCOMM 409-07-2026 |AXIS BANK LTD VsVIMAL - Ino email INA
Suit JAward by Arb ISANTAY KUMAR [KHURANA(P),
IComm/51/2026
1613 [Commercial [ExXCOMM H09-07-2026 |AXIS BANK Ltd VsVIMAL - Ino email INA
ISuit |JAward by Arb [HARISH KUMAR [KHURANA(P),
IComm/52/2026
613 ICommercial IOMP (If14-07-2026 M/s CholamandalamRAVI  SHANKAR|9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/2669/2 [[nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Jane Alam




COURT

DISTRICT

COURT ROOM CASE TYPE

ICommercial
Suit

CASE NUMBER

CS
((COMM)/442/20
26

DATE  OFPETITIONER NAME VSADVOCA
REGISTRATRESPONDENT NAME

ION

11-07-2026

[UCH LOGISTICS LTD V:
[UNITED ARTLOGISTIC:
[INDIA PVT LTD

HIVAM
HARMA(P),

ADVOCATE
MOBILE
NUMBER

9654545855

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

ILAL JANGID 1278

613 [Commercial IOMP (IN14-07-2026 M/s Kotak MahindraRAVI SHANKAR|9958683230 INA
Suit (COMM)/2670/2 Bank Ltd Vs SitaramGARG
026 Transport Co
613 ICommercial IOMP (I)14-07-2026 [M/s CholamandalamlRAVI  SHANKAR[9958683230
ISuit (COMM)/2668/2 [[nvestment and FinanceGARG
026 ICo Ltd Vs Shree Shyam|
[Transportservice
613 [Commercial IOMP (I)15-07-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2686/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs RISHABH]
ISOOD 4278
13 ICommercial IOMP (Df15-07-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/2687/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs PRATHAM|
IKHATRI 3758
13 ICommercial IOMP (Df15-07-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/2688/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs  KALU]|
IBANJARA 0998
13 [Commercial IOMP (Df15-07-2026 [TOYOTA FINANCIALJRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/2689/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs RANJIT]
ISINGH 7302
13 ICommercial IOMP (I)15-07-2026 [TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/2690/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs NITU SAIN]|
2076
1613 ICommercial IOMP (I)15-07-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2691/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs AVANTIKA|
IBHARTI 1394
1613 ICommercial IOMP (I)15-07-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2692/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED V|
IAMARDEEP PRAJAPAT]
10606
613 ICommercial IOMP (Dj15-07-2026 [TOYOTA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/2693/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs ABHIJITH]
|A'S 2064
1613 ICommercial ICS 17-07-2026 [MS MATRIX[Sushant 18447435082 0 email us5779
Suit ((COMM)/449/20 INTERTECH PVT LTD[Tripathi(P),
26 Vs MS INTOUCH
IQUALITY PVT LTD
1613 [Commercial [ExXCOMM +14-07-2026 M/s Kotak MahindraAMBIKA 9811193449 onceptlegalllp@y [NA
ISuit JAward by Arb [Prime Ltd Vs ROHITIMEHRA(P), lahoo.in
IComm/53/2026 ISINGH
1613 [Commercial IOMP (Df17-07-2026 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/2713/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs MOHD|
[ZUBER USMANI 8072
1613 ICommercial IOMP (Dj17-07-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2714/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs MADAN|
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1613 [Commercial IOMP (Df17-07-2026 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@
ISuit (COMM)/2715/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs ANKIT)]
IMALIK 9162
1613 [Commercial IOMP (Df17-07-2026 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/2716/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs ABHISHEK]
ISINGH 1420
1613 [Commercial IOMP (Df17-07-2026 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2717/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Ve
[BHUPINDER SINGH]
U571
613 [Commercial IOMP (I17-07-2026 [TOYOTA FINANCIALjRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/2718/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs MONIKA
IKHATANA 3424
13 ICommercial [Execution [16-07-2026 [RAGHUBINDER [PRAMOD KUMAR868920473  |pkagg.adv@gmail. [NA
ISuit (Comm)/252/20 IGREWAL Vs PrabhuAGARWAL(P), om
26 [Dayal Educational Trust
13 ICommercial IOMP (I17-07-2026 M/s Kotak MahindraRAVI SHANKAR9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2708/2 [Bank Ltd Vs Kamal IGARG (@gmail.com
026
13 ICommercial ~ [OMP (If17-07-2026 M/s Kotak MahindraRAVI SHANKAR9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2709/2 Bank Ltd Vs ChoudharylGARG (@gmail.com
026 Pubair
13 ICommercial IOMP (Ip7-07-2026 M/s Kotak MahindraRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2704/2 Bank Ltd Vs ChanderfGARG (@gmail.com
026 [Bhan
1613 ICommercial IOMP (I)17-07-2026 M/s Kotak MahindraRAVI SHANKAR[9958683230 [associatesrsgarg2 [NA
ISuit (COMM)/2702/2 Bank Ltd Vs Avdhesh IGARG (@gmail.com
026
1613 ICommercial IOMP (If17-07-2026 [M/s Kotak MahindraRAVI SHANKAR9958683230 [associatesrsgarg2 [NA
Suit (COMM)/2700/2 Bank Ltd Vs MukeshiGARG (@gmail.com
026 [Kumar Sharma
613 ICommercial IOMP (I)20-07-2026 [BMW INDIA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/2735/2 ISERVICES PVT LTD VsBhardwaj(P), lgmail.com
026 [BEST HAWK|
[INFOSYSTEMS
IPRIVATE LIMITED 1476
1613 ICommercial IOMP (I)20-07-2026 [BMW INDIA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/2736/2 ISERVICES PVT LTD VsBhardwaj(P), lgmail.com
026 [Snehit Bansal 1312
613 [Commercial IOMP (Iy20-07-2026 [TOYOTA FINANCIALjRahul 9013493108  ladvocateashok.1@ [NA
ISuit (COMM)/2737/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs MOHD|
TMRAN 4969
613 (Commercial ~ [OMP (D[20-07-2026 [TOYOTA ~ FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/2738/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs NIRBHAY B
5309
1613 ICommercial IOMP (Iy20-07-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2739/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs DEEPAK]
IKUMAR 3396
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613 [Commercial IOMP (D18-07-2026 M/s Kotak MahindraRAVI SHANKAR9958683230 fassociatesrsgarg2
Suit (COMM)/2719/2 [Bank Ltd Vs Bhupendra |GARG (@gmail.com
026

1613 [Commercial IOMP (Df20-07-2026 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/2740/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs RANDIP|
ISINGH 4329
1613 [Commercial IOMP (Df20-07-2026 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2741/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs CHAND R
[7006
613 [Commercial IOMP (I20-07-2026 [TOYOTA FINANCIALjRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/2742/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs SUNEEL
IKUMAR DUBEY 6004
13 ICommercial IOMP (Df20-07-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/2743/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs GURPREET]
IKAUR 9094
13 ICommercial ~ [OMP 20-07-2026 [H And H Mechtech PvtlYogita(P), 9871777815 ansh@refin.co.in [NA
Suit (COMM)/28/202 ILtd Vs MS OMEGA
6 [TELEVENTURE PVT)
ILTD
13 ICommercial ICS 22-07-2026 Bank of Baroda VsjAkshay Raj(P), (9650501903 ladvhunnysharma2 46104
Suit (COMM)/459/20 |Anurag Bhat 8@gmail.com
26

13 ICommercial [ExCOMM +24-07-2026 [Kotak Mahindra BankArvind Gupta(P), (9811317311 ladvocatearvindgup[NA
Suit |JAward by Arl [Limited Vs CHANDAN K] ta@gmail.com
IComm/55/2026 [PRASAD
1613 ICommercial IOMP (D21-07-2026 [Kotak Mahindra BanklRAVI SHANKAR/9958683230 [associatesrsgar: INA
Suit (COMM)/2747/2 ILtd Vs Atul Yadav IGARG (@gmail.com
026
1613 ICommercial IOMP (I}24-07-2026 [TOYOTA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2785/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs SALMAN]|
IKHAN 1151
613 ICommercial IOMP (Dj24-07-2026 [TOYOTA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/2786/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs RAHUL
ISINGH 1239
613 ICommercial ICS 23-07-2026 [Punjab National Bank Vs{Saurav Bhasin(P), 9899331166 saoravbhasinio @gl46224
ISuit (COMM)/463/20 [RAJESH MOHAN Imail.com
26
1613 [Commercial ICS 23-07-2026 [Punjab National Bank Vs{Saurav Bhasin(P), [9899331166 saoravbhasinio@g 46224
Suit (COMM)/464/20 [DOLI DEVI Imail.com
26
1613 [Commercial ICS 23-07-2026 [Punjab National Bank Vs{Saurav Bhasin(P), 9899331166 saoravbhasinio@g 46224
Suit (COMM)/465/20 ISAHIL WASAN Imail.com
26

1613 ICommercial IOMP (Dj24-07-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2787/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs  ANITA

SINGH 1331
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1613 [Commercial IOMP (Df24-07-2026 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@
ISuit (COMM)/2788/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs SUBHASH]
[KUMAR 7702
1613 [Commercial IOMP (Df24-07-2026 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/2789/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs GURINDER]
ISINGH 5248
1613 [Commercial IOMP (Df24-07-2026 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2790/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs SUNDER N|
16691
613 [Commercial ~ [OMP (D23-07-2026 [Rajiv  Solanki Vs AnulNand Kishore9818342898  [chambersoknkagg [NA
Suit (COMM)/2763/2 Manglani aka AnulAggarwal(P), larwal @gmail.com
026 Miglani
13 ICommercial IOMP (Df24-07-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/2791/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs PRACH]|
ERMA 5569
13 ICommercial IOMP (Df24-07-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/2792/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs SUDESH|
IKUMAR 2691
13 [Commercial IOMP (Df24-07-2026 [TOYOTA FINANCIALJRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/2793/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs NAGJ]
IRAM 6100
13 ICommercial IOMP (Df24-07-2026 [TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2794/2 I[SERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs ASHUL
[KHATRI 3488
1613 ICommercial IOMP (Df24-07-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2795/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs PARMILA P|
075
1613 ICommercial IOMP (I)25-07-2026 [Suryoday Small FinancelRAVI SHANKAR(Q958683230  [associatesrsgarg2 [NA
ISuit (COMM)/2802/2 Bank Limited VS(GARG (@gmail.com
026 [Hemavathi Crane Service
613 ICommercial OMP (I)}25-07-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2803/2 ILtd Vs Dalbir IGARG (@gmail.com
026
613 ICommercial OMP (I)}25-07-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2804/2 [Ltd Vs Netrapal IGARG (@gmail.com
026
613 ICommercial OMP (I)}25-07-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2805/2 [Ltd Vs Shatrughan SinghiGARG (@gmail.com
026 [Bundela
613 ICommercial ~ [OMP (I}25-07-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/2806/2 ILtd Vs Prahalad IGARG (@gmail.com
026
613 ICommercial IOMP (I)}25-07-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/2807/2 ILtd Vs Shivdeep Singh  |GARG (@gmail.com
026
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1613 [Commercial IOMP (I)25-07-2026 [Kotak Mahindra BanklRAVI SHANKAR[(9958683230  [associatesrsgarg2
ISuit ((COMM)/2808/2 [Ltd Vs Manvendra Singh [GARG (@gmail.com
026
613 [Commercial IOMP (I)25-07-2026 [Kotak Mahindra BankRAVI SHANKAR|9958683230 ssociatesrsgarg2 [NA
ISuit ((COMM)/2809/2 [Ltd Vs Sulinder Singh IGARG (@gmail.com
026
613 ICommercial IOMP (Iy25-07-2026 [Kotak Mahindra BanklRAVI SHANKAR(9958683230 [associatesrsgarg2 [NA
ISuit (COMM)/2810/2 [Ltd Vs Amar PublidGARG (@gmail.com
026 ISchool Educational|
[Samiti
613 [Commercial ~ [OMP (D27-07-2026 [Kotak Mahindra BankRAVI SHANKAR|9958683230  |associatesrsgarg2 [NA
Suit (COMM)/2821/2 ILtd Vs Jasvant Singh IGARG (@gmail.com
026
13 ICommercial (OMP (I)}27-07-2026 [Kotak Mahindra BankRAVI SHANKAR(9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/2822/2 ILtd Vs Harsh Vardhan  |GARG (@gmail.com
026
13 ICommercial ~ [OMP (I)}27-07-2026 {Suryoday Small FinanceRAVI SHANKAR(9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2823/2 bank Limited Vs VirendenGARG (@gmail.com
026 [Kumar
13 ICommercial ~ [OMP (I)}27-07-2026 {Suryoday Small FinanceRAVI SHANKAR9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2824/2 ank Limited Vs VirenderlGARG (@gmail.com
026 [Kumar
13 (Commercial ~ [OMP (Df27-07-2026 [Suryoday Small FinanceRAVI SHANKARQ958683230 [associatesrsgarg2 [NA
Suit (COMM)/2825/2 ank Limited Vs VirenderlGARG (@gmail.com
026 [Kumar
1613 ICommercial ICS [29-07-2026 [CANARA BANK Vs MSSUNDRAM 18448444842  [no email 6227
Suit (COMM)/481/20 IVEENIT KITCHEN DOSHI(P),
26
613 ICommercial CS 27-07-2026 [MS PESTEA LIMITED Vsfsiddharth jain 917709690578 [siddharthjainlegal 45999
Suit (COMM)/478/20 IALCAX SOLUTIONS| (@gmail.com
26 [LIMITED
613 ICommercial OMP (I}29-07-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit ((COMM)/2845/2 ILtd Vs Sanjiv Kumar IGARG (@gmail.com
026
613 ICommercial OMP (I}29-07-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2846/2 [Ltd Vs Dharmendr Singh |[GARG (@gmail.com
026
613 ICommercial OMP (I}29-07-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2847/2 [Ltd Vs Pinki Devi IGARG (@gmail.com
026
613 ICommercial ~ [OMP (I}29-07-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/2848/2 [Ltd Vs Omkar Singh IGARG (@gmail.com
026
1613 ICommercial IOMP (I)29-07-2026 [Kotak Mahindra BanklRAVI SHANKAR(9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/2849/2 ILtd Vs Mahender IGARG (@gmail.com
026
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1613 [Commercial IOMP (I)29-07-2026 [Kotak Mahindra Bank| SHANKAR|9958683230  [associatesrsgarg2
ISuit (COMM)/2850/2 [Ltd Vs Imran IGARG (@gmail.com
026
613 [Commercial IOMP (I}29-07-2026 [Kotak Mahindra BankRAVI SHANKAR|9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/2851/2 [Ltd Vs Gaurav IGARG (@gmail.com
026
613 ICommercial IOMP (I}29-07-2026 [Kotak Mahindra BanklRAVI SHANKAR(9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/2852/2 [Ltd Vs ChandrabhanGARG (@gmail.com
026 [Ramsingh
613 [Commercial IOMP (I)29-07-2026 [Kotak Mahindra BanklRAVI SHANKAR[9958683230 [associatesrsgarg2 [NA
Suit (COMM)/2853/2 ILtd Vs Indrajeet Singh  |GARG (@gmail.com
026
13 ICommercial (OMP (I)}29-07-2026 [Kotak Mahindra BankRAVI SHANKAR(9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/2854/2 ILtd Vs Satyendra Singh  |GARG (@gmail.com
026
13 ICommercial ~ [OMP (I}29-07-2026 [Kotak Mahindra BankRAVI SHANKAR9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2855/2 ILtd Vs Arimardan Singh |GARG (@gmail.com
026
13 [Commercial ICS [29-07-2026 [Canara Bank Vs MSSUNDRAM 18448444842  [no email 6227
Suit (COMM)/482/20 ISANCHIT YOSHI(P),
26 [ENTERPRISES
13 ICommercial [ExXCOMM H24-07-2026 [Kotak Mahindra BankArvind Gupta(P), (9811317311 ladvocatearvindgup[NA
Suit JAward by  Arl Limited Vs  DEPAK] ta@gmail.com
IComm/54/2026 [KESARI
1613 ICommercial [Execution 24-07-2026 [KARATE INDIAANMOL 19953040018 lawcmchamber2@ [NA
ISuit ((Comm)/265/20 RGANISATION VSCHADHA(P), lgmail.com
26 [KARATE INDIA
613 (Commercial ~ [Execution 21-07-2026 [STATE BANK OF INDIAJITENDRA 9310232373 fadvjkmishra@outl [NA
Suit (Comm)/259/20 Vs ABDULLAH HAMIDI [KUMAR MISHRA look.com
26
613 ICommercial IOMP (If17-07-2026 [M/s Kotak MahindraRAVI SHANKAR9958683230  |associatesrsgarg2 [NA
Suit (COMM)/2706/2 [Bank Ltd Vs Ajay IGARG @gmail.com
026
1613 ICommercial IMISC DJj15-07-2026 |[STATE BANK OF INDIAADAITA KUMAR (9999132159 lakrootadvocate@g [NA
ISuit IADJ/642/2026 Vs SHASHANK [ROUT(P), Imail.com
49 [SH. GAUTAM MANAN,SOUTH-WEST|614 [EXECUTION  |[Execution 01-07-2026 [BALAJI PLYWOOD VSMS. SHARDAY899355811 IADV.SHARDAGA [NA
[DISTRICT JUDGE, ((Comm.)/220/20 [WINNER AWARDS AND|GARG IRG@GMAIL.COM
ICOMMERCIAL COURT-| 26 [TROPIES
3
614 IEXECUTION [Execution 01-07-2026 [VISWAKARMA KUMARMR. G.SJo717211123 INFO@JURISVIS [NA
(Comm.)/221/20 [VS JRS INFRA IGANGWAR [TA.IN
26
614 ICOMMERCIAL [CS l01-07-2026 [THE SUPREMEMR. GAUTAM|9999306881 ILEGAL@OUTLOO|06.06.2026
ISUIT (COMM)/406/20] [INDUSTRIES VS RAVIBHASIN IK.COM
26 IKUMAR GUPTA
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614 ICOMMERCIAL [CS 01-07-2026 [UNION BANK OF INDIAMR. DHANANJAY[9711343590 IADVOCATESHYA [30.05.2026
ISUIT (COMM)/407/20 VS STAR X RAY PATHKUMAR MJHA@GMAIL.C
26 [LAB OM
614 ICOMMERCIAL [CS 01-07-2026 [UNION BANK OF INDIAMR. DHANANJAY[9711343590 IADVOCATESHYA [30.05.2026
ISUIT ((COMM)/408/20 [VS MEENAKSHI [KUMAR MJHA@GMAIL.C
26 IOM
1614 ICOMMERCIAL |CS 101-07-2026 [UNION BANK OF INDIAMR. DHANANJAY[9711343590 IADVOCATESHYA [30.05.2026
ISUIT (COMM)/409/20] [VS MOHIT CHUGH [KUMAR MJHA@GMAIL.C
26 M
1614 ICOMMERCIAL |CS 01-07-2026 [STATE BANK OF INDIAMR. VAIBHAV|9971336611 [VAIBHAV.YADAV (09.06.2026
ISUIT (COMM)/411/20 VS SWAPAN KUMARYADAV | @HOTMAIL.COM
26 IDAS
14 [COMMERCIAL [CS [01-07-2026 [INDIAN OVERSEASMR. VINAY|9811134771 [KUMARVINAY.65 [09.06.2026
ISUIT (COMM)/412/20 [BANK Vs ANJALIKUMAR |(@GMAIL.COM
26 IKALHAN
14 [EXECUTION _ [Execution 02-07-2026 [M/S  CASCADE __ VSMR. HIMANSHU9811833026  |H.KAUSHIK2009 [NA
(Comm.)/223/20 [ELECTRO WORLD I[KAUSHIK |@GMAIL.COM
26
14 [EXECUTION  [Execution 02-07-2026 [DELHI DEVELOPMENTMR. NISHTHA{9999661422 [NISHTHACHAWLINA
(Comm.)/224/20 IAUTHORITY VSCHHAWLA IA.198 @GMAIL.CO]
26 ISUDHAKAR TIWARI M
14 [EXECUTION  [Execution 02-07-2026 MABEL APPAREL VSMR. BRAHM[9811894486 IADVOCATE.BRA [NA
(Comm.)/225/20 IDATUM CONSUMER|PRAKASH [HM@GMAIL.CO
26 [DURABLE ISHARMA M
1614 ICOMMERCIAL [CS 02-07-2026 [X X VS YYYYY IMR. GAUTAM|9999306881 ILEGAL@OUTLOO(11.06.2026
ISUIT (COMM)/414/20 IBHASIN IK.COM
26
1614 IARBITRATION (OMP (Iyo2-07-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [NA
(COMM.)/2583/ ISERVICES VSBHARDWAJ IK.1@GMAIL.COM
2026 PWITENDER SINGH
1614 IARBITRATION [OMP (I}o2-07-2026 [TOYOTA FINANCIALMR. RAHUL8376049807  |ADVOCATEASHO [NA
(COMM.)/2585/ ISERVICES VS RAVIBHARDWAJ K.1@ GMAIL.COM
2026 ISHANKAR
614 IARBITRATION (OMP (I}o2-07-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [NA
(COMM.)/2589/ ISERVICES VS SUNIL R [BHARDWAJ IK.1@GMAIL.COM
2026
1614 IARBITRATION [OMP (IY02-07-2026 [TOYOTA FINANCIALJMR. RAHUL8376049807 [ADVOCATEASHO [NA
(COMM.)/2590/ ISERVICES VSBHARDWAJ IK.1@GMAIL.COM
2026 THUAMPUIA L
614 IARBITRATION |OMP (I}o2-07-2026 [TOYOTA FINANCIALMR. RAHUIL8376049807 |ADVOCATEASHO [NA
(COMM.)/2591/2 ISERVICES VSBHARDWAJ [K.1@GMAIL.COM
026 ICHUDASMA
[DHARMENDRASINH R
614 IARBITRATION [(OMP (I}o2-07-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM.)/2592/ ISERVICES VS AMITBHARDWAJ [K.1@GMAIL.COM
2026 IKUMAR PATEL
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1614 IARBITRATION [OMP (IY02-07-2026 [TOYOTA FINANCIALJMR. RAHUL8376049807  |ADVOCATEASHO
((COMM.)/2593/ ISERVICES VSBHARDWAJ K.1@GMAIL.COM
2026 [DHARAMBIR CHOPRA
614 ICOMMERCIAL [CS 06-07-2026 ZAKIR HUSSAIN  VSMR. YASH|9953858877 ICHAMBERSOFYA [30.06.2026
ISUIT (COMM)/424/20 IGAGAN DHANKER [PRAKASH ISHPRAKASH@G
26 IMAIL.COM
614 ICOMMERCIAL |CS 06-07-2026 MANISH  POPLI  VSMR. SANJAY|8860635799  |COMMUNICATIO [29.06.2026
ISUIT (COMM)/426/20 ISHIVAY LOGISTIS ANDJAIN [NS@LEXCORP.O
26 RS IRG.IN
1614 IARBITRATION [OMP (IY06-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2607/ [BANK VS DEEPAK ISHANKAR IARG1@GMAIL.CO]
2026 M
14 IARBITRATION (OMP (IY06-07-2026 CHOLAMANDALAM MR. RAV19911883603 IASSOCTATESRSG [NA
(COMM.)/2608/ [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
2026 [FINANCE COMPANY V§ M
ISUNIL KUMAR
14 IARBITRATION (OMP (IY06-07-2026 CHOLAMANDALAM MR. RAV19911883603 IASSOCTATESRSG [NA
(COMM.)/2609/ [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
2026 [FINANCE COMPANY V§ M
IASRAF TRADERS
14 JARBITRATION (OMP (IY06-07-2026 [SURYODAY SMALLMR. RAV19911883603 IASSOCIATESRSG [NA
((COMM.)/2610/2| [FINANCE BANKSSHANKAR IARG1@GMAIL.CO|
026 [LIMITED VS RAJBIR| M
ISINGH
14 IARBITRATION (OMP (IY06-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
(COMM.)/2611/2 BANK LIMITED VSSHANKAR IARG1@GMAIL.CO]
026 [YOGESH M
1614 IARBITRATION (OMP (IY06-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
(COMM.)/2612/2) BANK VS SANJEET|SHANKAR IARG1@GMAIL.CO]
026 [KUMAR M
1614 IARBITRATION (OMP (IY06-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
(COMM.)/2613/2) IBANK VS ABDUL HAQ [SHANKAR IARG1@GMAIL.CO|
026 M
1614 IARBITRATION [OMP (IY06-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
(COMM.)/2614/2] [BANK VS PANKAJISHANKAR IARG1@GMAIL.CO|
026 RAJPUT M
1614 IARBITRATION [OMP (IY06-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
(COMM.)/2615/2 [BANK VS NARESH ISHANKAR IARG1@GMAIL.CO]
026 M
614 IARBITRATION |OMP (Djo6-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2616/2] [BANK VS. RAKHA ISHANKAR JARG1@GMAIL.CO]
026 M
614 ICOMMERCIAL |CS 07-07-2026 MATRIX POLYTECH VSMR. RAJIV|981182600 IRRAJIVE@GMALI [12.06.2026
ISUIT (COMM)/427/20 [DELTON CABLES [RAHEJA IL.COM
26
1614 ICOMMERCIAL [CS 07-07-2026 CHANDAN YADAV VSMR. VAIBHAV|9810472854 [SINHAVAIBHAV [12.06.2026
ISUIT (COMM)/430/20 IALGO INFRATECH|SINHA |(@REDIFFMAIL.C
26 ISYATEMS LLP M
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614 I[EXECUTION [Execution 08-07-2026 [ T I CREDIT LIMITEDMR. ASHOK|8287291544 IADVOCATEASHO
((Comm.)/235/20 VS SHRI SHYAMKUMAR SINGH IKKSINGH@GMAI
26 IMOTORS IL.COM
614 [EXECUTION  [Execution 08-07-2026 [CIRCLE RETAIL VS CITYMS. ANJU SINGH (9873768392  |ANJUSINGH3833 [NA
(Comm.)/236/20 IMEGA MART (@GMAIL.COM
26
1614 ICOMMERCIAL [CS 08-07-2026 PUNJAB NATIONALMR. SAURAV|9899331166 ISAURAVBHASIN1[07-07-2026
ISUIT (COMM)/431/20 [BANK VS  GAURAVBHASIN l0@GMAIL.COM
26 IKUMAR
1614 ICOMMERCIAL [CS 08-07-2026 [NIRAJ  KUMAR __ VSMR. ASHWIN[9873579804 ILS.AWNISH@G [22.05.2026
ISUIT (COMM)/434/20 INYSAA RETAILJKUMAR [MAIL.COM
26 [VENTURE
14 ICOMMERCIAL [CS 08-07-2026 [CANARA  BANK __ VSMS. CHITRA9212888057  [CHITRAMALHOT [29.04.2026
ISUIT (COMM)/436/20 [RAAJPAL KARHANA MALHOTRA [RASOBTI@GMAI
26 IL.COM
14 EXECUTION _ |Ex.COMM J09-07-2026 [KOTAK MAHINDRAMR. KUSHAI][7009793548  |RISHABH.EDUDI [NA
JAward by Arb] [PRIME VS PRATAPKUMAR [TELEGAL@GMAI
IComm./49/2026 IKUMAR BEURA L.COM
14 [EXECUTION [Ex.COMM 409-07-2026 [KOTAK MAHINDRAMR. KUSHALj7009793548 IRISHABH.EDUDI [NA
JAward by Arb] IPRIME \S] RAJATIKUMAR [TELEGAL@GMAI
IComm./50/2026 ISINGH L.COM
14 [EXECUTION  [Execution 109-07-2026 [KOTAK MAHINDRAMR. KUSHALj7009793548 IRISHABH.EDUDI [NA
(Comm.)/238/20 IPRIME VS JASPINDER[KUMAR [TELEGAL@GMAI
26 ISINGH SAMBY IL.COM
1614 IEXECUTION  [Execution 109-07-2026 [KOTAK MAHINDRAMR. KUSHALj7009793548 IRISHABH.EDUDI [NA
(Comm.)/239/20 IPRIME Vs ROHITKUMAR [TELEGAL@GMAI
26 ISHOKHANDA IL.COM
1614 [EXECUTION  [Execution 109-07-2026 [KOTAK MAHINDRAMR. KUSHALj7009793548 IRISHABH.EDUDI [NA
(Comm.)/240/20 [PRIME Vs JAIKUMAR [TELEGAL@GMAI
26 [PRAKASH IL.COM
1614 ICOMMERCIAL [CS 109-07-2026 [PROFESSIONAL IMPEXMR. K.L.MISHRA [9811129475 IKLMISHRAADVO [11.06.2026
ISUIT (COMM)/439/20 VS MAVEN SHIPPERS |@GMAIL.COM
26 INDIA
614 ICOMMERCIAL [CS 09-07-2026 VINOD  TIWARI  VSMR. R.K. MISHRA[9891539006 ISANDWITH2@G 09.06.2026
ISUIT ((COMM)/440/20 IGLITZ LOUNGE AND)| [MIAL.COM
26 [BAR LLP
1614 IMICELLANEO [MISC DJ|09-07-2026 [DELIUS MR. 9971796299 IADVDHARMEND [NA
[US IADJ/611/2026 [PHARMACEUTICALS VSDHARMENDER I[ERBHAN @GMAI
ISARA EXPORTS [BHAN IL.COM
614 IARBITRATION |OMP (Iy10-07-2026 [TOYOTA FINANCIALMR. RAHUIL8376049807 |ADVOCATEASHO [NA
(COMM.)/2638/ ISERVICES INDIA VSBHARDWAJ [K.1@GMAIL.COM
2026 IPARAMJIT SINGH
614 IARBITRATION [(OMP (I}10-07-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM.)/2639/ ISERVICES INDIA VSBHARDWAJ [K.1@GMAIL.COM
2026 IDILSHAD S




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
NO. REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
ION NUMBER COURT FEES

1614 IARBITRATION [OMP (I10-07-2026 [TOYOTA FINANCIALJMR. RAHUL8376049807  |ADVOCATEASHO
(COMM.)/2640/ ISERVICES INDIA VSBHARDWAJ IK.1@GMAIL.COM
2026 ISURESH KUMAR
614 IARBITRATION |OMP (Iy10-07-2026 [TOYOTA FINANCIALMR. RAHUIL8376049807 |ADVOCATEASHO [NA
(COMM.)/2641/2] ISERVICES INDIA VSBHARDWAJ [K.1@GMAIL.COM
026 IRAMESH SONT
1614 IARBITRATION [OMP (Dft0-07-2026 [TOYOTA FINANCIALIMR. RAHUL8376049807  |ADVOCATEASHO [NA
(COMM.)/2642/ ISERVICES INDIA VSBHARDWAJ [K.1@GMAIL.COM
2026 ISEEMA KUMARI
1614 IARBITRATION [OMP (I)13-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2650/ [BANK VS SUPER SPEEDSHANKAR IARG1@GMAIL.CO]
2026 ICARGO MOVERS M
14 IARBITRATION (OMP (I)13-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCTATESRSG [NA
(COMM.)/2651/2 [BANK VS SHRI RAM|SHANKAR IARG1@GMAIL.CO]
026 IROADLINES M
14 IARBITRATION (OMP (I)13-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCTATESRSG [NA
(COMM.)/2656/ [BANK Vs VINOD|SHANKAR IARG1@GMAIL.CO]
2026 ISHARMA M
14 JARBITRATION (OMP (I)13-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
((COMM.)/2657/2| BANK VS  RAJEEVISHANKAR IARG1@GMAIL.CO|
026 ISHARMA M
14 IARBITRATION (OMP (I)13-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
(COMM.)/2658/ IBANK Vs SANJAY[SHANKAR IARG1@GMAIL.CO]
2026 [YADAV M
1614 IARBITRATION (OMP (I)13-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
((COMM.)/2659/ BANK VS RITIKA MILKSHANKAR JARG1@GMAIL.CO|
2026 [TANKER M
614 [ARBITRATION [OMP (Dli3-07-2026 |CHOLAMANDALAM __ |MR. RAV19911883603  |ASSOCIATESRSG [NA
(COMM.)/2660/ INVESTMENT ANDISHANKAR IARG1@GMAIL.CO|
2026 [FINANCE COMPANY VS| M
JANKIT CHAUHAN
614 [ARBITRATION [OMP (Dfi3-07-2026 [CHOLAMANDALAM __ |MR. RAVI9911883603  |ASSOCIATESRSG [NA
((COMM.)/2661/2] [NVESTMENT AND[SHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY VS| M
ISALEEM B
1614 IARBITRATION [OMP (I)13-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
(COMM.)/2662/ [BANK VS ANIL ISHANKAR IARG1@GMAIL.CO]
2026 M
1614 IARBITRATION [OMP (I)13-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2663/ [BANK VS SHARIF ISHANKAR JARG1@GMAIL.CO]
2026 M
1614 JARBITRATION [OMP (Dj13-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2664/ [BANK VS SURENDER  |[SHANKAR IARG1@GMAIL.CO]
2026 M
1614 IARBITRATION [OMP (I)13-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2665/ [BANK VS UNIQUESHANKAR IARG1@GMAIL.CO]
2026 ICRANE SERVICES (M
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614 IARBITRATION |OMP (D{14-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG
(COMM.)/2666/ [BANK VS RAJAT ISHANKAR JARG1@GMAIL.CO]
2026 M
614 IARBITRATION |OMP (Dj14-07-2026 M/S IMR. RAVI9911883603 IASSOCIATESRSG [NA
((COMM.)/2667/2| ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
026 [INVESTMENT AND| (M
[FINANCE COMPANY VS|
ISALEEM B
614 [EXECUTION  [Execution 16-07-2026 JINDAL CONCRETEMR. SANJEEV 9868738523 ISANJEEV.KUMA [NA
(Comm.)/251/20 [UDYOG VS AROCHAN| [R@KNOWLEDGE.,
26 IPROJECT N
1614 IARBITRATION [OMP (I)16-07-2026 [TOYOTA FINANCIAL/MR. RAHUL8376049807 |ADVOCATEASHO [NA
(COMM.)/2694/ ISERVICES VS RAHULBHARDWAJ IK.1@GMAIL.COM
2026 IGOSWAMI
14 IARBITRATION (OMP (I)16-07-2026 [TOYOTA FINANCIALJMR. RAHUIL8376049807 [ADVOCATEASHO [NA
(COMM.)/2695/ ISERVICES VS DOMNIKAIBBHARDWAJ IK.1@GMAIL.COM
2026 U
14 IARBITRATION (OMP (I)16-07-2026 [TOYOTA FINANCIAL/MR. RAHUIL8376049807 [ADVOCATEASHO [NA
(COMM.)/2696/ ISERVICES VS VIKAS A [BHARDWAJ IK.1@GMAIL.COM
2026
14 JARBITRATION (OMP (I)16-07-2026 [TOYOTA FINANCIAL/MR. RAHUL8376049807 [ADVOCATEASHO [NA
(COMM.)/2697/2| ISERVICES VS IRSHAD DBHARDWAJ IK.1@GMAIL.COM
026
14 IARBITRATION (OMP (I)16-07-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [NA
(COMM.)/2698/ ISERVICES VSBHARDWAJ IK.1@GMAIL.COM
2026 [DPHARMENDRA KUMAR|
MEENA
1614 ICOMMERCIAL [CS 18-07-2026 PUMA SE VS ASHOKMR. GAUTAM9999093893  [LEGAL@OUTLOO}16.07.2026
SUIT (COMM)/450/20 IKUMAR IBHASIN IK.COM
26
1614 IARBITRATION (OMP (I)20-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
(COMM.)/2723/2| BANK VS AMITA ISHANKAR JARG1@GMAIL.CO|
026 M
1614 IARBITRATION [OMP (I20-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
(COMM.)/2724/2| [BANK Vs RITESH[SHANKAR IARG1@GMAIL.CO|
026 [KUMAR M
1614 IARBITRATION [OMP (I)20-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [NA
((COMM.)/2727/2] [BANK VS PREM[SHANKAR IARG1@GMAIL.CO]
026 ISANKAR M
614 IARBITRATION |OMP (Df20-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2731/2 [BANK VS DINESH ISHANKAR JARG1@GMAIL.CO]
026 M
1614 JARBITRATION [OMP (D20-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2734/2] [BANK VS ASHOK ISHANKAR JARG1@GMAIL.CO|
026 M
1614 IARBITRATION [OMP (I20-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
((COMM.)/2744/2| [BANK Vs MOHIT|SHANKAR IARG1@GMAIL.CO]
026 IKUMAR M
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614 IARBITRATION |OMP (Df20-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG
((COMM.)/2745/2| [BANK VS PARVEJ KHANSHANKAR IARG1@GMAIL.CO|
026 M
1614 JARBITRATION [OMP (D20-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
((COMM.)/2746/2| [BANK Vs SHREESHANKAR IARG1@GMAIL.CO]
026 ISHYAM TRANSPORT] (M
ISERVICE
614 [EXECUTION  [Execution 21-07-2026 [STATE BANK OF INDIAMR. JITENDER/9310232373 IADVKMISHRA@ [NA
(Comm.)/260/20 VS MAHAK SINGH [KUMAR MISHRA [OUTLOOK.COM
26
614 [COMMERCIAL [CS [21-07-2026 [STATE BANK OF INDIAMR. JITENDER[9310232373  |ADVKMISHRA@ [18.07.2026
ISUIT (COMM)/457/20 [VS JUBER [KUMAR MISHRA [OUTLOOK.COM
26
14 [COMMERCIAL [CS [22-07-2026 [STATE BANK OF INDIAMR. JITENDER[9310232373  |ADVKMISHRA@ [18.07.2026
ISUIT (COMM)/458/20 VS PRAMOD KUMARKUMAR MISHRA [OUTLOOK.COM
26 ISINGH
14 [COMMERCIAL [CS [22-07-2026 [RAJAT _ SETHI _ VSMR. HIMANSHUJ9654546559  |ADVOCATE.HIM [18.07.2026
SUIT ((COMM)/460/20| ISIDDHARTH IAHUJA IANSHU23@GMAI
26 [KATHURIA IL.COM
14 JARBITRATION (OMP (I)23-07-2026 [TOYOTA FINANCIAL/MR. RAHUL8376049807 [ADVOCATEASHO [NA
(COMM.)/2764/2| ISERVICES INDIA VSBHARDWAJ IK.1@GMAIL.COM
026 IAKASH GUPTA
14 [ARBITRATION [OMP (Dl23-07-2026 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |NA
(COMM.)/2765/2] ISERVICES INDIA VSBHARDWAJ IK.1@GMAIL.COM
026 ISHAHBAN S
1614 IARBITRATION (OMP (I)23-07-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [NA
(COMM.)/2766/2| ISERVICES INDIA VSBHARDWAJ IK.1@GMAIL.COM
026 [PARMINDER SINGH
614 [ARBITRATION [OMP (Dl23-07-2026 [TOYOTA  FINANCIALMR. RAHUIL|8376049807  |ADVOCATEASHO |NA
((COMM.)/2767/2] ISERVICES INDIA VSBHARDWAJ IK.1@GMAIL.COM
026 [PRITAM SINGH|
ISANDHU
1614 IARBITRATION [OMP (I)}23-07-2026 [TOYOTA FINANCIALMR. RAHUL8376049807  |ADVOCATEASHO [NA
(COMM.)/2768/ ISERVICES INDIA VSBHARDWAJ K.1@ GMAIL.COM
2026 MUHAMMAD SABIR
1614 IARBITRATION [OMP (I)23-07-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [NA
((COMM.)/2769/2| ISERVICES INDIA VSBHARDWAJ IK.1@GMAIL.COM
026 ISAVALA R
1614 IARBITRATION [OMP (I)23-07-2026 [TOYOTA FINANCIALJMR. RAHUL8376049807 [ADVOCATEASHO [NA
((COMM.)/2770/2] ISERVICES INDIA VSBHARDWAJ IK.1@GMAIL.COM
026 IRAVI JARWAL
614 IARBITRATION |OMP (I}23-07-2026 [TOYOTA FINANCIALMR. RAHUIL8376049807 |ADVOCATEASHO [NA
(COMM.)/2771/2 ISERVICES INDIA VSBHARDWAJ [K.1@GMAIL.COM
026 IABDUL GAFFAR
614 IARBITRATION [(OMP (I)}23-07-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM.)/2772/2| ISERVICES INDIA VSBHARDWAJ [K.1@GMAIL.COM
026 ISAIF PATHAN
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614 IARBITRATION |OMP (Df23-07-2026 [BMW INDIA FINANCIALJMR. RAHUIL8376049807 IADVOCATEASHO
((COMM.)/2773/2] ISERVICES VS B SALEEM[BHARDWAJ IK.1@GMAIL.COM
026 IMALIK
614 IARBITRATION |OMP (I}23-07-2026 BMW INDIA FINANCIALMR. RAHUIL8376049807 IADVOCATEASHO [NA
(COMM.)/2774/2] ISERVICES VS ANIRBAN[BHARDWAJ [K.1@GMAIL.COM
026 MUKHERJEE
1614 IARBITRATION [OMP (D}23-07-2026 BMW INDIA FINANCIALMR. RAHUL8376049807  |ADVOCATEASHO [NA
(COMM.)/2775/2] ISERVICES VSBHARDWAJ [K.1@GMAIL.COM
026 IKAAPSTONES
[INDUSTRIES
1614 IARBITRATION [OMP (I)23-07-2026 [BMW INDIA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [NA
(COMM.)/2776/2] ISERVICES VSBHARDWAJ IK.1@GMAIL.COM
026 [SIDDHESH MILAN|
JAYAKAR
14 [COMMERCIAL [CS [24-07-2026 [KXXXX VS YYYYY IMR.  GAUTAM|9999093893 _ [LEGAL@OUTLOOP2.07.2026
ISUIT (COMM)/468/20 [BHASIN IK.COM
26
14 [CONTEMPT __ [Contempt [25-07-2026 [APJ ENTERPRISES VSMR. RANJAN|9560511243  [INFO.ANANDCO [18.07.2026
IPETITION [Petition/7/2026 IMDX GLOBAL PROP [KUMAR |@GMAIL.COM
[FAISAL YOUNUS
14 [ARBITRATION [OMP [25-07-2026 PAGMEET SINGHMR. RAHUI|8376049807  |ADVOCATEASHO |NA
(COMM.)/29/20 IBHATIA VS ANIL PURI [BHARDWAJ IK.1@GMAIL.COM
26
14 ICOMMERCIAL |CS 25-07-2026 [UNION BANK OF INDIAMR. DHANANJAY[9711343590 IADVOCATESHAY [30.05.2026
SUIT (COMM)/472/20 SNAWIN CHANDRA [KUMAR IAMJHA@GMAIL.
26 ICOM
1614 ICOMMERCIAL [CS I25-07-2026 |RELIANCE PROJECTSMR. KAMLESH|9990946701 IANANDKAMLES [22.07.2026
ISUIT (COMM)/473/20 IAND PROPERTYANAND IH999@GMAIL.CO|
26 MANAGEMENT M

ISERVICES LIMITED V§
IGURBACHAN  SALUJA|

JAND ORS
614 [ARBITRATION [OMP (Dl27-07-2026 [TOYOTA  FINANCIALMR. RAHUIL|8376049807  |ADVOCATEASHO |NA
(COMM.)/2811/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 [LIMITED VS VIJAY|
[YADAV
614 [ARBITRATION [OMP (Dj27-07-2026 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO [NA
(COMM.)/2812/2] ISERVICES INDIABHARDWAJ K.1@ GMAIL.COM
026 [ILIMITED VS AMANPRIT]|
ISINGH
1614 IARBITRATION [OMP (I27-07-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [NA
(COMM.)/2813/2] ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 [LIMITED VS MOHD
[NAIM
1614 IARBITRATION [OMP (I)27-07-2026 [TOYOTA FINANCIALJMR. RAHUL8376049807 [ADVOCATEASHO [NA
(COMM.)/2814/2] ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 [ILIMITED VS GOPALA|
[THERMOPACKS INDIA|
IPRIVATE LIMITED
1614 JARBITRATION [OMP (D[28-07-2026 [SURYODAY SMALIMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2826/ [FINANCE BANKISHANKAR IARG1@GMAIL.CO]
2026 ILIMITED VS VIRENDER] (M
[KUMAR
614 [ARBITRATION [OMP (Df28-07-2026 [KOTAK  MAHINDRAMR. RAVI9911883603  |ASSOCIATESRSG [NA
(COMM.)/2827/ [BANK LTD VS DRAGSHANKAR IARG1@GMAIL.CO]
2026 TJAY M
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614 IARBITRATION |OMP (I)}28-07-2026 [KOTAK MAHINDRA| RAVI9911883603 IASSOCIATESRSG
(COMM.)/2828/ [BANK LTD VS ASHOKSHANKAR JARG1@GMAIL.CO]
2026 [KUMAR M
1614 JARBITRATION [OMP (D[28-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2829/ [BANK LTD VS KARTARSHANKAR IARG1@GMAIL.CO]
2026 ISINGH M
1614 IARBITRATION [OMP (D}28-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2830/ [BANKLTD VS VIVEK  |[SHANKAR IARG1@GMAIL.CO|
2026 M
1614 IARBITRATION [OMP (I)28-07-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM.)/2831/2] [BANK LTD VS MUKESH [SHANKAR IARG1@GMAIL.CO]
026 M
14 [COMMERCIAL [CS 29-07-2026 [SH  RAM __ AVATARMR. C.P. MALIK [9212057049 _ |CPMALIKI@GMA [18.07.2026
ISUIT (COMM)/485/20 CHAMRIA VS VNG IL.COM
26 ICHAMRIA AYURVED|
ILAB PRIVATE LIMITED
[THROUGH ITS
IDIRECTORS
14 IARBITRATION (OMP (I)29-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCTATESRSG [NA
(COMM.)/2837/ [BANK LTD VSSHANKAR ARG1@GMAIL.CO|
2026 [KRISHNAPAL M
14 JARBITRATION (OMP (I29-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 ASSOCIATESRSG [NA
(COMM.)/2838/ IBANK LTD VSSHANKAR ARG1@GMAIL.CO|
2026 ISHEELESH YADAV (M
14 IARBITRATION (OMP (Df29-07-2026 [KOTAK MAHINDRAMR. RAV19911883603 ASSOCIATESRSG [NA
(COMM.)/2839/ IBANK LTD VSSHANKAR ARG1@GMAIL.CO|
2026 [RAMSAKHI (M
1614 IARBITRATION [OMP (I}29-07-2026 [SH RAM AVATARMR. C.P. MALIK [9212057049 ICPMALIK1@GMA [18.07.2026
(COMM.)/2856/ ICHAMRIA VS SHR] [L.cOM
2026 [KAMAL KUMAR]
CHAMRIA
1614 [EXECUTION  [Execution 130-07-2026 [SUNITA KANWAR VSMR. SAMEER[9444446565 INA
((Comm.)/273/20 [VIRENDER KUMAR IDHAN
26
1614 [EXECUTION  [Execution 30-07-2026 [SUNIL KUMAR MITTALMR. RAMIT|9212375979 IADVRAMIT2003 [NA
((Comm.)/274/20 VS AJAY KUMAR [SEHRAWAT |@GMAIL.COM
26
614 ICOMMERCIAL [CS 130-07-2026 [MR PANKAJ MITTAL VSMR. SURENDER[9999993833 ISURENDERSUPA [10.06.2026
ISUIT (COMM)/487/20 [HEALTHSFIRST [KUMAR IRN@GMAIL.COM
26 [HEALTHCARE

IDIAGNOSTICS PRIVATE]
ILIMITED THROUGH]

[DIRECTORSMANAGERS]
5o [SH. AJAY GULATI-IJSOUTH-WEST|509 ICS (COMM) l413/2026 01-07-2026 WORLDWIDE CARGO[RANJAY KUMAR (9868401220 ranjaylawyer@gm [04.06.2026
[DISTRICT JUDGE, ISOLUTIONS Vs DNA| lail.com
ICOMMERCIAL COURT-| [ENTERPRISES
4
509 ICS (COMM) l420/2026 02-07-2026 PUMA SE Vs ASHOKGAUTAM BHASIN|9999306881/99eludication.legal@ [29.06.2026
[KUMAR 99093893 outlook.com
509 [Execution 228/2026 04-07-2026 M /s Continental CarriersRAJAN MIGLANI (9728410090  [rajanmiglani@gm
(Comm.) [Pvt Ltd Vs M/s KVNM| lail.com

[Trade
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509 ICS (COMM) l422/2026 04-07-2026 [Calvin Klein TrademarkiGAUTAM BHASIN|9999306881/99leluc 2al@ [02.07.2026
[Trust and Anr Vs ASHOK| 99093893 loutlook.com
[KUMAR
509 MP (I)2603/2026 104-07-2026 TOYOTA FINANCIALJRAHUL 18376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & Co.| lgmail.com
ILIMITED Vs JAI JOG|
MAYA TRANSPORT]
ICOMPANY 1085
509 [OMP (I)2604/2026 104-07-2026 TOYOTA FINANCIALJRAHUL 18376049807  [advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & Co.| lgmail.com
ILIMITED Vs MOHIT|
ICHAUDHARY 3833
509 [OMP (I)2605/2026 04-07-2026 [TOYOTA FINANCIALJRAHUL 8376049807  [advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & Co.| lgmail.com
ILIMITED Vs HARPREET]
ISINGH 7302
509 IOMP (D[2606/2026 04-07-2026 [Bluwheelz MobilityHitesh Kumarn9811829249 dvocatehitesh12
(COMM.) [Services Pvt Ltd VsBhardwaj (@gmail.com
[Honnenahalli
Jaweragowda Bharathi
509 [Execution 234/2026 08-07-2026 M/S HOSPIDECORDHARMENDER [9810779585
(Comm.) INTERIOR Vs SANTOSH|SINGH
[KUMAR SINGH
509 ICS (COMM) l435/2026 08-07-2026 MUSKAN CONTAINERUDAY KUMAR  [9810868162 ladvudaykumar@g [25.11.2025
ILINES PRIVATE| imail.com
[LIMITED Vs YOGI DYE|
ICHEM PRIVATE
[LIMITED
509 OMP (I)2621/2026 08-07-2026 [Kotak Mahindra BankRAVI SHANKARI9958683230 [associatesrsgarg8
(COMM.) ILtd Vs Wasim IGARG (@gmail.com
509 IOMP (I)2622/2026 08-07-2026 [Kotak Mahindra BankRAVI SHANKARI9958683230 [associatesrsgarg8
(COMM.) Limited Vs Rajat IGARG (@gmail.com
509 IOMP (I)2623/2026 08-07-2026 [Kotak Mahindra BankRAVI SHANKARI9958683230 [associatesrsgarg8
(COMM.) ILimited Vs Faruk IGARG (@gmail.com
509 IOMP (I)2624/2026 08-07-2026 [Kotak Mahindra BankRAVI SHANKAR/9958683230 [associatesrsgarg8
(COMM.) [Limited Vs Ram Jiwan  [GARG (@gmail.com
509 IOMP (I)2625/2026 08-07-2026 [Kotak Mahindra BankRAVI SHANKAR/9958683230 [associatesrsgarg8
(COMM.) [Limited Vs Surender IGARG (@gmail.com
509 MP (I)2626/2026 08-07-2026 [Kotak Mahindra BankRAVI SHANKAR/9958683230 [associatesrsgarg8
(COMM.) [Limited Vs Akshay Rao  |GARG (@gmail.com
509 MP (I)2627/2026 08-07-2026 [Kotak Mahindra BanklRAVI SHANKARI9958683230 ssociatesrsgarg8
(COMM.) [Limited Vs Sharif IGARG (@gmail.com
509 IOMP (I)2628/2026 08-07-2026 [Kotak Mahindra BankRAVI SHANKARI9958683230 [associatesrsgarg8
(COMM.) [Ltd Vs Anil IGARG (@gmail.com
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509 (I)2629/2026 08-07-2026 M/s CholamandalamRAVI  SHANKAR9958683230 fassociatesrsgarg8
(COMM.) [[nvestment And FinanceGARG (@gmail.com
Company Limited Vs
Pane Alam
509 MP (I)2630/2026 08-07-2026 [Kotak Mahindra BanklRAVI SHANKARI9958683230 ssociatesrsgarg8
(COMM.) [Limited Vs Unique CraneGARG (@gmail.com
IServices
509 [OMP (I¥2631/2026 08-07-2026 [Kotak Mahindra BankRAVI SHANKARI9958683230 [associatesrsgarg8
(COMM.) [Limited Vs Sitaram|GARG (@gmail.com
[Transport Co
509 ICS (COMM) 1438/2026 109-07-2026 VINOD TIWARI Vs MSRUPESH KUMAR{9873330292 9.06.2026
IGLITZ LOUNGE ANDMISHRA
IBAR LLP Al
IPARTNERSHIP FIRM
509 [Execution 241/2026 10-07-2026 |AXIS BANK LTD VSRAVI SHANKARI9958683230 ssociatesrsgarg8
(Comm.) IANSYS INFOTECH IGARG (@gmail.com
509 [Execution 242/2026 10-07-2026 [KOTAK MAHINDRARAVI SHANKAR[9958683230  [associatesrsgarg8
(Comm.) [PRIME LTD VSGARG (@gmail.com
[DILPREET SINGH]
ISETHI
509 [Execution 243/2026 10-07-2026 [KOTAK MAHINDRARAVI SHANKAR[9958683230  [associatesrsgarg8
(Comm.) IPRIME LTD Vs FRANKIGARG (@gmail.com
IAVINASH KRALA AND)|
IORS
509 [Execution 244/2026 10-07-2026 [KOTAK MAHINDRARAVI SHANKAR[9958683230  [associatesrsgarg8
(Comm.) IPRIME LTD Vs JATIN|IGARG (@gmail.com
AIN
509 [Execution 245/2026 10-07-2026 [KOTAK MAHINDRARAVI SHANKAR[9958683230  [associatesrsgarg8
(Comm.) IPRIME LTD Vs NITINIGARG (@gmail.com
IGUPTA AND ANR
509 [Execution 246/2026 10-07-2026 [KOTAK MAHINDRARAVI SHANKAR[9958683230  [associatesrsgarg8
(Comm.) [PRIME LTD VSGARG (@gmail.com
[RAGHAVENDRA M
509 [Execution 247/2026 10-07-2026 [KOTAK MAHINDRARRAVI SHANKAR[9958683230  [associatesrsgarg8
(Comm.) [PRIME LTD Vs RAHULIGARG (@gmail.com
[VERMA AND ANR
509 [Execution 248/2026 10-07-2026 [KOTAK MAHINDRARAVI SHANKAR/9958683230  |associatesrsgarg8
(Comm.) [PRIME LTD Vs VIBHOR|GARG (@gmail.com
[VASHIST
509 [Execution 249/2026 10-07-2026 [KOTAK MAHINDRARAVI SHANKAR/9958683230  |associatesrsgarg8
(Comm.) [PRIME LTD Vs VIRGARG (@gmail.com
ISINGH
1509 ICS (COMM) l441/2026 10-07-2026 WOODWISE INDIA PVI|SURYAVRAT 9716752820 [15.06.2026
[LTD Vs GREENLAMDUBEY lsurvavrat.svd@em
[INDUSTRIES LIMITED ilcom
1509 IOMP (I)2633/2026 10-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Ve
[MANINDERJEET
ISINGH 0791




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

2634/2026 10-07-2026 [TOYOTA FINANCIALJRAHUL 0013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs MOHIT]
[KUMAR 0476

o9

1509 MP 2635/2026 10-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs HARISH]
[KUMAR

=

=

509 IOMP 2636/2026 10-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs JAHANGIR]
K 0680

509 IOMP 2637/2026 10-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs SAIH
IPATHAN 6125

=

509 ICS (COMM) l443/2026 11-07-2026 [Punjab National Bank VS[NITESH SHARMA|9667121819, tadvocates@gmail30.04.2026
IGunjit Kaur 18750191518 .com

509 [Execution 250/2026 14-07-2026 [H K GANGWANI Vs M/SSANJEET KUMARI9540421497 lsanjeetadvocate@g|
(Comm.) 0YO INVESTMENTS| imail.com
[LLP

509 [OMP 2676/2026 14-07-2026 [TOYOTA FINANCIALJRAHUL 19013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
[LIMITED Vs ABHAY Gj
265

=

509 [OMP 2677/2026 14-07-2026 [TOYOTA FINANCIALJRAHUL 190013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
[LIMITED Vs RAJESH]
[BANSAL 6812

=

509 [OMP 2678/2026 14-07-2026 [TOYOTA FINANCIALJRAHUL 190013493108

(COMM.) ISERVICES INDIABHARDWAJ & Co.,

[LIMITED Vs KAMLESH]
TJAY VARGIYA 0562

=

509 (OMP 2679/2026 14-07-2026 [TOYOTA FINANCIALJRAHUL 19013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co|
[LIMITED Vs RINKU]|
[YADAV 0516

=

1509 IOMP 2680/2026 14-07-2026 [TOYOTA FINANCIALJRAHUL 19013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.,
[LIMITED Vs AMARJIT]
ISINGH 0953

=

1509 IOMP 2681/2026 14-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs ARUN|
IKUMAR 3376

=

509 MP (COMM.) [26/2026 15-07-2026 |AMBIKA ENTERPRISES[ISHITA 6377551830 lishitapancholi@g
Vs HERO FINCORP[PANCHOLI imail.com
[LIMITED

509 IMISC DJ ADJ  [640/2026 15-07-2026 [Bull Value Incorporated|
VCC Sub Fund Vg
[ERAAYA Lifespaces|
[Limited

509 ICS (COMM) l446/2026 16-07-2026 |[GANPATI [VISHAL 9873330292 130.06.2026
[ENTERPRISES PROP OFCHHABRA
IPRIYA GOEL THROUGH]
ISPA Vs  MAHAGUN|
[[INDIA PVT LTD|
[THROUGH ITS

Inrpoorane




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

509 [Execution 255/2026 17-07-2026 [THE BALUSSERY[KARTIKAY 9811297200
(Comm.) [BENEFIT CHIT FUNDISHARMA
[PVT LTD Vs DINESH]
[KUMAR AND ORS
509 [CS (COMM) l448/2026 17-07-2026 [Ms Gonsai Logistics PVRAKESH KUMAR(868040826, 12.06.2026
ILtd Through its DirectofSHARMA
ISh Pankaj Mehndiratta)
[Vs Ms R K Impex House]
[Through its Proprietor
1509 IOMP (D2710/2026 17-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs ABHISHEK]
B 9742
509 IOMP (Df2711/2026 17-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs RIBHAYV|
IRISHI 7897
509 IOMP (D2712/2026 17-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs ANIS ALV]|
[7532
509 ICS (COMM) l451/2026 18-07-2026 PUMA SE Vs ASHOK|GAUTAM BHASIN|9999306881/99eludication.legal@ [18.07.2026
[KUMAR 199093893 loutlook.com
509 ICS (COMM) l455/2026 21-07-2026 [NIRMAL DEVIVARSHA 91-8279- shadvocates@gm [16.07.2026
THROUGH ITS SOLEAGARWAL/ 850249 il.com
NN LITE UP Vs AMBEYSHUBHAM
[FERROUS PVT LTD ISINGHAL
509 [OMP (I)2753/2026 21-07-2026 [BMW INDIA FINANCIALJRAHUL 190013493108
(COMM.) ISERVICES PVT LTD VSBHARDWAJ & Co.|
ISAYED MURTHALA|
THANGAL 1104
509 [OMP (I)2754/2026 21-07-2026 |BMW INDIA FINANCIALJRAHUL 190013493108
(COMM.) ISERVICES PVT LTD VSBHARDWAJ & Co.|
IAYUSH CHAUDHARY]|
792
509 (OMP (I)2755/2026 I21-07-2026 [TOYOTA FINANCIALJRAHUL 19013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.,
[LIMITED Vs OoM|
IPRAKASH 0904
509 [OMP (I)2756/2026 21-07-2026 [TOYOTA FINANCIALJRAHUL 19013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.,
[ILIMITED Vs PANKAJ]|
ISINGH CHAUHAN 5772
1509 IOMP (I)2757/2026 21-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs SONUJ|
ISUKKAN 9369
1509 MP (I)2758/2026 21-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
[ILIMITED Vs SAROJ S|
5227
509 [Execution 261/2026 22-07-2026 [SAMMAAN CAPITALNEERAJ 9899165086 neerajmandalo6@
(Comm.) [LIMITED Vs MICROMANDAL lgmail.com
[ENGINEERING WORKS
509 [CS (COMM) l461/2026 [22-07-2026 [Punjab National Bank VSSAURAV BHASIN (989 933t166 lsauravbhasin1o @g[21.07.2026
ICHANDAN imail.com
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509 ICS (COMM)  |462/2026 22-07-2026 [Punjab National Bank VSSAURAV BHASIN [989 933t166  [sauravbhasin1io@g21.07.2026
IGAURAV BISHNOI imail.com
509 [Execution 263/2026 23-07-2026 [SAMMAAN CAPITALNEERAJ 9899165086 neerajmandalo6@
(Comm.) [LIMITED Vs MANUMANDAL lgmail.com
IMALHOTRA AND ORS
509 [Execution 264/2026 23-07-2026 [STATE BANK OF INDIA[ Jitender Kumar9310232373
(Comm.) [Vs LATA Mishra ladvjkmishra@outl
look.com
509 ICS (COMM)  [469/2026 24-07-2026 [Spigen India Pvt Ltd VSGAUTAM BHASIN|9999306881/99leludication.legal@ [31.03.2026
JUPITER TELECOM 199093893 loutlook.com
509 ICS (COMM) l471/2026 24-07-2026 [DURGA DATT SHARMADALIP SINGH 9810197092 sadvi3@gmaiLco [28.08.2019
[Vs LAXMI AND ORS m
509 IOMP (D2777/2026 24-07-2026 TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
[LIMITED Vs SOMVIR M|
K835
509 [OMP (D2778/2026 24-07-2026 [TOYOTA FINANCIALJRAHUL 19013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
[LIMITED Vs GOVIND K]
Ko31
509 [OMP (I)2779/2026 [24-07-2026 [TOYOTA FINANCIALJRAHUL 190013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
[LIMITED Vs RISHI PAL
K582
509 [OMP (Iy2780/2026 I24-07-2026 [TOYOTA FINANCIALJRAHUL 190013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
[LIMITED Vs SHOUD N|
1356
509 (OMP (I)2781/2026 I24-07-2026 [TOYOTA FINANCIALJRAHUL 19013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.,
[ILIMITED Vs RAJESH K]
1529
1509 IOMP (I)2782/2026 24-07-2026 TOYOTA FINANCIALJRAHUL 19013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.,
[ILIMITED Vs NEELAM S|
18872
509 IOMP (I)2783/2026 24-07-2026 TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
[ILIMITED Vs RIJVANA|
IKHATUN 6038
509 MP (I)2784/2026 24-07-2026 TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs SUNIL
[KUMAR 6471
509 [CS (COMM) l474/2026 25-07-2026 |SH SATISH KUMAR VSNISHTHA GUPTA (9415152494 nisthaguptag5@g [25.07.2026
[Kendriya Vihan imail.com
[Apartment Owners|
[Welfare Association
509 [Execution 270/2026 27-07-2026 [M/s Sundaram FinanceMANISHA 18826750777 imanishabaruahleg
(Comm.) ILtd. Vs SHIVAMIBARUAH lal@gmail.com
ISOLANKI, Prop of M/s|
[Harsh Logistics
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509 [Execution 271/2026 27-07-2026 [ANIL JAIN Vs M/SSUDHIR ANAND [9560322277 ladvocatesudhirana
(Comm.) [ROADPIN d@gmail.com
[TECHNOLOGIES  PVT]
[ILTD
509 [CS (COMM) la77/2026 27-07-2026 [MS SANKALP FIN SECJAMAN OBEROI (9811740707 )beroiaman.adv@ [23.07.2026
[PVT LTD Vs GAURAVY| lgmail.com
ISHARMA
509 [Execution 272/2026 28-07-2026 JAT MAA  VAISHNOSUMIT ARORA  [|9958202122
(Comm.)/ ISTEEL Vs GULSHAN|
IGUGNANI
509 [OMP (I)2836/2026 28-07-2026 [Ms  Sri  Akshai  VSSAJAL JAIN 9773885024  [sajalsjain@outlook|
(COMM.)/ [National Highways| lcom
|Authority of India
5og Ics /48672026 [29-07-2026 [CANARA  BANK _ VYNIKHIL KUMAR[8448444842 24.07.2026
(COMM)/486/2| IARADHYE BARTAN[SINGH
026 [BHANDAR
509 [Execution 275/2026 130-07-2026 [PARVINDER KAUR VSVIJAY CHANDRA|9810474034 vcjhaandassociates|
(Comm.)/ M/s RICH LOOK INDIAUHA (@gmail.com
[PVT LTD
509 [OMP (D[2869/2026 131-07-2026 [TOYOTA FINANCIALJRAHUL 19013493108
(COMM.)/ ISERVICES INDIABHARDWAJ & Co.|
[LIMITED Vs AAQIB]
JAVED 2722
509 [OMP (I)2870/2026 131-07-2026 [TOYOTA FINANCIALJRAHUL 190013493108
(COMM.)/ ISERVICES INDIABHARDWAJ & Co.|
[LIMITED Ve
ISHARMEEN KHAN 2272
509 [OMP (I)2871/2026 131-07-2026 [TOYOTA FINANCIALJRAHUL 190013493108
(COMM.)/ ISERVICES INDIABHARDWAJ & Co.,
[LIMITED Vs HITESH P|
257
509 (OMP (I)2872/2026 131-07-2026 [TOYOTA FINANCIALJRAHUL 19013493108
(COMM.)/ ISERVICES INDIABHARDWAJ & Co.,
[ILIMITED Vs MANPREET]
ISINGH GULATT 6001
1509 IOMP (I)2873/2026 31-07-2026 [TOYOTA FINANCIALJRAHUL 19013493108
(COMM.)/ ISERVICES INDIABHARDWAJ & Co.,
[LIMITED Vs BINAY|
IPRASAD 3957
509 IOMP (I)2874/2026 31-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.)/ ISERVICES INDIABHARDWAJ & Co.|
[LIMITED Vs
[HARTINDER SHARMA|
5088
1509 MP (I)2875/2026 31-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.)/ ISERVICES INDIABHARDWAJ & Co.|
[ILIMITED Vs VIJAY JAIN]|
402
1509 MP (D}2876/2026 31-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.)/ ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs JASKARAN|
ISINGH 3106
1509 IOMP (1)/2877/2026 31-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ISERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs  AMIT|
ICHAUHAN 9869
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COURT ROOM CASE TYPE

CASE NUMBER DATE

OFPETITIONER NAME VSADVOC.

REGISTRATRESPONDENT NAME

ION

ADVOCATE
MOBILE
NUMBER

509 IOMP (I)/2878/2026 31-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.) ERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs ASHOK A
5438
1509 IOMP (I}2879/2026 31-07-2026 [TOYOTA FINANCIALJRAHUL 9013493108
(COMM.)/ ERVICES INDIABHARDWAJ & Co.|
ILIMITED Vs BALBIR]
INGH 8072

[TOTAL

223




	Form-2

